g Frgfh & F9T A 3d919 a9 (2021) da w1 Gufy &1 fagwor
STATEMENT OF IMMOVABLE PROPERTY SINCE APPOINTMENT TILL THE YEAR (2021) OF ASSESSMENT

1. Af@@r$ &1 17 (g7 19 ford qur 98 5w ¥91 3§ w99 & g8 o 9a) |
Name of the officer(in full and service to which helshe belongs) '

Mr. ABHAY R TANGADE

(P qar A g 8 ) v
(Service to which Officer belongs)
2. 9499719 g
Present post held MANAGER General
3. q0HTT 9ad 55750
Present pay
4.4 faf
Date of Birth tle L1088
B9 | SI8T U e & 99 |G &1 AT a1 &A1 [SN{SdRE Gadl & 19| 2 3foid 1,741 |["§9fa J &1 fecaofy
T ST , &9 qTH dAT JA~T* HIT ¥ grafsfora ar adte faw,sgs  |q1dt a1f¥s Remarks
S.No. RfiSa i@t 3R | Y FTadwraqed | IufdedRA gw  SUfadR, SER Jegar| Al
Tig &7 919 Name % details of Uy & 919 A J=gr Afgagur & | Annual
Name of District, |Property* Housing & AR®Tt a1 aTdt & w12l | ardia sk saiR dfed | Income
sub- Division, Taluk | others* Present QD] a4y §dTU % |39 Afh &1 919 9d1¢ | from the
and Village in which | Building/land Value In case a9 rfgusur &1 | property.
property is situated. ownedl/acquired Or How a acquired
Dependent/Blood whether by
relation indicate his | purchase, lease,
Iher relationship with mortgage,
the Govt. Servant% | inheritance,gifts or
otherwisedate of
acquisition and
name with details of
person from whom
acquired @.
MAHARASHTRA,
1 JALNA, Ghansawangi, | Land, Agriculture Land Sri?l" E;Tfé’, SSeeﬁﬁil?]d d Inheritance, Parents, 500000 Family Income
Yewala, Yewala , 10000000 Son, Ancestral property Parents
431207 !
MAHARASHTRA,




JALNA, Ghansawangi,
2 | Ghansawangi, Infront
of Bus Stand,
Ghansawangi, 431209

MAHARASHTRA,
AURANGABAD,
Aurangabad,
Aurangabad, Indrayani,

3 Row House no 10,
Ramtara Housing
Society,
Shahanoorwadi,
Aurangabad , 431005
MAHARASHTRA,

4 PUNE, Pune, Kharadi, | Flat, 1 BHK Mhada
1002, Mhada Riverdale | Lottery Flat 2000000
Kharadi, 411014
MAHARASHTRA,
5 JALNA, Ghansawangi, House, Ancestral
Yewala, Yewala , House 1000000
431207

Land, plot of 1033 Sq
ft 1000000 Yes, Sole Purchase 0

House, Row house No, Parents, Father, Inheritance, Parents, 0 -
7000000 HOuse Father

Inheritance, Parents, Mhada Lottery Flat

P
No, Parents, Parents Barants of Parents

Inheritance, Parents,

No, Parents, Parents Parents

fecauft. wredta @rar F @t 9= ) Rl & fAfa 48 % siata Qa1 3 wem Frgfs & @9a Frm & yeie sdard & @i or o
IRT ST IR UFGT AT AIAD B | 9IS UAD TIXE HEI & AN & qTS 38 UEqd [paT 91 | 370 0 T T1R B 413 G &7
T ST &1 W1d Wi o 379 warfiiea f 2, arfaufia € srerar SuRif@@R % uTH g€ @ rorar 6D N1 oISt aredT dud 61 7S R aru 417 A
3rrar U= IREAR & fordt T & 919 3 ey fpwt =7 safs Y 7 5

NOTE: - The declaration form is required to be filled in and submitted by every employee of the Corporation under regulation 48
of the Food Corporation of India Staff Regulations on first appointment to the service and thereafter at the interval of every
twelve months, giving particulars of allimmovable property owned, acquired or inherited by him or held by him on lease or
mortgage, either in his own name or in the name of any member of his family or in the name of any other person.

SUUE 31/12/2021 RAIIGR

i Signature : MI-ABHAY R TANGADE

276450
FCI- REGIONAL OFFICE



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1. Name of Officer (in full) AL')L\,‘IA[/‘\&E- ki w0y g“—ll-\ 3. Present post held (with date) AD (\-g‘ ) 202 L
2. Service to which the officer belongs A D (AA WA D B. p“" ) 4, Present Pay (S0 Ot‘L ( EﬂdiCD
B Date of Appointment ___§ ° 20221 6. Date of Birth __ & (=12 "~ l?%j
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
(1 (2) (3) (4) (5) (6) (7) (8
L e
. J{ L~
- T
Signature @;J%:#
Name A-blhos bk ey 5«—7 L
Designation AN
Date 28+ (2027
Note
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.

5)

To be submitted in triplicate.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

a8 Name of Officer (in full) \A KRN KSHA- ) vA 3. Present post held(with date) 19 }O q }2. ol
2. Service to which the officer belongs 0"\)" ‘JEYW} JC. DF\J 4. Present Pay A(Nu I
FSCA)
3. Date of Appointment 20-1l-2015 6. Date of Birth ]5- 04 - 198 ¥
Name of District, Sub- | Name & | Cost of construction | Present | If not in own | How acquired, whether | Annual Remarks |
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with property
(full  location & ° postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
(1) (2) (3) (4) (5) (6) (7) (8)
N|L- NIL NI N 1 NiL VI NI L .
! \
Signature hb/v.)d/%/
Name AR ANKLHA Don
Designation M :Dl'é'e(}"tﬂ'(
Date 5/0 1)2024l
Note
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) * Includes short term leases also.
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year’ may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.
5) To be submitted in triplicate.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1. Name of Officer (in full) ArK H| L ESH G;U TR 3. Present post held(with date) A¥S1STANT PIRTCT 0’&
2. Service to which the officer belongs P S5 AI 4, Present Pay P jiess \ @) L& P— 63\ G—O/:j
44

5 Date of Appointment }O A’M’L»-/D/L 20 fq, 6. Date of Birth 2 (4[) | }! M 86
Name of District, Sub- [ Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
acquired.
@ @) @) ) (5) (6) () @®)

/

e

i
// ()

7ol
|
/ Signature }L{l a‘ 21

Name A 1)L ESH Q U?TA
Designation A‘({S\ STANT b]ﬂ\gofcﬂ/k
Date D’é/ol’/ 202 1—

1) . * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1. Name of the officer (in full) : AMOL RAJENDRARAO JAGTAP
3. Present post held (with date): Assistant Director (Technical)
18™ January’ 2021

5. Date of Appointment:

2. Service to which the officer belongs: FSSAI, Regional Office Mumbai
4. Present Pay: Level- 10)
6. Date of Birth: 09™ August’1988

Name of District, Sub- | Name & | Cost of construction | Pres | If not in own | How .acquired, whether by | Annual Remark
Division, Taluk & | Details of | /Acquirement (and | ent name, state in | purchase, lease**, mortgage, | Income s
Village or City in | Property year when purchased) | Valu | whose name held inheritance, gift or otherwise | from
which  property is | Housing, including of land in|e* & his/her | with date of acquisition & property
situated. (Full location | Lands and | case of house and year relationship  to | name with details of person(s)
& postal address) Other when purchased. the Govt. Servant | from whom acquired.
Buildings
1. 2. 3. 4, 5. 6. 7. 8.
i. Maharashtra, Agriculturai Approx. 1.2 Lakh when | Appr | Presently By purchase in year 2002 from | Approx. 10 | Land is
Beed, Majalgaon, land of 2.02 | purchased by mother OX. | propertyisinmy | Mr. Babasaheb B Shinde. Lakhs under
Harki Nimgaon hectare in year 2002. 17 name. Purchased by my mother Smt. cultivati
Lakh Vrindavani Rajendrarao Jagtap on.

-Nil- in the context of s20 for me when undersigned was

undersigned as Thou minor (Approx. 14 years old).

property transferred sand Subsequently inherited to

from Mother to Son undersigned in year 2006.
ii. A-101, Shree Residential Rs. 1.35 Crore Appr | Jointly owned by | By purchase in March’2019 Nil Residen
Ganesh CHS, Sector- Flat, A-101, OX. me and my wife ' tial Flat
14, Sanpada, Navi Shree Ganesh 56 Mrs. Sujata Amol against
Mumbai, CHS, Sector- Lakh | Jagtap (Name loans.
Maharashtra, Dist. 14, Sanpads, S before marriage:
Thane — 400705. Navi Mumbai, Sujata Bhaskarrao

Maharashtra, Surwase)

Thane, Belapur, Dist. Thane -
Sanpada. 400705.

"

Signature:

Name: Amol'Rajendraraollagtap

2?’)0)/W/

Designation: Assistant Director (Technical)

Date: 24.01.2022

Page1lof2




Tl TTer e 371t ATe iRt
(amer e i wek st 2006 % qea wiita wh Jurfe i)
(T fedfiem)

THEIT e, shiear U, 7% feat-110002
378, 2022

To

Deputy Vice President (HR & Admin),
HLL Biotech Ltd., Integrated,

Vaccine Complex, Survery No: 192 & 195,
Thirumani Village, Thirukalukundram,
Kancheepuram, Chengalpattu-603003

Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021
(as on 31.12.2021)-reg.

Sir,

Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Shri Anindya Mandal, Deputy
Manager (IT), working in Food Safety and Standards Authority of India on “deputation on
Foreign Service terms” basis for further necessary action at your end.

a1y

X) ’
W A
P WV
*_, : i_’;a\"“\
(hIfd Te)
e fowr (Taem)
Encl. As above

Copy to:
® Shri Anindya Mandal, Deputy Manager (IT), Food Safety and Standards Authority of

India, FDA Bhavan, Kotla Road, New Delhi-110 002.
® Personal file of officer concerned/ Guard file.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

L. Name of Officer (in full) A 7“':"&7"\ M—’\‘\M 3. Present post held (with date) DM C;IT) L\%—O e 9)
2. Service to which the officer belongs “Depwreaion 4. Present Pay Poﬁh}{& 1o (‘Y(‘ 170 — 193570)
B Date of Appointment 16709 -2020 6. Date of Birth 2-12-86
' Name of District, Sub- | Name & | Cost of construction | Present ‘ If not in own How acquired, whether |‘ Annual [ Remarks |
' Division, Taluk & Village or | Details of /Acquirement (and  Value * name, state in | by purchase, lease**, | Income | !
| City in which property is | Property year when whose name  mortgage, inheritance, | from [ ‘
' situated | Housing, purchased) including | ‘ held & his/her gift or otherwise with property |
. (full location & postal | Lands and ‘ of land in case of | relationship to | date of acquisition & | ‘ i
! address) Other | house and year when | | the Govt.  name with details of | | I
| Buildings purchased. | | Servant ‘ person(s}) from whom ! ‘ '
‘ | ‘ | | acquired. f | ‘
L €y | (2) | (3) I — (5) | (6) NG @) ]
1 | | |
| | A | | o s
NA L. N - | NA NA l |
| | ’ | !
| ! { i'
| [ | | |
| | 1 | ‘ f
| | | -* | | | |
Signature M
Name A NINDYA MANDAL
Designation 'DN\(_IT)
Date 1§-02-22
Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



Statement of Immovable Property Return for the year 2021 (as on 01.01.2022)

1. Name of Officer (In Full) : ANIL MEHTA.

2. Service to which the Officer belongs: GENERAL CENTRAL SERVICES.

3. Present post held: JOINT DIRECTOR

4. Present Pay: Rs. 1,12,400/-BASIC

Name of District Name and details of | Cost of *Present If notin own | How acquired whether by Annual Remarks
sub- division, Taluk | property housing construction / Value name, state in | purchase, lease**, mortgage, | income
and Village in which | lands and other acquirement ( whose name | inheritance gift or otherwise, | from
the property is buildings and year when held and his/ | with date of acquisition and | property
situated purchased) her name with details of
including of relationship to | person(s) from whom
land in case of the Govt. acquired
house and year Servant
when purchased
(€)) ) 3) 4 (©) (6) (N ®)
Vikaspuri, New Flat No. C-103, First | Purchased on Purchased at NA Purchased from Capt. S. S. Nil NA
Delhi Floor, Ganga CGHS, | 31.05.2005 9.75 lakhs. Bhatnagar and Smt. Asha |
Mahindra Apartment Present | Bhatnagar. | have no official
Plot No. 4, Bodela approx. dealing with the above
Phase 1 appreciated Persons.
value Rs 60
lakh.
Shiv Nagar, 3BHK Flat, Apple Purchased on Purchased at Purchase from Smt. Kusum Nil NA
' Panthaghati, Shimla | Apartments, Shiv 17.02.2021 Rs.65.00 | Purchased in Sharma. I have no official
‘ Nagar, Panthaghati, lakhs my own name dealing with her.
Shimla and Mrs.
Navin Mehta
(wife)

Signature ML

Name: ANIL MEHTA
Designation: JOINT DIRECTOR
Date: 28.01.2022




Statement of Immovable Property Return for the year 2021 (as on 01.01.2022)

Shimla

and Mrs.
Navin Mehta
(wife)

1. Name of Officer (In Full) : ANIL MEHTA. 3. Present post held: JOINT DIRECTOR
2. Service to which the Officer belongs: GENERAL CENTRAL SERVICES. 4. Present Pay: Rs. 1,12,400/-BASIC
Name of District Name and details of | Cost of *Present If not in own | How acquired whether by Annual Remarks
sub- division, Taluk | property housing construction / Value name, state in | purchase, lease**, mortgage, | income
and Village in which | lands and other acquirement ( whose name inheritance gift or otherwise, | from
the property is buildings and year when held and his/ | with date of acquisition and | property
situated purchased) her name with details of
including of relationship to | person(s) from whom
land in case of the Govt. acquired
house and year Servant
when purchased
€9) 2) (€)) @) (5) (6) () ®)
Vikaspuri, New Flat No. C-103, First | Purchased on Purchased at NA Purchased from Capt. S. S. Nil NA
' Delhi Floor, Ganga CGHS, | 31.05.2005 9.75 lakhs. Bhatnagar and Smt. Asha
Mahindra Apartment Present Bhatnagar. I have no official
Plot No. 4, Bodela approx. dealing with the above
Phase | appreciated Persons.
value Rs 60
lakh.
Shiv Nagar, 3BHK Flat, Apple Purchased on Purchased at Purchase from Smt. Kusum Nil NA
Panthaghati, Shimla | Apartments, Shiv 17.02.2021 Rs.65.00 | Purchased in Sharma. 1 have no official
Nagar, Panthaghati, lakhs my own name dealing with her.

M
Signature

Name: ANIL MEHTA
Designation: JOINT DIRECTOR

Date: 28.01.2022




Statement of Immovable Property Return for the year 2021 (as on 01.01.2022)

1. Name of Officer (In Full) : ANIL MEHTA. 3. Present post held: JOINT DIRECTOR
2. Service to which the Officer belongs: GENERAL CENTRAL SERVICES. 4. Present Pay: Rs. 1,12,400/-BASIC
Name of District Name and details of | Cost of *Present If notin own | How acquired whether by Annual Remarks
sub- division, Taluk | property housing construction / Value name, state in | purchase, lease**, mortgage, | income
and Village in which | lands and other acquirement ( whose name inheritance gift or otherwise, | from
the property is buildings and year when held and his/ | with date of acquisition and | property
situated purchased) her name with details of
including of relationship to | person(s) from whom
land in case of the Govt. acquired
house and year Servant
when purchased
) 2) 3) G)) &) (6) @) ®)
Vikaspuri, New Flat No. C-103, First | Purchased on Purchased at NA Purchased from Capt. S. S. Nil NA
Delhi Floor, Ganga CGHS. | 31.05.2005 9.75 lakhs. Bhatnagar and Smt. Asha
Mahindra Apartment Present Bhatnagar. I have no official
Plot No. 4, Bodela approx. dealing with the above
Phase | appreciated Persons.
value Rs 60
‘ lakh.
Shiv Nagar, ' 3BHK Flat, Apple Purchased on Purchased at Purchase from Smt. Kusum Nil NA
Panthaghati, Shimla | Apartments, Shiv 17.02.2021 Rs.65.00 | Purchased in Sharma. I have no official
Nagar, Panthaghati, lakhs my own name dealing with her.
Shimla and Mrs.
Navin Mehta
(wife)

Signature M

Name: ANIL MEHTA
Designation: JOINT DIRECTOR
Date: 28.01.2022




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)
APOORVA S RV HAeTPV 3. Present post held (with date) /Dr_(.()d’af'r“}' D) Veedry — Teoh (-«W-’H'O["_}'HQ

1. Name of Officer (in full)

2. Service to which the officer belongs 4, Present Pay lfev“t’i lo

5 Date of Appointment __| 2~ ]~ 9—02-}) 6. Date of Birth_ 246 ~ 07—/ gé
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease*¥, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govi. | name with details of

Buildings purchased. Servant person(s) from whom
acquired.
(1) (2) (3) 4 (5) (6) (N (8)
\
M| Nil | M Mil | M Nl Ml | N1
i ,);D}'-]/
N
Signature \J‘D(Xv/b i
| 5.
Name f} POORV A CR\VAST
™~ 1 -——T-c"l{k\"
Designation ¢ Tanl DFW"""‘T(
Date |- 0)— 7022

Note

1) * TIncase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) * Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5)

To be submitted in triplicate.




FORM FOR ALL INDIA SERVICE OFFICERS {AIS}
Government of Uttar Pradesh
STATEMENT OF IMMOVABLE PROPERTY FOR THE YEAR 2021 (AS ON 1-1-2022)

1. Name of Officer (in full): Arun Singhal 2 Present post held: CEO, FSSAI
B Cadre of the State on which borne: Uttar Pradesh 4. Present pay: Rs. 2,25,000/-
Name of district, Sub- Name and details of Present | If not in own name, | How acquired whether by Annual | Remarks
division, Taluk and property value state in whose purchase, lease (@mortgage, income
village in which Housing Land name held and inheritance gift or otherwise, with | from the
property is situated & other his/her relationship | date of acquisition and name with | property
Building to the member of details of person(s) from whom
the service acquired
1 2 3 4 5 6 7
1. | District and Sub- Yes 0.09 acre Not Smt. Shalini Purchased on 13.12.81 from Sri Approx | From house
Division Dehradun. Khasrano. | known | Singhal Gur Prasad s/o Sri Ram Awtar, r/o | Rs. 3.5 rent & mobile
Pargana Kendra 3 | 321 Kanwli, Dehradun Lakhs tower
Vill. Kanwli | minjumla
2. | District, Sub- Nil 0.65625 Not - Purchased on 21.7.94 from Sri Nil Orchard
Division and acre known Hari Lal, Basant Lal, Jeevan Lal
Pargana Lucknow, Khasra no. all sons of Late Sri Sakatu Prasad.
Vill. Chinhat 429 & Pyaare Lal, Moti Lal, Virendra
minjumla Kumar all sons of Sri Babu Lal,
r/o Chinhat, Lucknow
3. | District, Sub- R-4/80 500 sq Not Inherited one-third share after Rs.
Division and Tahsil | Rajnagar | yards Known death of father Sri A. P. Singhal 54,000/-
Ghaziabad Ghaziabad |

Signature: M

Date: 3.

(.21

P.TO.




143122, PM

cscms.nic.in/Reports/IPREmpReport.aspx

immovable Property Return

ARVINDA KUMAR - USER

Fing | Mext

s -

i

b

Immovable Property Return for Year: 2021

puee 2| L 202

Employee Code 02021984ARVI Employee Name ARVINDA KUMAR
Designation ASSISTANT SECTION Cadre Unit COMMERCE
OFFICER(ASO)
Sub Cadre Unit COMMERCE IPR Year 2021
Pay Including G.P. 61300 CSL No.
Details of Property
Property Property Type Area of Cost of Yearof  Lxtent of Present  Property
Address Property  Construction/Acquirement Purchase Interest/Share Property Ownership
(Rs.) Value
(Approx.)
B-1/7, 1st HOUSING 70 sg. 2300000 2015 50 2300000 JOINT
Floor, Front yards
Side, Gali
No.5,
Rajapuri,
Uttam Nagar
New Delhi
DELHI 110059
vill + Post- AGRICULTURAL 15katha 0 1989 100 1000000 SELF
Chouhatta LAND approx
Supaul BIHAR ]
8521386
How Acquired
Property Mode of Date of Name of Address of Total Remarks
Address Acquiring Acquisition person from person from annual
whom acquired whom acquired income
Irom the
property
B-1/7, 1st Purchase 26/11/2015 Raghav, Uttam Nagar, 0
Floor, Front Pankaj, New Delhi
Side, Gali Sachin
No.5,
Rajapuri,
Uttam Nagar
New Delhi
DELHI 110059
vill + Post- Inheritance  16/06/1988 Maheshwary Vil - 0 The land
Chouhatta Choudhary Chouhatta, having area
Supaul BIHAR and others P.5.- of 15 katha
852138 Kishanpur, approx were
Dist. Supaul, purchased by
Pin -852138, my father
Bihar from three
person
named Sh.
Maheshawari
Choudhary,
Bhageshwar
Kamat
Rameshawar
Kamat again
Sh.
Bhageshwar
Kamat on 16-
06-1988, 09-
03-1989, 26-
05-1994 and
26-05-1997
respectively
in favour of
ma.
Date of OnlineSubmission; 03-01-2022

cscms.nic.in/Reports/IPREmpReport.aspx

(Avvirda kuwa~)

@ Copyright 2012 Pepartment of Personnel and Training, All rights reserved.
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2S5~ KR

o2 / (2f202(
STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31-1 2-2020)
1. Name of the officer (in full) © ASHA CHAVRALIA 4. Date of appointment: 20 . 6. 2020
2. Service to which officer belongs o LentXal Cf ovE. 5 Presentpay: pouy Leves 10
3. Present Post held : Assisipue Diveclss (Ledk) 6. Dateofbinh: 15 .ip. |5 4g
7 Section where emploved :
' Name of Name and details of | Present 'If not in|How acquired, whether by | Annual Remarks
district,  sub- | property value own name,  purchase, lease, mortgage, | income
 division. Taluk state in | inheritance, gift or otherwise, | from  the
and Village in whose ' with date of acquisition and | property
which the name held | name with details of
| property 1s and his/her | person/persons from  whom |
situated Howing | D relationship | acquired J |
to the Govt
& ather employee ! |
' Building i
e | | |
|
| |
| i
» NaL ,
N L | | ’
| .
|
| i '
. | |
o | o |
\ ' |
| | L |
/ 21
Signature : 6[’:}_0\'){} R )
Name : Achol thawvasta

i ) 7 v i
Designation : A eety, PV Eeck®



From : Ashok Kumar Patel (ashokkumar.patel@fssai.gov.in)

To : adhrl @fssai.gov.in

Cec : estt@fssai.gov.in

Subject : Submission of Immovable Property Return (IPR) for the year 2021 as on 31.12.2021 regarding
Date : Jan 03 2022 15:13 PM

Respected Sir,

In reference to FSSAI letter No HR-34011/1/2021 dated 27th December,2021 on the subject noted above, Please find
attached herewith dully filled up proforma of Immovable Property Return (IPR) for the year 2021 as on 31.12.2021 for your kind
information and official record pl.

Thanking You

Ashok Kumar Patel

Assistant Director (Technical)
FSSAI Northern Regional Office
NFL Building, 2nd Floor
Ahinsa Khand-2, Indirapuram
Ghaziabad-201014 (U.P)


file:///eOffice/eOfficePortal/EmailDiarization/temp/link.png

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON 31H12/2021

1. Name of Officer (in full):

2. Service to which the Officer belongs:

Ashok Kumar Patel

FSSAI Cadre(Central Govt.)

3 Present Post Held: Assistant Director-Technical

4. Present Pay: Level-10 Basic Pay 65000/-

Mame of ame & Details ost of Present Value *  IF not in own How acquired, 'fﬂmnual Remarks
District, Sub- of Property, Fonstruction/Acquirement narme, state whether by Income from
Division, Taluk Housing, Lands fand year when Jin whose purchase, lease **, property
& Village or City and Other purchased) including of name held & mortgage,
in which Buildings and in case of house his/her nheritance, gift or
property is relationship ptherwise with
situated (full o the Gowt. date of acquisition
location & Bervant & name with
postal address) details of persons)
from whom
peguired.
(1) 12} (3 i) (5) (6) 17) (8)
‘u“_illugc- Ciaddopur 132 sym Cost of Construction — Mil iz 18.0Lac Orwn Marme equired By Purchase “NIL ——een
Tehshil- Soraon Disti- frechold Residential Cost of Acquirement Rs 14.30LaciApprox, Drate of Acquired 30.06.2017
Prayugraj (Allahabad) plot Year of Purchase June, 2017 Aquired lrom Smt Maya Sing win Sh,
Huresh Singh 241/40¢1 Shantipuram,
Phaphamau, Prayagraj { Allahabad)

NOTES

1) * Incase where it is not possible to assess the value accuratel

2] ** Includes short term leases also.

3) The declaration form is required to be filled in and submitted by every member of Class | and Class Il
first appointment to the Service and

Government Servant.
4} The waording ‘No Change or Mo Addition or As in previous year’ may be avoided and all details filled up.

5)  AlS Officers are requested to fill the form in duplicate.

&) Al Colum should be filled dully typed neatly

Signature;

—_— 4 112

Designation: Assistant Director-Tech

Date:31-12-2021

MName: Ashok Kumar Patel

y, the approximate value in relation to present conditions may be indicated.

services under relevant provisions of Conduct Rules and the
thereafter, at the interval of every twelve months, Biving particulars of all immovable property owned, acquired or
him or held by him on lease or mortgage, either in his own name or in the name of any member of his family o

inherited by
rin the name of any other person dependent on
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1, 2022
To

Secretary, DSIR and Director General,
Council of Scientific & Industrial Research,
Anusandhan Bhawan, 2, Rafi Marg,

New Delhi - 110001

Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021
(as on 31.12.2021)-reg.
Sir,

Please find enclosed herewith a statement of Tmmovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Dr. Bhaskar N, Advisor, working
in Food Safety and Standards Authority of India on “deputation on Foreign Service terms”
basis for further necessary action at your end.

O‘
YU{-,'\ . _./}{,‘;\/
L
CUTRE)
TR e (TFeim)
Enel. As above

Copy to:

1. Dr. Bhaskar N, Advisor, Food Safety and Standards Authority of India, FDA
Bhavan, Kotla Road, New Delhi-110 002.
2, Personal file of officer concerned/ Guard file.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 ASON 01.01.202%

1. Name of Officer (in full) Bhaskar N 3. Present postheld _Advisor (Science & Standards)
2. Service to which the officer belongs 4. Present Pay L-14
Name of District, Sub-Division, | Name 2 | Cost of construction | Present Value | If not in own | How acquired, whether by | Annual Remarks
Taluk & Village or City in which | Details of | /Acquirement (and | * name, state in | purchase, lease™*, | Income
property is situated Property year when purchased) whose name held | mortgage, inheritance, gift | from
(full location & postal address) | Housing, - including of land in & his/her | or otherwise with date of | property
Lands and | case of house and year relationship ~ to | acquisition & name with
Other when purchased. the Govt Servant | details of person(s) from
Buildings whom acquired.
(1) (2) (3) (4) () (6) (7 (8)
1. Health Block, House on 30 Rs. 12.2 Rs. 45 . «1e Was bought from a ate person Nil Gifted to Wife
RK Nagar H Block, £EX40 ¢ site s 1220 Tkl A5 lakhs, Mo Gayathel, Wit by 307, ol Flome Loan in Dec 2014
Mysore availed from SBI; March 2002
« #13.3' Debur Vill_age, 30 ftX40 ftsite | Rs. 2.50 lakhs Rs. 5.0 lakhs [Own Name Was bought from the loan Nil
Nanjangud, Nanjangud availed from SBI; Jan 2012
3. #20, Annapurna Layout, 40 f£X 50 ft site | Rs. 22.00 lakhs Rs. 28.00 lakhs Own Name Was bought from the loan Nil
Halalu Village, Mysore Tq availed from Indiabulls;
April 2015
s

Note

1} =
2) **
3)

Signature

A\

Name “Bhskar N

Designation Advisor (Sci & Stds)

Date (7.01.2022

In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
Includes short term leases also.
The declaration form is required to be filled in and submitted by every member of Class I and Class I (Group A and Group B) services under rule 15 (3) of

the Central Civil Services {Conduct) Rules, 1955, (now rule 18(1) of the CCS (Conduct) Rules, 1964) on the first appointment to the Service and thereafter
at the interval of every twelve months, giving particulars of all immovable property owned, acquired or inherited by him or held by him on lease or
mortgage, either in his own name or in the name of any member of his family or in the name of any other person dependent on Government servant.

4)
5)
6)

The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
AIS officers are requested to fill the form in duplicate.
All columns should be filled duly typed neatly.




Statements of immovable property Return for the year 2021 as on 27.01.2022
1. Mame of fficer (in full): Bhabani Sankar Acharya, 2. Service to which the officer belongs: CCS

3  [Post Held: Joint Director,FSSAI 4, Present Pay: Level 12(7) 78800-209200/-)
sl. Name of District,Sub- |Name & Details of Property |Cost of Present Value If not in own How acquired,Whether by Annual Income from Remarks
No. |Division,Taluk & Village [Housing,Lands and other Construction/acquirem name,state in whose |purchase,lease,mortagage,inheritance,Gift |property
r City in which the Buildings ent(and Year when name held & his/her |or otherwise with date of acquisition &
property is situated(Full purchased) including of relationship to ther |name with details person(s) from whom
location and Postal land in case of House govt.servant acquired.
address) and year when
purchased
1 2 3 4 5 6 7 8
1|Devendrapur Mouza, Land 23 Decimal 10510 Sq. |10.02.2004 20,00000/- Own Name Purchased from Smt Kajalrekha Das, ward  |NIL GPF Withdrawal was taken from

Ward No- 24 Baripada ,
Dist: Mayurbhanj,
QOrissa

feet( out of 23 decimal 7
decuimal is for Housing
purpose and rest ihas been
canverted for commercial

Mo.6,Purana hat sahi,Baripadathe details
has already been intimated to MFPI-
purchased price;Rs.205000/-With no
official dealine with the ourchaser

MFPI Rs. 2,00000/-

)

73 D-2 Vill: Aslatpur
Khadar colony known as
Jeevan Park,New Delhi-

3 BHK Flat upper Ground
Floor(124 Sq.yards)

06.11.2012 purchased
at a price of
Rs.18,40,000/-

Rs.35,00,000/-
approx.

In the Name of
Bindhyabasaini
Acharya W/O B.S

By Purchase from Sh.gaurav sharma R/O
876 ,Sector-15,Part-1l,Gurgaon,Haryana
with no official dealing with the purchaser

Rs.12700/-per month in
the name of my wife
whose income tax

The Entire amount of
Rs.18,40,000/- has been financed

by father of Bindhyabasini Acharya

110059 Acharya at apurchase price of Rs.1840000/-including|return is filed as a gift to his daughter.
D. H i barooe nnd Cromea dudn con ol
3|RZF-2/11{old Na.56),vill: [3 BHK Flat 1st Floor{100 07.03.2014 3 BHK [Rs.32,00,000/- Own Name Purchase from Smt. Kajal talreja,R/O A- Rs.12500/- per month  |Availed housing Loan from

Nasirpur ,Colony known
as Mahavir Enclave,
New Delhi

Sg.yards)

Flat. 100 5qg.Yards

approx.

304,Road No.44 Pritampura,New Delhi-34
and Smt.Anu Mendiratta R/O E-
2/104,sector-11,Pocket-2 Rohini with no
official dealing with the purchaser ata
price of Rs.26,80,000/- inclusive of Stamp
diitv and Registratinn charge

towards Rent w.e.f
Sept, 2014
has been intimated to
Sr Accounts Officer for
Income tax purposes.

which

Qriental Bank of Commerce of
Rs.15,00,000/-and from my
personal savings by way of Pay

Arrears received Rs.439000/- and
Rs. 741000/~ received from refund

from CGEWHO

Signature:

e

Name: B.S. Acharya
Designation: Deputy Director
27-01-2022




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.1 2.2021)

1. Name of Officer (in full) - Ms. Chetna Bhisle 3. Present post held(with date) ~Assistant Director

2. Service to which the officer belongs - FSSAI, WR, Mumbai 4. Present Pay - Level - 10

5 Date of Appointment - 28.01.2021 6. Date of Birth - 31.08-1988

" Name of District, Sub- Division, Name & Cost of construction PresentValue If notin own How acquired, whether by Annual _Remml\s
Taluk & Village orCity in which Details of /Acquirement (andyear name, state in purchase, lease®*, mortgage, Income
property is situated Property when whose nameheld inheritance,gift or otherwise | from
{full location & postal address) Housing, Lands purchased) includingof & his/her with date of acquisition & property
and land in case of house relationship tothe | name with details of !
Other Buildings | and year when Govt. | person(s) from whom
purchased. Servant acquired.
1 2 3 4 5 6 e
NIL NIL NIL NIL NIL NIL NIL NIL

Note

1) *

2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in
4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.

In case where is not possible to assess the vatue accurately, the approximate value

Signature ﬂg/

Name - Ms. Chetna Bhisle

Designation - Assistant Director
Date - 25.01.2022

previous year’ may he avoided and all details filed up.

in relation to present conditions may be indicated.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.1 2.2021)

1. Name of Officer (in full) - Ms. Chetna Bhisle 3. Present post held(with date) ~Assistant Director

2. Service to which the officer belongs - FSSAI, WR, Mumbai 4. Present Pay - Level - 10

5 Date of Appointment - 28.01.2021 6. Date of Birth - 31.08-1988

" Name of District, Sub- Division, Name & Cost of construction PresentValue If notin own How acquired, whether by Annual _Remml\s
Taluk & Village orCity in which Details of /Acquirement (andyear name, state in purchase, lease®*, mortgage, Income
property is situated Property when whose nameheld inheritance,gift or otherwise | from
{full location & postal address) Housing, Lands purchased) includingof & his/her with date of acquisition & property
and land in case of house relationship tothe | name with details of !
Other Buildings | and year when Govt. | person(s) from whom
purchased. Servant acquired.
1 2 3 4 5 6 e
NIL NIL NIL NIL NIL NIL NIL NIL

Note

1) *

2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in
4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.

In case where is not possible to assess the vatue accurately, the approximate value

Signature ﬂg/

Name - Ms. Chetna Bhisle

Designation - Assistant Director
Date - 25.01.2022

previous year’ may he avoided and all details filed up.

in relation to present conditions may be indicated.



STATEMENT OF

IMMOVABLE PROPERTY RETUEN FOR THE YEAR 2021(AS ON 31.12. 2021} ..
PN N ,&Mt'z;))

1. Name of Officer (in full} f»}\) @:‘é-{ 4l g ATH _ 3. Present post held (with date) A_g 0 f Eh FLSAT Mg
2. Service to which the officer belongs ﬂg a-’\/i' ({4',":»_45( £ 4. Present Pay /& i ;j o _
5. Date of Appointment _ (3% . . by [ !&g/#& )l 6. Date of Birth __ [ %~0%~ |5 £9
“Name Cof Diéaét, i Sub- ‘Name &Vc_cgf of construction PigéE 7_IFhE in "ETHDWZV(EI}ECL—“;}EEE ' Annual : Remarks
Division, Taluk & Village or | Details of /Acquirement f{and '  Value * name, state in by purchase, lease**, . Income
City in which property is Property year when | " whose name = mortgage, inkeritance, from
situated . Housing, purchased} including “held & his/her gift or otherwise with . property
(full  location & postal ' Lands apd of land in case of ' relationship to ' date of acquisition & -
address) - Other - house and year when | { the Govt. ' name with details of :

Buildings purchased. : - Servant - person{s) from whom |
e - __ Acquired. I 5
S ¢ B - Gy, O (5) A (6) - TONN

A N Y I Rt f% ﬁf‘% SlodbRofuy o rime . Tondanidod ok

é ¥y g\hj'\j 2ot

2567 Alutw o) ’Q%fm

2y 4T, g, b

ﬁgf(m‘ i,

Howde ebuikd foume

ﬂ”(wi

L o/ )

Note

1} * Incase Where is not possible to assess the valae accurately,
2) ** Includes short term leases also.

3) The wording 'No change’ or ‘Ne addition’ or ‘as in

4) All columns should be filled duly typed neatly,

5) To be submitted in triplicate,

U Ao dary

o Lafi, Db el

sor ”’“3‘4@@

AL, Dyottan,

D

Signature
Name
Designation

Date

the approximate value in relation to present conditiens may be indicated,

previous year’ may be avoided and all details filed up.

e

'_'Dwe,e];ﬂ %9
AL "

0?{’0;{2@1@”



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 ASON 31.12.2021

i Date: R
—=SAT, c=acvn.
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes shortterm leases also,
3) The declaration form is required to be filled in and submitted by every member of Class | and Class Il (Group A and Group B) services under rule 15 (3) of
the Central Civil Services (Conduct) Rules, 1955, (now rule 18(1) of the CCS (Conduct) Rules, 1964) on the first appointment to the Service and thereafter
at the interval of every twelve months, giving particulars of all immovable property owned, acquired or inherited by him or held by him on lease or
mortgage, either in his own name or in the name of any member of his family or in the name of any other person dependent on Government servant.
4) The wording ‘No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
5) AlS officers are requested to fill the form in duplicate.

6) All columns should be filled duly typed neatly.

Designation: 0ye paurty D{~vectoy

2L Name of Officer (in full) : DHANYA.K.N. 3. Present post held : DEPUTY DIRECTOR
2 Service to which the officer belongs: CCS 4. Present Pay: Rs 74,000/
FNarne of District, Sub- | Name & | Cost of construction | Present If not in own name, | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* state in " whose | by purchase, lease**, | Income
City in which property is | Property year when purchased) name  held & | mortgage, inheritance, gift | from
situated Housing, including of land in his/her relationship | or otherwise with date of | prbperty
(full location & postal | Lands and | case of house and year to the Govt. Servant | acquisition & name with
address) Other when purchased. details of person(s) from
Buildings whom acquired.
(1) (2) (3) (4) =5 (6) (7) (8)
POCKET A 2, MAYUR VIHAR | 154 H, MARCH 2011 40 LAKHS SRI PURCHASED IN 2011 Rs 1,40,000
PHASE I11, DELHI 110096 POCKET A 2 30 LAKHS (Approx.) HARIKRISHNAN K. |
' 1 (RENT)
[FLAT] [HUSBAND] [
|
|
S
. R ) Y
Signature
Name : anya - KN



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

e, Name of Officer (in full)_ DR« DTRNEM ¢ oL 3. Present post held (with date) A QC\'\Ar Dyve ""’r’ ( ’ Q‘“’v)
2 Service to which the officer belongs NAdcor (& a), Lanz 4. Present Pay ’ ol — \o
5. Date of Appointment 159\ o = 0o 6. Date of Birth __ 1 1~0|~ 14&G
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
@ 2) 3) (4) (5) (7) (8)
‘:Lo-’\’ N o~ 60 \ M 0 yL U)A\CLM C[’:"‘J ')ﬂu_'}j o~ fj 27 1Y 006’\5) A~ My, "])c;,P“ /}’("F’ZT(LMQ ()’ \/[ 6199 \a - U Y\(LQ)’( CGH \’)\LJ")‘.V
J - g :
Soo =15 ﬂ(’/(‘LLH’\/\ o T I }LLE. 5 oA |, p()/["\ Ca gcl\m 1019 4 q & { et )

e ok Pirclelad

PN LA
.ﬁ%(qb\j(’ (é\

L/ e IO

b y95400 5]~

( wils)

(-L)U W ok “wg,e’w"-)

l

[y LL,N."' 0?‘

58 664G 2..]:5‘/ﬁ

Hﬁw OV O\
Signature <@//
Name I . 1z N ESHUMNE
Designation AD ( Teh )
Date | D)”l?u 21
Note
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

3. Present post held (with date)pe}f-e ’L Y D)&écbﬁ /»7 /0" £e ”7L %q nizachlon

1. Name of Officer (in full) ]2,% . A-IA Y 6 ARG
' farent re. FSSAI,

2. Service to which the officer belongs FC; Al= 9’*\74:44/241‘70'7 4, Present Pay ,éé vqﬂ-*// 2'n /43 et 82 \jﬂh' Feation .

5. Date of Appointment SSAT > “ 124 Ton 6. Date of Birth 2l 4A"1 9
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
acquired.
(€3] (2) (3) (4) (5) (6) (7N (8)

1)
2)
3)
4)
5)

Note

#
*k

Signature

R

Name DL H:YA?/ GARG

Designation ﬁ(/'bq" Di'tee o8
Date /= FSSAT /;;:/: 7%0«,)
iza
/13- 0/‘* Zo23 )

In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

Includes short term leases also.

The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
All columns should be filled duly typed neatly.

To be submitted in triplicate.’



C'\I&L\ m;

& C
4 =& l T&l‘o STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)
" Ty \ ;
e Name of Officer (in full) Dw. Am v Chas ma 3. Present post held(with date) Director
P Service to which the officer belongs Te r_\nr\\‘(_oi 4, Present Pay L=l
B Date of Appointment | 3/0&'/2 o\l 6. Date of Birth o8 /Og_/"?‘g-
F\Iame of District, Sub- | Name & | Cost of comstruction | Present [ 1f not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease*¥, | Income
City in which property is | Property | year when - whose name | mortgage, inheritance, | from
situated Housing, { purchased) including 1 , held & his/her | gift or otherwise with | property
| (full location & postal | Lands and | of land in case of ‘ ' relationship to | date of acquisition &
i address) Other house and year when | the Govt, | name with details of |
i Buildings purchased. ‘ ‘ Servant person(s) from whom '
| | acquired.

6 (2) | (3) @ | (5) (6) (7 (8)
| | EmEApE = >
1 = 1
I = NfL &~
| |
| |
i ‘ l |

Signature %L,J

Name Dz Arﬂ\+ Chosma

Designation Divectes

Date 03/3 |/z -
Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.

3} The wording 'No change’ or ‘No addition’ or “as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



- JGW
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1. Name of Officer (in full)

L

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON

2. Service to which the Officer belongs

3. Cadre & Batch

4. Present Pay

Dr. Mahesh Hanmant Waghmare

CHS

NON TEACHING - 2015

Level 12

015t January 2022

SL Name of Name & Details Cost of Present value* If not in own name, state | How acquired whether | Annual income from Remarks
NO. Khasra No., of Property construction/Acqg in whose name held and | by purchase, lease™, property
Village/City, (Description) uirement his/ her relationship to mortgage inheritance,
Taluk, Sub- (and year when the Govt. Servant gift or otherwise with
Division, purchased) date of
District including of acquisition and name
in which land in case of with details of
property is house person(s) from whom
situated (full acquired.
location &
postal address)
1 2 3 4 h 6 7 8
1 MAHARASHTRA Land Agriculture Inheritance 1995 | 600000 Yes Sole Inheritance Vishwanath | 4000
SOLAPUR Sangola | Land 0.485 Khandagale -
Methawade At Post | Hectare
Methavwade,
Taluka Sangola,
District Solapur
2 MAHARASHTRA Land 1982 600000 Yes Joint Mr. Santosh Inheritance Mr Soma - | 0
SOLAPUR South Hanmant Waghmare
Solpaur Hotgi Brother
3 MAHARASHTRA Land 1982 400000 Yes Joint Mr. Santosh Inheritance Mr Soma - | 0
SOLAPUR South Hanmant Waghmare
Solpaur Hotgi Brother purchased in
1882 named in year 2000
4 UTTAR PRADESH Others Lockable 2014 1500000 Yes Sole Purchase Cosmic 0
GAUTAM BUDDHA | office Structure India -
NAGAR  Cosmic
Corporate park
Sector 154, Noida L 4/‘7/

o

"



Reh’tarks

SL Name of Name & Details Cost of Present value* If not in own name, state | How acquired whether | Annual income from
NO. Khasra No., of Property construction/Acq in whose name held and | by purchase, lease™, property
Village/City, (Description) uirement his/ her relationship to mortgage inheritance,
Taluk, Sub- (and year when the Govt. Servant gift or otherwise with
Division, purchased) date of
District including of acquisition and name
in which land in case of with details of
property is house person(s) from whom
situated (full acquired.
location &
postal address)
1 2 3 4 5 6 7 8
5 MAHARASHTRA Land 900000 2017 900000 Yes Sole Purchase Pyramid 0
SOLAPUR North Constructions -
Solapur  GatNo
28,
Plot no 56
Pratap Nagar,
North Solapur
6 MAHARASHTRA Land 800000 2017 800000 Yes Sole Pyramid Constructions | 0
SOLAPUR North -
Solapur Gat No
28,
Plot no 57
Pratap Nagar,
7 MAHARASHTRA Flat 2300000 2018 2300000 Yes Joint Mrs Shilpa Purchase 0
PUNE Flat no Mahesh Waghmare Wife | AshwainKumar Wadilal
107, Patel -

Meera Arcade, Sr
No 1529, Dehu
Alandi Road, Pune




temp_ch_255

Dr. Mahesh Hanmant Waghmare

Date : 24-01-2022
e D”j Signature SPECIALIST GRADE I

NATIONAL CENTRE FOR DISEASE CONTROL

NOTES:
1) *In case where it is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes short term leases also.

3) The declaration form is required to be filled in and submitted by every member of Class | and Class Il services under relevant provisions of Conduct Rules and the first appointment to the Service
thereafter, at the interval of every twelve months, giving particulars of all immovable property owned, acquired or inherited by him or held by him on lease or mortgage, either in
his own name or in the name of any member of his family or in the name of any other person dependent on Government Servant.

Slg ﬁ&tWrﬁuN!@IQM@Elfl'Qdﬁddition or As in previous year’ may be avoided and all details filled up.

5) All Of ' d to fill the form in duplicate.
f A
Digitallysﬁg@t\)y Drj Mahesh

Hanmant Waghmatr
Date: 2022.01.2 1126 18T
L




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

L. Name of Officer (in full): DR.S.VINOTHKUMAR 3. Present post held(with date) _:AD (Tech)
2. Service to which the officer belongs_ FSSAI 4. Present Pay: Level 10
5. Date of Appointment_: 06.08.21 6. Date of Birth : 29.06.1990
Name of District, Sub- | Name & | Cost of construction | Present If mot in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govi. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
(1) (2) (3) (4) (5) (6) (7 (8)
Nelli Village, 0.38 Acre Rs.76,380/- Rs.77,520/- NA Purchased from Rs.3000/- NA
Madhurantakam Taluk, |(Agriculture Mrs. S.Sraswathi, per Annum
Chengalpattu District Land) Mr.S.Varatharajan,
Tamil Nadu State Mrs.Jeya Lakshmi and
Mr.Koteeshwaran on
27.09.2017
- )

[/ b
Signature @%%/
/ )/,/

Name L/ 2,{") \

. g%lgsunh and Family wﬂf e
ote

Northem Regio |ofﬁm
ﬂﬂm@v;gnna Namﬁ“"“
w®

201014 (3
1) In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indit‘¥t@and-l. Indirapuram, Ghaznhuums ﬂfp; ‘
2) **Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up. ‘

4) All columns should be filled duly typed neatly.
5) To be submitted in triplicate.
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA (FSSAI)

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

1. Name of the Officer (in fuli)

Dr. SANU JACOB

3. Present Post held

DIRECTOR

2. Service to which the officer belongs DIRECTOR 4. Present Pay Rs. 130600/- {Pay Level: 13)
Name of District, Name and Cost of Present | If notin own How acquired: whether | Annual | Remarks
Taluk and Village Details of Construction/ Value* name, state in purchase, lease™, income
or City in which Property, Acquirement (In whose name mortgage, inheritance, | from the
property is situated | Housing (and year when | Rupees} | held and his/ her | gift or otherwise, with property
(Fuli iocation & Land and purchased) refationship to date of acquisition and
Postal Address) other including of the Govt. name with details of

buiidings land in case of servant perscn(s) from whom
house and year acquired.
when
purchased
(1) (2) (3) (4) (5) (6) @) (8)
1. Srampickal house, | 8.09 Ares Inherited from 32 lakhs | Smt. Annie John | Inherited from wife's Nil Nil
Pallithode P.O., land, 700 sg | wife's (wife) grandfather
Cherthala, ft, 2 bedrcom | grandfather
Alleppey District, house
Kerala
2. I-2, VB Royale, 2-BHK 13 lakhs, 26 lakhs | Smt. Annie John | Inherited from wife's Nil Nil
Edappally, apartment, purchased in (wife) mother
Ernakulam District, | 950 sq. ft. 2006
Kerala
3. A-6, Galaxy 3-BHK 15 lakhs, 38 lakhs | Smt. Annie John | Inherited from wife’s Nil Nil
Arcade, Peediyakal | apartment, purchased in {wife) mother
Abdul Rehman 1250 sq. ft. 2007

Road, Near SRM
Road, Kochi -

1/7




fssa

1.

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA (FSSAI}

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

Name of the Officer {in full)

Dr. SANU JACOB

3. Present Post heid

DIRECTOR

2. Service to which the officer belongs DIRECTOR 4. Present Pay Rs. 130600/~ (Pay Level: 13)
Name of District, Name and Cost of Present | If notin own How acquired: whether | Annual Remarks
Taluk and Village Details of Construction/ Value* name, state in purchase, lease™™, income
or City in which Property, Acquirement {in whose hame mortgage, inheritance, | from the
property is situated | Housing (and year when | Rupees) | held and his/ her | gift or otherwise, with property
(Fuil location & Land and purchased) relationship to date of acquisition and
Postal Address) other including of the Govt. name with details of

buildings land in case of servant person(s) from whom
house and year acquired.
when
purchased
(1) (2) (3) (4) (5) (6) @ (8}
682018
4. Panorama 2.02 Ares of | 7 lakhs, 30 lakhs | Smt. Annie John | Inherited from wife's Nil Nil
development, fand purchased in (wife) mother
Survey No. 230/12, 2007
Near Mangaliya
Temple, Seaport
Airport Road,
Kanayannur Taluk,
Tripunithura,
Ermakulam District,
Kerala
5. Srampickal house, | 0.81 Ares of | 2.75 lakhs, 4.5 lakhs | Smt. Annie John | Purchased Nil Nil
Pallithode P.O., land purchased in {wife)
Cherthala, 2016
Alleppey District,
Kerala 7
2/7 —
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA (FSSAI)
STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

1. Name of the Officer (in full) Dr. SANU JACOB 3. Present Post held DIRECTOR
2. Service to which the officer belongs DIRECTOR 4. Present Pay Rs. 130600/- (Pay Level: 13)
Name of District, Name and Cost of Present | If notin own How acquired: whether | Annual | Remarks
Taluk and Village Details of Construction/ | Value*® name, state in purchase, lease**, income
or City in which Property, Acquirement {In whose name mortgage, inheritance, | from the
property is situated | Housing (and year when | Rupees) | held and his/ her | gift or otherwise, with property
{Fuil location & Land and purchased) relationship to date of acquisition and
Postal Address) other including of the Govt. name with details of
buildings land in case of servant person(s) from whom
house and year acquired.
when
purchased
(1) (2) (3) (4) (5) (6) (7} (8)
6.1. | Survey No. 40.47 Ares of | Inherited from 35 lakhs | Dr. Sanu Jacob Inherited from my father | Nil Nil
1257173, land my father (self) (Ancestral Property) in
Karunapuram {(Ancestral 2020
Village, Property) in
Udumbamchola 2020
Taluk, ldukki
District ~ 685552,
Kerala
6.2. | Survey No. 6.07 Ares of | Inherited from Dr. Sanu Jacob Inherited from my father | Nil MNil
1417/81, land with my father (self) {Ancestral Property) in
Karunapuram 1400 sq. ft. (Ancestral 2020
Village, building Property) in
Udumbamchola 2020
Taluk, Idukki
District — 685552,
Kerala

3/7




FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA (FSSAI)
STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

1. Name of the Officer (in full} Dr. SANU JACOB 3. Present Post held DIRECTOR
2. Service to which the officer belongs DIRECTOR 4. Present Pay Rs. 130600/- (Pay Level: 13)
Name of District, Name and Cost of Present | If notin own How acquired: whether | Annual | Remarks
Taluk and Village Details of Construction/ Value* name, state in purchase, lease™, income
or City in which Property, Acquirement (In whose hame mortgage, inheritance, | from the
property is situated | Housing (and year when | Rupees) | held and his/ her | gift or otherwise, with property
(Full location & Land and purchased) relationship to date of acquisition and
Postal Address) other including of the Govt. name with details of
buildings land in case of servant person(s} from whom
house and year acquired.
when
purchased
(1) (2) (3) (4) (3) (6) (7} (8)
6.3. | Survey No. 753/95, | 49.78 Ares of | Inherited from Dr. Sanu Jacob Inherited from my father | Nil Nil
Karunapuram land my father (self) (Ancestral Property) in
Village, (Ancestral 2020
Udumbamchola Property) in
Taluk, Idukki 2020
District - 685552,
Kerala
6.4. | Survey No. 757/95, | 7.08 Ares of | Inherited from Dr. Sanu Jacob Inherited from my father | Nil Nil
Karunapuram land my father (self) (Ancestral Property) in
Village, {Ancestral 2020
Udumbamchola Property) in
Taluk, idukki 2020
District — 685552,
Kerala
6.5. | Survey No. 581/16, | 50.59 Ares of | Inherited from Dr. Sanu Jacob Inherited from my father | Nil Nil

477




FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA (FSSAI)

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

Name of the Officer (in full)

Dr. SANU JACOB

3. Present Post held

DIRECTOR

Service to which the officer belongs DIRECTOR 4, Present Pay Rs. 130600/- (Pay Level: 13)
Name of District, Name and Cost of Present | If notin own How acquired; whether | Annual | Remarks
Taluk and Village Details of Construction/ Value* name, state in purchase, lease™, income
or City in which Property, Acquirement (In whose name mortgage, inheritance, | from the
property is situated | Housing (and year when | Rupees) | held and his/ her gift or otherwise, with property
(Full location & Land and purchased) relationship to date of acquisition and
Postal Address) other including of the Govt. name with details of
buildings land in case of servant person(s) from whom
house and year acquired.
when
purchased
(1 (2) (3) (4) ) (6) (7} (8)
Karunapuram land my father (self) (Ancestral Property) in
Village, (Ancestral 2020
Udumbamchola Property) in
Taluk, 1dukki 2020
District — 685552,
Kerala
Resurvey 128/14- | 6.98 Aresof | 34.48 lakhs 50 lakhs | Jointly owned by | Purchased in 2020 Nil Nil
4, Mulanthuruthy, land for Dr. Sanu Jacob
Ernakulam District | House (self) and Smt.
- 682314, Kerala Consfruction Annie John (wife) p
Signature
/,\Z )

5/7

21 JAN




{.
Jssa.

1.

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA (FSSAI)

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

Name of the Officer (in full)

Dr. SANU JACOB

3. Present Post held

DIRECTOR

2.  Service to which the officer belongs DIRECTOR 4. Present Pay Rs. 130600/- (Pay Level: 13)
Name of District, Name and Cost of Present | If notin own How acquired: whether | Annual Remarks
Taluk and Village Details of Construction/ | Value* name, state in purchase, lease*”, income
or City in which Property, Acquirement (In whose name mortgage, inheritance, : from the
property is situated | Housing (and year when | Rupees) | held and his/ her gift or otherwise, with property
(Fuil location & Land and purchased) relationship to date of acquisition and
Postal Address) other including of the Govt. name with details of

buildings land in case of servant person(s) from whom
house and year acquired.
when
purchased

(1)

(2)

() (4)

(5)

(6)

(7)

{8)

6/7

Name
Designation
Date

: DriSANU JACOB

: Direcior

: 31 January 2022
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA (FSSAI)

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

Name of the Officer (in full)

Dr. SANU JACOB

3. Present Post held

DIRECTOR

Service to which the officer belongs DIRECTOR 4. Present Pay Rs. 130600/~ (Pay Level: 13)
Name of District, Name and Cost of Present | If not in own How acquired: whether | Annual Remarks
Taluk and Village Details of Construction/ Vaiue* name, state in purchase, lease™, income
or City in which Property, Acquirement {In whose name mortgage, inheritance, | from the
property is situated | Housing (and year when | Rupees) | held and his/ her | gift or otherwise, with property
(Fuli location & Land and purchased) relationship to date of acquisition and
Postal Address) other including of the Govt. name with details of
buildings land in case of servant person{s) from whom
house and year acquired.
. when
. | purchased
(1) (2) (3) 4} (5) (6) (7) (8)

Note:
1) *In case where it is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short-term lease also.

3) The declaration form is required to be filled in and submitted by every of Class | and Class Il (Group ‘A’ and Group ‘B") services under rule
15(3) of the Central Civil Services (Conduct) Rules, 1995, [now rule 18 (1) of the CCS (Conduct) Rules, 1964] on the first appointment to the
Service and thereafter at the interval of every twelve months, giving particulars of all immovable property owned, acquired, or inherited by him
or held by him on lease or mortgage, either in his own name or in the name of any members of his family or in the name of any other person
dependent on the Government servant.

4) The wording ‘No Change’ or ‘No Addition’ or *As in Previous Year should be avoided and all details filed up.
5) AIS Officers are requested to fill the form in duplicate.
6) All columns should be filled duly typed neatly.

7/7



FORM
STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR
AS ON _Qu/n [8022

- 1. Name of the officer (in full) : pye HARI (RASAD KoRupal U Nt 1A
& Service to which the D “ e GRep y  FIIRE

officer belongs ) / < 700/
2. Present Post held MANAGHL -TT Pay (pay band & Grade pay): Loced ]| f d Date of Birth: 077/‘7///5?
P 4

? Name of Land & Details of Property fnotisown  How acquired whether | Annual | Remarks;
District, .~ Housing ~  Land [ Present  name statein by purchase, lease™”, Income | Please |
{ Sub-Division | | Value <whose name  morigage, inheritance | from indicate
Taluka and | : * | held and gift or otherwise with property | details of
Village in | \ | - his/her - date of acquisition and | permission
- which Ii ' relationship to  name with details of i obtained
- Property is f ' the person/persons from ' from

situated | Government ~ whom acquired '  department
| . ] | - Servant |
| / 2 | 3 4 | 5 6 7 8 |
B | - |
Vi g@kf\@{whem 0'219‘0 SfYMé | | g)um[m.«J - [
{ | i purj pdC.” 600,000//; | 0£/0F,L‘)/)/' :
| K ponGveyen | O | | |
| | 06/ 05 /oy | | |
| | | |

Place : 2u L+ Signature of Govt. Servant
Date: ¢ e(/o/ 9 i / MJ
In applicable clause to be struck out. &e‘/
* In case where it is not possible to assess the value accurately the approximate given value in relation to

present condition may please be indicated.
*%  JIncludes short term lease also.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

;% Name of Officer (in full) E.PRABHAKARAN
Z Service to which the officer belongs FSSAL
5. Date of Appointment 18-08-2021 6. Dat

3. Present post held( with date) ASSISTANT DIRECTOR - TECHNICAL (20-D1-2022)
4. Present Pav PAY LEV EL- 10

e of Birth 19-08-1985

' Name of District, Sub-  Name & | Cost of construction | Present I not in own | How acquired, whether | Annual | Remarks |
' Division, Taluk & Village or ‘ Details of | /Acquirement  {and ! Value * | name, state in by  purchase, lease**, | Income |
City in which property is | Property | vear when | | whose name | mortgage, inheritance, | from '
situated Housing, purchased) including " held & his/her !giﬂ or otherwise with El property ’
| (full  location & postal { Lands and | of land in case qu | relationship to]date of acquisition & |
| address) | Other i house and year when ! the Govt. | name with details orJ i |
| Buildings | purchased. ‘ | Servant person(s} from whom ‘ I

i |

L IR | RN L # R TR T e Sy
i

NO. 28, PADASALA| STREET
URAPPAKK AM VILLAGE
CHENGALPAT T TALUK.

KANCHEE PURANM DISTRICT

603210

| i

HOUSE WiTH

GROUND FILGOR |

AND FIRS|
FLOGR

RS, 245,00 000 RS, 504

Note

1} * Incase where is not possible to assess the valye

2) ** Includes short term leases also

3) The wording 'No change’ or ‘No addition’ Or as in previous year' may be a
4) All columns should be filled duly typed neatiy.

5) To be submitted intriplicate.

accurately, the approximate value in relation to prese

f
| BUILDING CONSTRUCTLD |

M.ELANGOVAN,

0.000 i INHERITED LAND AND !

NIt N

Signature (-\J&ﬁ%,.

Name [ PoAppakaraN

Designation AssiS74nT DiRec g - TecHNicAL

Date 2o=0l-20372

nt conditions may be indicated.

voided and all details filed up.



STATEMENT OF MMOV ABLE PROPERTY FOR THE YEAR ENDINGN 2021 (AS ON 31.12.2021)

1 Name of the Officer (in full) g Dr. Harinder Singh Oberol 3. present post held Advisor
2. Qervice 10 which officet belongs ICAR 4. present Pay Level 14
Date of Appointmem 31 12.2020 6 Date of Birth : 25.09.1967

Amma't
income from
the property:

How acqu'n-ed, whether by
urchase, lease™ ™ mortgage:
in-heritance. gift 0
otherwise: with  date of
acquisition & name with
details of person(s) from
whom ac-quired).

& | Cost
of Constmution
{ Acquireme
ot (and year
when
uarchased)

including of
{and in cas€
of  hous®
and year
when

from parents,
and relatives

Flat putchased {!
withdrawal, personal savings.
borroWings from friends an

relatives, oan from bank

jomnt in OV n and
spouse’ ¢ name
(Mrs. Himjyot

Oberol)




VT el et 3T Wik STieresior
(e e 37 A STfatRm, 20006 o Ed TAiud Tk dure S
(CEENECIEE))
TR o, e U, 73 faeef-110002
318, 2022

To

Joint Director

Indian Institute of Packaging,
Plot No. 21

Functional Industrial Estate
Patparganj, Delhi - 110092

Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021
(as on 31.12.2021)-reg.
Sir,

Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Shri Harish Kumar RK, Assistant
Director, working in Food Safety and Standards Authority of India on “deputation on Foreign
Service terms” basis for further necessary action at your end.

f\\ TgarT

\;%/
Qj\
\i}/’“/ ,ﬂ/)\ A W

(ehift )
eI e (TR
Encl. As above
Copy to:

° Shri Harish Kumar RK, Assistant Director, Food Safety and Standards Authority of
India, FDA Bhavan, Kotla Road, New Delhi-110 002.

® Personal file of officer concerned/ Guard file.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

3. Present post held (with date) A S8 Crant Dive

1. Name of Officer (in full) HARTCY KunAR - R

(%c&-)ox[o%ho\

Cvrval O v /1ECJM““4‘="°"‘4.PresentPay ?k?\' (avel - 10

2. Service to which the officer belongs

5 Date of Appointment o| { OM A (j)tpmk‘ 4 ) 6. Date of Birth A / i { | 1&6
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease®", | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
acquired.
m 2) 3) 4 () (6) (7 (8)
L]
T s phl | ——— |
R
'l\ ] H A J
¥
Signature |/~ 5[“ LJ)
2Hu| 22
Name [—\c«'nﬂc\ lkuma~ » Rowk -
Designation A Sty Dive (Y C'—\-e_(“,{;')
Date ?_‘:}[L{,‘)_O?-Q

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



R s GRaT 7R TR TR
(amer gear 3 Ae stttem, 2006 % dea wfid Tk durfies wftemr)
(werere feefierT)
THENT W&, hiea Vg, 7% feeet-110002
37, 2022

To

Section Officer, (Admn.),
Ministry of Health and Family Welfare,
Directorate General of Health Service,

Central Drugs Standard Control Organization,
FDA Bhawan, New Delhi - 110002,

Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021
(as on 31.12.2021)-reg.

Sir,
Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Dr. Inderjeet Singh Hura, Joint

Director, working in Food Safety and Standards Authority of India on “deputation on Foreign
Service terms” basis for further necessary action at your end.

gqar T

(Rf =)
e fawe (TaeTr)
Encl. As above

Copy to:

e Dr. Inderjeet Singh Hura, Joint Director, Food Safety and Standards Authority of
India, FDA Bhavan, Kotla Road, New Delhi-110 002.

e Personal file of officer concerned/ Guard file.




on first appointment/Annual return as on 31st December2021

Statement of Immovable property
Inderjeet singh Hura 2.Service to which the o

1. Name of officer (in full) and service: Dr

fficer belong :- Central Govtin deputation parent dept CDSCO

2. 3.Pay:.__level 12 (78800-209200) 4. Present Post held:_Joint Director
Name of District Name & Details Cost of Present value If not in own name, state | How acquired whether Annual Remarks
Sub Division Of property Housing construction in whose name helds and by (i) purchase, income
Taluk and Village JLands and other /Acquirement his/her relationship with lease/mortgage from the
In which property is building (and year when the Government Servant inheritance gift or property
situated purchased otherwise (i) with
Jincluding of land date of acquisition and
in case of house (iii) name with details
and year when of person/persons
purchased from whom acquired
1 l 2 } 3 | 4 | 5 6 | 7 l 8
1.0ffice premises in 1.Purchase in 6 1.Jointly Jasleen Kaur 1.99 years Lease Approx 75 GPF Rs 2.97.000 vide F
1. S-8 Ajmer Road 72 March 2006 and Own name purchased on 000/- No 9.8(ISF)GPF Dat
Beawar yard(Commercial) 6/3/2006 dated 1/3/2006
2.Jointly Late Kesar Kaur GPF Rs 1.50,.000 vide F
2. 137,Prem Nagar 2.Residential (My Sister Jand Own 2.Purchase in 1995 No 9.8(ISF)GPF Dated
Beawar 2.Purchase in 1.Approx 15 name 7/10/2008
1995 L;akhps 3 Jointly Jasleen Kaur Bank Loan and saving,
3. S$-10 Ajmer Road A and Own name. 3.99 years Lease Loan (BOB Nirman
Beawar 3.(Commercial ) 3. Purchase in La.ki?s% purchased Bhawan 90
2012 3.Ap I’(.)X < Lakhs 4 Jointly Manpreet Kaur In the year 2012 Lakh+GPF(17
4, (C-158Ashoka 4 Residential 4.Purchase in 4.A pm 13C (Wife ) and Own name 4, Purchase in 2018 lakh)own+gpf(11
Enclave pt 2 2018 AP S Approx 75 Lakh)spouse
Faridabad 000/- +ppf(2.37+1 lakh)
+FD/saving
\ e Aex P
o Aegeck B ro pukh

Signature:
Name and Designation Date

v (HADER JEE( Sirt
i 1 E‘.‘?. L.



T e e SR AT SRRt
(e e {1 ares fefrm, 2006 % qed s uw St gritimor)
(T=3r fedfiom)
THENT e, FieeT Us, T3 faeet-110002
319, 2022

To

The Principal Chief Commissioner of Income Tax, Delhi

C.R. Building, 1.P. Estate,

New Delhi - 110002
Subject: Forwarding of Annual Immovable Property Return (IPR) for the year
2021 (as on 31.12.2021)-reg.
Sir,

Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Smt. Inoshi Sharma, Executive
Director, working in Food Safety and Standards Authority of India on “deputation on Foreign
Service terms” basis for further necessary action at your end.

R )

-

LF"P}&\ <;} & Vv
o "TB\&
(R =)
e ek (THIN)
Encl. As above
Copy to:
o Smt. Inoshi Sharma, Executive Director, Food Safety and Standards Authority of

India, FDA Bhavan, Kotla Road, New Delhi-110 002.
° Personal file of officer concerned/ Guard file.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR ENDING 315" DECEMBER 2021

1. Name of Officer (in full)

: INOSHI SHARMA

2. Cadre & Batch: 2002

3. Service to which the Officer belongs  :IRS CADRE 4. Date of Birth :09/12/1976

5. Civil List Code No. (in case of IRS officer) : 02015 6. Present Pay Rs.153000
Name of District Name and Cost of Present Value If notin own How acquired, whether by Annual Remarks

Sub-Division details of Construction / name, state in | purchase, lease, mortgage, income
Taluk & Village Property Acquirement whose name inheritance, gift or from the
or City in which | Housing Lands | (and year when held and his/her | otherwise, with date of property
property is and Other purchased) relationship to acquisition & name with
situated Buildings including of the Govt. details of person/persons
land in case of Servant from whom acquired
house
1. 2. 3. 4. 5. 6. 7. 8.
Mullahpur, Plot in Greater 5590000 5590000 - Purchase (2007) - -
SAS Nagar, Punjab Officers (Possession Greater Punjab Officers Coop
Mohali- Coop House 2018) House Building Society Ltd,
140901,Punjab, Building Society Greater Punjab
Officers Coop House
Building Society Ltd,

Jal Vayu Vihar, Flat - 4500000(Approx) Mother Inheritance (2012) - House rent
Sector 25, Renuka Sharma P L Sharma (Father) goes to
Gautam Budh mother

Nagar, Noida-
201301




Som Vihar, New Flat 24000000 24000000 Sh O PSRao Purchase ( March 2021) Intimation
Delhi-22 One- fourth (Father in law) filed at the
share Rs. 60 lakh Smt Renuka time of
(2021) Sharma (Mother) purchase
Chetan Rao
(Husband)
Ragba no 10 Land-agricultural - 100000 P L Sharma Inheritance (2012) Property yet
Harbast mp 324 land (Father) P L Sharma (Father) to be
Khatauni no. transferred
168/336, in my name
Morni,Haryana,
Harbast no 326 Land- - 600000 P LSharma Inheritance (2012) Property yet
Khewat no 92 agricultural land (Father) P L Sharma (Father) to be
khatauni no. transferred
258/353, in my name
Mirzapur, Kharar,
SAS NAGAR,
Punjab

2
Name- Imr]rlna

Designation- Executive Director, FSSAI
Dated: 17.-1-2-02%-2
Place: Delhi



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON 31.12.2021

1. Name of Officer (in full): - Shri Subburaj M 3. Present post held: - Deputy Director, ER, Kolkata
2. Service to which the officer belongs: - Regional Analytical Laboratory, Kozhikoda, Kerala 4. Present Basic Pay:- 67,500/-
5. Date of appointment: 01.07.2019 6. Date of Birth: 06.05.1972
Name of District, Sub-Division, | Name & | Cost of construction | Present Value | If not in own | How acquired, whether by | Annual Remarks
Taluk & Village or City in which | Details of | /Acquirement (and | * name, state in | purchase, lease**, | Income
property is situated Property year when purchased) whose name held | mortgage, inheritance, gift | from
(full location & postal address) | Housing, including of land in & his/her | or otherwise with date of | property
Lands and | case of house and year relationship  to | acquisition & name with
Other when purchased. the Govt. Servant | details of person(s) from
Buildings whom acquired.
(1) (2) (3) (4) (5) (6) (7) (8)
Nil Nil Nil Nil Nil Nil Nil Nil
Nil Nil Nil Nil Nil Nil Nil Nil
Signature

Name:- Subburaj M \0-0\-202.0_

Designation: Deputy Director

Note
EVRCE+IT N BITH

1) In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated. R TCIDRE 160! HTa1 3 41 FT.

2) **  Includes short term leases also.

3) The declaration form is required to be filled in and submitted by every member of Class I and Class Il (Group A and Group B) services under rule 1E ! ‘ ;ﬁ"l y(,aéflstr (ll%avﬂ%erwc@s tC(‘)' tlj i
Rules, 1955, (now rule 18(1) of the CCS (Conduct) Rules, 1964) on the first appointment to the Service and thereafter at the interval of every twelve gﬂg M i able
property owned, acquired or inherited by him or held by him on lease or mortgage, either in his own name or in the name of any member of hl 2] r&lﬁ@rﬂﬂiwtﬂfﬁ@ gersdmf Indic
dependent on Government servant. eﬂ ;&rer@Tar/ Eastern Region Kolkata-700091

4) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

5) AIS officers are requested to fill the form in duplicate.

6) All columns should be filled duly typed neatly.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2020 (AS ON 31.12.2020)

Qw> PSQ‘%\,\'—; &, ko

1. Name of Officer (in full) !\\)Mﬂ PB<awy C HA~DRASD kAR 3. Present post held A< \STA~NT O\‘*’QCY%QT

2. Service to which the officer belongs BH- Bim7Pew e\ TRD,, 4, Present Pay Rs. 56100 /~
| Name of District, Sub- | Name & | Cost of construction | Present if not in own | How acquired, whether | Annual Remarks
. Division, Taluk & Village or | Details of | /Acquirement (and | Value* pame, state in | by purchase, lease*¥, | Income
City in which property is | Property year when whose pame | mortgage, inheritance, | from
| situated Housing, purchased) including held & his/her | gift or otherwise with | property
 (full  location & postal | Lands and | of land in case of relationship to | date of acquisition &
. address) Other house and year when the Govt. | name with details of
; Buildings purchased. Servant person(s) from whom

acquired.
(1) (2) ) [G3] (5) (6) (7) (8
C\\ eﬂﬂ'_fie—m%~g\'l\
e P Nw\\__\
\.\:

Note
1) *
2)
3)

Signature H

) ™ B8N ~ Y A~ ORAST

Name
D Lechn, ©58ay, B
Designation Ash- D) ‘ uO\,\cFITﬂ
Date 2¢.Q\ 2\

In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
Includes short term leases also. ’
The declaration form is required to be filled in and submitted by every member of Class I and Class Il (Group A and Group B) services under rule 15 (3) of

the Central Civil Services {Conduct) Rules, 1955, (now rule 18(1) of the CCS (Conduct) Rules, 1964) on the first appointment to the Service and thereafter
at the interval of every twelve months, giving particulars of all immovable property owned, acquired or inherited by him or held by him on lease or
mortgage, either in his own name or in the name of any member of his family or in the name of any other person dependent on Government servant.

4)
5)
6)

The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
AlS officers are requested to fill the form in duplicate.
All columns should be filled duly typed neatly.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2020 AS ON 31.12.2021

1, Name of Officer (in full): - RAJESH SINGH 3. Present post held: - DIRECTOR, NR FSSAI
2. Service to which the officer belongs: - FOOD CORPORATION OF INDIA 4. Present Basic Pay /- Rs 142700/-Basic wef1.1.2022
Name of District, Sub-Division, | Name & | Cost of construction | Present Value | If not in own | How acquired, whether by | Annual Remarks
Taluk & Village or City in which | Details of | /Acquirement (and | * name, state in | purchase, lease**, | Income
property is situated Property year when purchased) whose name held | mortgage, inheritance, gift | from
(full location & postal address) Housing, including of land in & his/her | or otherwise with date of property
Lands and | case of house and year relationship  to | acquisition & name with
Other when purchased. the Govt. Servant | details of person(s) from
Buildings whom acquired.
(1) (2) (3 (4) (5) (6) (7 (8) g
SKE-218, Rs 31.44 lakhs at the
Indirapuram, Ghaziabad, UP Shipra Krishna time of acquisition Flat purchased Purchased from GDA, Nil Nil
Vista, jointly with father Registered in 2008
Indirapuram (not dependent) | (loan repayment from LICHFL
completed)
Koil, Aligarh, UP M 115-116 Rs 2.25 lakhs Richa Singh, Wife | Purchased from Shubha Nil Nil
Gram Devsaini (Dependent) Singh
200 Sqmt plot | (Rs two lakh twenty five Registered in 2012
thousand only)
Flat booked in 2011
Sector 1, GHOS Greater Noida, Flat Unique
up 304, Rs 36 lakhs Jointly purchased | Purchased from Nil Nil
Paramount with my wife Paramount.
. Emotions Richa Singh Registered in 2019
(Loan from HDFC Ltd
continuing)
|

Signature %1 W

RATES ¢ S14H

Name:-
Designation: Dt RECTEOR~ M R
Date:

Nt 27)) ) v I
1) *  Incasewhere is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) **  Includes short term leases also.
3} The declaration form is required to be filled in and submitted by every member of Class I and Class II (Group A and Group B) services under rule 15 (3) of the Central Civil Services (Conduct)

Rules, 1955, (now rule 18(1) of the CCS (Conduct) Rules, 1964) on the first appointment to the Service and thereafter at the interval of every twelve months, giving particulars of all immovable

property owned, acquired or inherited by him or held by him on lease or mortgage, either in his own name or in the name of any member of his family or in the name of any other person

dependent on Government servant.
4) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
5) AlS officers are requested to fill the form in duplicate.

6) All columns should be filled duly typed neatly




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31 .12.2021)

1. Name of Cfficer {(in full)__Shri. Irmia Katamgari_

2. Service to which the officer belongs Food safety and

tandards authori

5. Date of Appointment

f India

05.09.2019

3. Present post held(with date)

- Director{Technical)

4. Present Pay

Pay level-10

6. Date of Birth __01.07.1985

__Assistant

Name of District, Sub Name & Cost of construction Present If not in own How acquired, whether Annual Remarks
Division, Taluk & Village or Details of /Acquirement {and Value * name, state in by purchase, lease*¥, Income
City in which property is Property year when whose name mortgage, inheritance, from
situated Housing, purchased) held & his/her gift or otherwise with property
(full location & postal Lands and including ofland in relationship to date of acquisition &
address) Other case of house and the Govt. name with details of
Buildings year when Servant person(s) from whom
purchased. acquired.
(1) (2) (3) (4) (5) (6) (7} (8)
NIL NIL NIL NIL NIL NIL NIL NIL

Note

Signature /k, ‘Z’M

Name: SHRI. IRMIA KATAMGARI

Designation: ASST. DIRECTOR (TECH)

Date: 11.01.2022

1} * In casc where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4] All columns should be filled duly typed neatly.

5) Te be submitted in triplicate.




i

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

Name of Officer (in full) er W B gf Lind 3. Present post held (with date) ﬂmwufgl f(z';gi-micaﬂ)

2. Service to which the officer belongs F88al| 4. Present Pay 'Paog Pnuf LD (Sérnn = J'TTSOOJ

5 Date of Appointment 2T 012001 6. Date of Birth 24. p4 - 4G T9
Name of District, Sub- | Name & | Cost of construction | Present If not In own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, Inheritance, | from
situated Housing, purchased) including held & his/her | git or otherwise with | property
(full location & postal | lands and |of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
acquired.
(1) (2) (3) (4) (5) (6) (7) (8)

Dhosvalls , Avads .

'%Iw'f;am : Cest - 361

[ Ne tq, 6™ stxeot ,
LQZAH Na(j-a.a Ed-l‘tr -Amr.fa

Rowsa . Jr - 2008 Bei ! Q,J Fechasa

Ch- 97
Signature % )W/
Name Dr. J- Jeun
Designation Asst Bracts, C ’l:zch)
Date 24.01. 22 .,
Note
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated,
2) ** Includes short term leases also,
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.
5) To be submitted in triplicate.



S0 —He.

O?fi/ (250 |
STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 202] (AS ON 31-12-2020)
1. Name of the officer (in full) et Kowux 4. Date of appointment : 2| "4 9,@9-—0
2. Service to which officer belongs : Ce,f/\i:/&.ﬂ/e G;WMM >S Present pay : [y lea~ed (0 BAsICPay
3. Present Post held - Pttt Onectoc C;.TWC@Q 6. Date of birth : | ) ,;L} 199 | SZ}—SOL/-
78 Section where employed ~SCAT WNR, Glha
Name of | Name and details of | Present If not in|How acquired, whether by | Annual | Remarks 1
district, sub- | property value own name, | purchase, lease, mortgage, | income ‘
division, Taluk state in | inhentance, gift or otherwise, | from  the \
and Village 1n whose with date of acquisition and | property
which the name held | name with details of
property is and his‘her | person/persons  from  whom
_sxtuated Housing | Land relationship | acquired
to the Govt
& other .
Building SRR
NTL — NTL N ~N T Y 7 ~N T NI ~N T
Signature : '5%
Name : "‘u’i_
Designation : W"W‘i @V\/Ujg(’
( Tecburicst )
Y
e
o
e ———— e — e e e e e e el i e e e = = — — _#‘“_N_ﬂ;r_{——‘-{fﬂﬁf‘:::“ffﬁ';}—_f




Email

Property returns

From : Jaspreet Kaur <jaspreet.k@fssai.gov.in>
Subject : Property returns
To : Madan Mohan Khantwal <madan.khantwal@fssai.gov.in>

Sir,
Please find the allached letter relaled to property returns for FY 2021.

Regards,

Jaspreet Kaur

Designated Officer/ CLA (02)

(J&K, Ladakh, Rajastan, Uttarakhand)

I Azadi,
At pahotsay

— New Document(6) (1).pdf
454 KB

Madan Mohan Khantwal

Tue, Dec 21, 2021 01:32 PM
1 attachment



Y

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON 01.01.2022

1 Name of Officer (in full) : Dr. Jesto George 3. Present post held : Deputy Director
2 Service to which the officer belongs: Central 4. Present Pay :Rs 78500 /-
Name of District, Sub- | Name & | Cost of construction | PresentValue* | If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and name, state in | by purchase, lease**, | Income
City in which property is | Property year when purchased) whose name | mortgage, inheritance, | from
situated Housing, including of land in held & his/her | gift or otherwise with | property
(full location & postal | Lands and | case of house and year relationship to | date of acquisition &
address) Other when purchased. the Govt. Servant | name with details of
Buildings person(s) from whom | =
acquired.
(1) (2) 3) (4) (5) (6) (7) (8)
Ernakulam, Land- 17 cents N.A Rs. 1,87 ,00000 | Own Name Inherited property frommy | Nil Inherited property
parur, Parur, Alangad Appox Father, Mr. M.D. George
Ernakulam, Land - 10 cents | 1000000 Rs acquired in Rs. 40,00000 | Own Name Purchase, Nil Procured before
12-03-2015 : Rev Father Agustine joining FSSAI
Aluva, Aluva Appox Kad bil
ddeparambpi
Karumaloor
Rev Father Francis Xavier
Thanikkaparambil
o
=
Signature /
Name : Dr, Jesto George
Designation: Dy Director
Date: 20-01-2022

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) * Includes short term leases also.

3) The declaration form is required to be filled in and submitted by every member of Class [ and Class [l (Group A and Group B) services under rule 15 (3) of
the Central Civil Services (Conduct) Rules, 1955, (now rule 18(1) of the CCS (Conduct) Rules, 1964) on the first appointment to the Service and thereafter
at the interval of every twelve months, giving particulars of all immovable property owned, acquired or inherited by him or held by him on lease or
mortgage, either in his own name or in the name of any member of his family or in the name of any other person dependent on Government servant.

4) The wording ‘No change’ or ‘No addition’ or “as in previous year' may be avoided and all details filed up.

5) AIS officers are requested to fill the form in duplicate.

6) All columns should be filled duly typed neatly.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1 Name of Officer (in full)___JITENDEA SINGH 3. Present post held(with date) Ass i stan b Direcbor (Teehk) 19+ 82020

2. Service to which the officer belongs £<p A (UP) 4. Present Pay £7800 (1BP)

5 Date of Appointment 19 08 . 2022 6. Dateof Birth___ 22 ' ©8& /982
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
acquired.
(€Y) (2) (3) 4) (5) (6 ()] (8)
NIiLL NiL L NiL L NiLL NiLL NI L L NI LU NI
1 S‘ /
Signature ‘/"M 7L
Name J|TEND RA SINCH
Designation ASSISTANT DIRECTOR (TECK)
Date ©) . OS- Zo22

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes short term leases also.

3) The wording ‘No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (ASON 31.12.2021)

1s Name of Officer (in full) Jitha. K.K 3. Present post held Deputy Director

2. Service to which the officer belongs General Central Service 5. Present Pay Rs. 88400 /- (Level -11)

Name of Distritﬁt, Sub- Name & Cost of construction Present If notin own How écquired, whether | Annual Remarks

Division, Taluk & Village Details of | /Acquirement (and Value * name, state in by purchase, lease**, Income
or City in which property Property year when whose name mortgage, inheritance, from
is situated Housing, purchased) held & his/her | gift or otherwise with | property
(full location & postal Lands and | including of land in relationship to date of acquisition &
address) Other case of house and the Govt. name with details of
Buildings year when Servant person(s) from whom
purchased. acquired.
(1 (2) (3) (4) (3) (7) (8)_
Nil
Signature Qy
Name Jitha.K.K
Designation : Deputy Director
Date 12.01.2022

Note

1) * Incase where is not possible to assess the value accurately, the appreximate value in relation to present conditions may be indicated.

2] ** Includes short term leases also.

3) The declaration form is required to be filled in and submitted by every member of Class | and Class II (Group A and Group B) services under rule 15 (3) of the
Central Civil Services (Conduct) Rules, 1955, (now rule 18(1) of the CCS (Conduct) Rules, 1964) on the first appointment to the Service and thereafter at the
interval of every twelve months, giving particulars of all immovable property owned, acquired or inherited by him or held by him on lease or mortgage, either in
his own name or in the name of any member of his family or in the name of any other person dependent on Government servant.

4) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

5) AIS officers are requested to fill the form in duplicate.

6) All columns should be filled duly typed neatly.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

1. Name of Officer (in full) Mrs. Jyoti Mukund Harne 4’ 3. Present post held{with date) Assistant Director (Tech)
2 Service te which the officer belongs FSSAI-WR. MUMBAIM.S. 4. Present Pay Level 10 _
3 Dste of Appointment 21.°10/2021 B 6. Date of Birth 03/06/1977 o
MName of District, Sub- Division, | Name & | Cost of construction Present Value H not in own | How acquired, whether by | Annual Remarks
Taluk & Village or City in | Details of | /Acquirement (and year | * name, state in | purchase, lease®*, | Income from
which property is situated Property when whose name held | mortgage, inheritance, gift property
(full location & postal address) | Housing, purchased) including of & his/her | or otherwise with date of
Lands ; land in case of house relationship te the | acquisition & name with
ard Other and year when Govt. | details of person(s) from
Buildings purchased. Servant whom
acquired.
(1) (2) 3) ) 5) ©) (N (8
I3 Kanjurmarg cast, Mumbai N.g royal park 55 lac i 1.90 ¢r* Mysell Sell-occupied ; -
MLS.
21 Belkhed, telhara, Akola M.S. |7 Ekar farm Gilted by father 15 lac* mysell’ Gifled by father 7 lacs

Signature ﬂ&-

Name Jyoti Mukund Harne

Designation: Assistant Director (Tech)

Date 11/01/21
Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present condiii »ns may be indicated.
2} ** Includes short term leases also.

3) The wording 'No change” or *No addition” or *as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



1. Name of Officer (in full): Jyotsana Singh

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2020 (AS ON 31.12.2021)

2. Service to which the Officer belongs: Central Government (Autonomous)

3. Present Post held: Food Analyst

4. Present Pay: 57800 (Basic Pay)

Name of District, Sub- Name & Details of Cost of construction Present Value * | If not in own name, | How acquired, whether Annual Remarks
Division, Taluk & Village or Property Housing, /Acquirement (and state in whose by purchase, lease**, Income from
City in which property is Lands and Other year when purchased) name held & mortgage, inheritance, property
situated Buildings including of land in his/her relationship | gift or otherwise with
(full location & postal case of house to the Govt. date of acquisition &
address) Servant name with details of
person(s) from whom
acquired.
(1) (2) (3) (4) (5) (6) (7) (8)
Faridabad, Badkal Tehsil, | 2™ Floor, B-1360, Purchased in June Approx 75 Rahul Singh Purchased from Nil
Greenfield Colony, Sector | Greenfield Colony, 2019 Lakh Chauhan, Ms. Teena Sharma
43 Sector 43, Husband

Faridabad - 121010

Note

1) *

2) ** Includes short term leases also.
3) The declaration form is required to be filled in and submitted by every member of Class/ and Class II services under relevant provisions of
Conduct Rules and the first appointment to the Service and thereafter, at the interval of every twelve months, giving particulars of all immovable
property owned, acquired or inherited by him or held by him on lease or mortgage, either in his own name or in the name of any member of his
family or in the name of any other person dependent on Government servant.

4) The wording 'No change or No addition or as in previous year' may be avoided and all details filed up.

5) AIS officers are requested to fill the form in duplicate.

A »
. X\ G = F’w‘:f
Signature /?«\\\J\’\%E@ L
: L\

Name : Jyotsana Singh
Designation: Food Analyst
Date: 31.01.2022

In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.




2. Service 1o which the oMcer belongs fréé A: SPe. LUlEan !

4, Present Pay

P.‘L? v 12

5. Dateof Appointment _ 87-04. 2un o 6. Date of Birth &2. 07, 1474
'Nama  of District, Sub- Name & Cost of constructlon Present If not in own How acquired, whether | Annual Remarks
Division, Taluk & Village or Detalls fAcquirement  (and Valye* | mame, state in by purchase, lease', | lncome
City in which property Is  Property year when whose name mortgage, inheritance, from
Situated Heusing, purchased) including held & his/her gift or otherwise with | property
(full  location & postal Lands and of land in case of relationship to date of acquisition &
| address) Other house and year when the Govt. name with detalls of
Buildings purchased, Servant person(s) from whom |
" acqulred, 4
(1) } (2) (3) (4) (5) (6) (7} 7 S
| ,
P tar 1y, LI, Sk Lhxm | :.«‘xc,é. w7 ‘T\.Laulﬁm 1% 15,68 840.00] 6~ Buan B?' Pelonss NIL A
NAske, Pany Ve :*‘“b ¢ Tue vesrp Sarl | N g Z
Thontdm Vieedze 2o S35, |
NEMMLLY THIRG pg - ;
Yo ud2 b Theuy |
|CHen AL PATTY Digrpueg s_ |
Tt Nbpy.-
” Sigoature | 4 g__ﬂl LJ-
-l b B
Deslgnation Torac T P ~p
Pate
Note L. a1, o
11 *  Incase wheress not possiblo 10 assess the value sccurately, the approximate value in relation to present conditions may oe Indicated,

2; L

Includes short term Jeaces aiso,
The wording ‘'No change’ or ‘No adéition’ ot ‘as i
4] All columns shouid be filled
5) To be submitted in 1

plicate,

duly typed neatly.

previous year may be avoided and all detalls filed up.



T ETer GRET ST AR STfereRor
(e gear i wens srfufrem, 2006 % e wnfi ww Surfies giftrer)
(TR fediem)
THEIT We, shlear T, 73 feeft-110002
3T, 2022

To

Director,

Animal Husbandry and Veterinary Services,
Veterinary Hospital Campus, No. 571,
Anna Salai, Nandanam, Chennai - 35.

Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021
(as on 31.12.2021)-reg.

Sir,

Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Dr. K Abirami, Assistant Director,
working in Food Safety and Standards Authority of India on “deputation on Foreign Service
terms” basis for further necessary action at your end.

) /%

Yo

(it us)
TR e (TEai)
Encl. As above
Copy to:
o Dr. K Abirami, Assistant Director, Food Safety and Standards Authority of India,

FDA Bhavan, Kotla Road, New Delhi-110 002.
o Personal file of officer concerned/ Guard file.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

L Name of Officer (in full) Ar A - ABRIIA A/ 3. Present post held (with date) A LOACpa At D)ro 0rox
2 I bk
2. Service to which the officer belongs Mord feyr 9 Arv/ 4 presentPay Moy Lovel /0
And '
N ‘ P

5. Date of Appointment 6. Date of Birth 04 84 (757
‘ Name of District, Sub- | Name & | Cost of construction ' Present If not in own | How acquired, whether Annual } Remarks
| Division, Taluk & Village or Details of | /Acquirement (and Value * | name, state in by purchase, lease™, | Income [

City in which property is | Property year when . whose name | mortgage, inheritance, | from ‘
situated Housing, | purchased) including | held & his/her gift or otherwise with | property |
| (full  location & postal  Lands and | of land in case of relationship to | date of acquisition & ‘
| address) . Other house and year when the Govt. | name with details of ‘
} Buildings purchased. i Servant person(s) from whom ‘l
} i : | | | acquired. |
| €3] | (2 (3) | 4 i (5) \ (6) 7 ' (8
L | ; | \
. ‘? / \
| £ ook ko Palayarn? | ). 4 a |
. ; AN i -
| corc) g i A LS |
s imnd arice D O Laf” | |
| TOr S/ /\/ﬁﬂ/m ‘ ‘ |
\ /7
Signature ~ & 'S W
Name
D K AR JRAM )
Designation ALL 0 A AL Direoroe
N POLAAACA))
Date )

Note

KR OA 022

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

B % it i vt Diguectohs /5" g 15}0'}3“'!
1. Name of Officer (in full)__FEE#T A 3. Present post held (with date) soigtant’  Difeertn .
PR i Eaeersl . LLE
2. Service to which the officer belongs 4. Present Pay Rpsue /*“)‘ f S "Ml’i) ( Lewel "9
5. Date of Appointment é'g‘! °'J iy 6. Date of Birth ”5! 5’1" 13¢6
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full Jlocation & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
(£3)] (2) (3] 4) (5) (6) (7 (8)
-\“ﬁ‘—h—ﬂh—‘_ﬁ____‘___ﬂk
—__L‘“_“f_i
L | S
_\'\
— |
e Y
Signature ,{chv
pel* :
Name  Ku ¢ufi |<<\Y
Designation  A¢culaut ¥ Dueelaty
Date ﬁ&’b!}‘)c?},,.,
Note
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) * Includes short term leases also.
3) The wording '"No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.
5) To be submitted in triplicate.



L

Immovable Property Return for Year: 2021

Employee Code 19031990KRIT Employee Name :KR[TI CHUGH
Designation ~ ASSISTANT SECTION  Cadre Unit CIVIL AVIATION
'OFFICER(ASO) _ :
SubCadre Unit  CIVILAVIATION PR Year oo
Pay Including G.P. 21740 lCSLNo. T
Details of Property
Property ‘Property  Areaof  Cost of Yearof Extentof Present Property
Address ‘Type Property Constructio Purchase Interest/S Property Ownership
! : n/Acqmrem hare Value ;
..... P gt " Rpron) |
NIL 'NIL NIL 0 00 0
NIL NIL NIL 0 00 0
NIL NIL NIL 0 00 0
NIL CNIL NI 0 00 0
NIL NL NL 0 00 0
o NIL AT Fgpren 0 ,,,,,,,,,,,,,,,, &y i
NIL NIL NIL 0 00 0
NIL NIL NIL 0 00 0
NIL NIL NIL 0 00 0
NIL NIL NIL 0 00 0
- NIL - = & -
e foe .”TNIL ; .,.;0 ................ e 2
How Acquired
Property Mode of Date of Name of Address of Total Remarks
Address Acquiring Acquisition ‘person from person from annual
‘whom acquired whom acquired income
! ; from the
‘property ;
R tmacna 0 :
S . 0 : =
P . =
NIL o 0
NIL 1o
NIL 0
NIL 0
Date of OnlineSubmission: 05-01-2022




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

1. Name of Officer (In full): Dr. Krishna Methekar

2. Service to which the officer belongs: -

FSSAl, Western Region, Mumbai

3. Present post held :- Deputy Director
4. Present pay:- Rs. 93,800/-

Name & District,
Sub-division, Taluk &
Village n which
property is situated

Name & details of
property housing,
lands and other
building

Cost of construction/
acquirement
including land in case
of house and year
when purchased

Present value

If notin own name,
state in which name
held and his/her
relationship to the
Govt. servant

I How acquired whether
1| by purchase, lease,

Annual income from | Remarks.
the progerty.
mortgage, inheritance,
gift or acquisition and
name with details of
persons from which

acquired.

1

3

4

6 7 8

1.Flat No.303,
Malkahre Classic,
Shivneri Nagar,
Ulica Magari,
Alrangat ad

2.Flat No 304,

 Biiag., £-1, Raunak

Fark, Poliraran
Road No.2,
Majiwade, Thane
(W)

Rs.3,50,000/

Rs.50,65,000/-

Rs. 32,00,000/-

Rs.98,00,000/-

Own

Mrs.Parjakta

Methekar and Me .

Purchased {Loan by Nil ' -
Sate Govt.)

Reciding

Purchased (Loan Nil
from ICICI Bank)

SIGNATURE.... ;

. Name: Dr. K U Methekar
Designation: Dy. Director
DATE...24/01/2022.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.1 2.2021) B
SSAH)
1. Name of Officer (in fu[!]humﬂﬂ\@ﬁ_&ﬂ} CHANORASCRARQ 5 Present post held (with date) A—SS" STA~T D'IO‘B‘:W‘*G:C"L‘)’ E;, o8 2k
2. Service to which the officer belongs HL— ) omacw L\"“IF‘Q*P 4. Present Pay 5‘-"! Ro9 (‘Pa‘{? t'ev‘g - \q) ) 11 y

5 Date of Appointment ] ‘ O4. 29 6. 6. Date of Birth 9\9 : } I.lgS? 3

| Name of District, Sub- | Name & | Cost of construction | Present ' If not in own How acquired, whether | Annual | Remarks |

Division, Taluk & Village or Details of | /Acquirement (and | Value * - name, state in by purchase, lease**, Income i _
' City in which property is Property year when whose name mortgage, inheritance, | from !
| situated Housing, ' purchased) including .[ held & his/her gift or otherwise with property
| (full  Jocation & postal ' Lands  and of land in case of | | relationship to date of acquisition & | '
' address) Other ' house and year when | " the Govt.  name with details of

Buildings purchased. | Servant person(s) from whom |

| - | | . | acquired. | ; |
| (1) @) (3) T T ) | (6) 7 ®

: |
MM,C\-ZUZQ

Signature H

Name

Designation /QSS’;STHH’F DieR < ToR (\-nz}))
Date D\U‘ Ol AO022

Note

1) * In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated,
2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



TR ST e I A1k TfereRto
(e e 3wk e, 2006 % qed T T Senfies sie)
(=R feft=i)

THET e, hieen U, 7% feal-110002
3T, 2022

To

The Section Officer,

Military Secretary's Branch (MS-3B),
Integrated HQ of MOD (Army),
DHQ PO, New Delhi — 110011

Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021
(as on 31.12.2021)-reg.

Sir,
Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Lt Col Lejy Jacob John, Director

working in Food Safety and Standards Authority of India on “deputation on Foreign Service
terms” basis for further necessary action at your end.

Encl. As above
Copy to:
o Lt Col Lejy Jacob John, Director, Food Safety and Standards Authority of India, FDA

Bhavan, Kotla Road, New Delhi-110002.
° Personal file of officer concerned/ Guard file.



Ji Name of Officer (in full)

2, Service to which the Officer belongs FSSAI

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON 01 Jan 2022

Lt Col Lejy Jacob John

(on deputation from Indian Army)

3. Batch: Dec 2000

4. Present Pay: Level 12A

Name of District, Sub-Division, | Name & Cost of construction Present Value | If not in own How acquired, whether by | Annual Remarks
Taluk & Village or City in Details of /Acquirement (and % name, state in purchase, lease**, Income
which property is situated Property year when purchased) whose name held | mortgage, inheritance, gift | from
(full location & postal address) | Housing, including of land in & his/her or otherwise with date of property
Lands and case of house relationship to acquisition & name with
Other the Govt. Servant | details of person(s) from
Buildings whom acquired.
1 2 3) “ ) (6) ) (&)
Whitefield - Hoskote Rd, Flat No B07- Bought with loan taken from
Kannamangala, 560067 1001, Rs 45 lakhs(2015) Rs 80 lakhs In own name Army General Insurance Rs 2 lakhs
Bengaluru, Karnataka. Sandeep Vihar, (est) Fund from the Army (est)
AWHO Welfare Housing
Organisation
-
Signature ;
| - o
Name g R (5 L L J ~JORN
Designation o3 RECTOA
Date

gl

N

Q22—




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1. Name of Officer (in full) Lily Prasad 3. Present post held(with date) CTO since 15" Jan, 2021
2. Service to which the officer belongs FSSAI 4. Present Pay L13
5. Date of Appointment 08-12-2020 6. Date of Birth 24-04-1971
Name of District, Sub- Division, | Name & | Cost of construction | Present Value | If not in own | How acquired, whether by | Annual Remarks
Taluk & Village or City in | Details of | /Acquirement (and year | * name, state in | purchase, lease**, | Income from
which property is situated Property when whose name held | mortgage, inheritance, gift | property
(full location & postal address) | Housing, purchased) including of & his/her | or otherwise with date of
Lands and | land in case of house relationship to the | acquisition & name with
Other and year when Govt. | details of person(s) from
Buildings purchased. Servant whom
acquired.
a 2) 3 C) &) Q) Y ®
1. Tronica City, Near Loni, Plot No B1/C-153. |Cost of Land at the time of ~ [Not Evaluated Owned by self Purchased under the installment ~ [NA
Ghaziabad [Tronica City, purchase —3.6 L scheme of UPSIDC, Ghaziabad
(Ghaziabad Date of Purchase - Jan. 2001
Cost of Construction — 19 L
Construction Year - 2012
2. Vaishali, Ghaziabad UG4 (First Floor), |Cost of flat — 6.8 Lakh INot Evaluated Owned by Lily Prasad [Flat purchased under residential ~ [NA
Plot No 116. Sector |Date of Purchase — Dec, 2005 and Tanmoy Prasad scheme through loan from HDFC
- 6, Vaishali, (Husband) Home Loan
Ghaziabad

Signature: %

Name: Lily Prasad
Designation: CTO

Date: 28/01/2022

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition” or “as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.

'/,Mfo/




: Name of Officer (nfull) _ Drm KANNAN = 1 3. Present post held with Date;Deputy Directnr(5.5.2014]
e e W)

2. Service to which the officer belongs; ( General Central Service)DD, FSSAL SRO, Chennai 4. Present Pay:Rs. 91100 (Level 11)

own | How acquired, whether by purchase, | Annual

| hame, state in | lease*, mortgage, inheritance, gift or || Income

Name of District, Sub. Remarks

Division, Taluk & Village or

Present
Value *

Name & | Cost of construction
Details  of | /Acquirement (and

f City in which property is | Property year when | whose name helq | otherwise with date of acquisition & | from {
| Situated Housing, | purchased) including | | & his/her | name with details of person(s) from | property '
{ (full location g& postal }Lands and | of land in case of | | relationship  to | whom acquired, '

[' address) Other | house and year when !l

the Govt. Servant | [

Buildings | purchased,

| 84, Anna Salaj,

1 |
| ) 6 7
Vacant Land | Inherited Property | Appx. In the name of _ NIL '
! Erukkancherry, Chennai- M.Velmurugan, { Inherited from Mother to Sons | | I

|
1525 sq.ft
| 600118. | M.Kannan

! | |
| SNo. 88/3B, TS No.s | | I | |
l__________— |

| |
' 34, Indra Gandhi Nagar, First | 79 sq.mt land Appx. 30 [ Inthe name of Ii [nherited Property through | NIL
|
|

|

| street,Vyasarpady, Chennai- with building | M.Kannan | ""BaagaPathiyathaividuthaIaipathiram"
| 39 | | | | from Siblings, .
| Field 45, Municipal 34-35 ! |I Vide registration 3644/2016, dtd ’ !
| | 20.7.2016 at Purasawalkam sub

J'
i | registrar office, [ IJ
Signature
9 Fi
Name M.KANNAN \
20

Designau‘an:DEPUTY DIRECTOR

Date20.01,2022

Note

1) *In case where is not Possible to assess the value accurately, the approximate value in relation to present conditions may be indicated,

2) ** Includes short term leases also,

3) The declaration form is required to be filled in and submitted by every member of Class I and Class [] (Group A and Group B) services under rule 15 (3) of
the Central Civi] Services (Conduct) Rules, 1955, (now rule 18(1) of the cCS (Conduct) Rules, 1964) on the first appointment to the Service and thereafter
at the interval of €very twelve months, giving particulars of al] immovable Property owned, acquired or inherited by him or held by him on lease or
mortgage, either in his own name or in the name of any member of his family or in the name of any other person dependent on Government servant.

4) The wording '‘No change’ or ‘No addition’ or ‘as in previous year' may be avoided and a] details filed up.

5) AlS officers are requested to fill the form in duplicate,

6) All columns should be filled duly typed neatly.



TR e G 3T w1k STfreRtor
(e gea ST wes stffen, 2006 & qed et h Surfie giter)
(=R fedism)
THEIT Wad, Fiear U, 73 fieedt-110002
319, 2022

To

Mrs. Aradhana Sanjay Nikam,
AO, CAO/Pers-1(B), Room No. 21,
‘E” Block O/0 JS (E & CAO),
DHQ PO, New Delhi - 110011

Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021
(as on 31.12.2021)-reg.

Sir,

Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Shri Madan Kumar Jha, Assistant
Director, working in Food Safety and Standards Authority of India on “deputation on Foreign
Service terms” basis for further necessary action at your end.

E”’_\%:[Ca—q'
\ # %
Q\J //
L\
}/'-ﬁ R
(=hifd TsT)
HErIe e (THei)
Encl. As above
Copy to:
e Shri Madan Kumar Jha, Assistant Director, Food Safety and Standards Authority of

India, FDA Bhavan, Kotla Road, New Delhi-110 002.
o Personal file of officer concerned/ Guard file.




STATEMENT OF IMMOVABLE PROPERTY FOR THE YEAR 2021 (AS ON 01/01/2022)

Name of the Officer (in full) : MADAN KUMAR JHA  Present Post held : Assistant Director DOB : 11-11-1971
(ID-A234063) (on Deputation to FSSAI)

Service : AFHQ CS8 ; Ministry/Department : ESSAI Level in Pay Matrix : Level 10 Present Pay : Rs 61,300

Name of district, Sub- Name and details Cost of Present If not in own | How acquired | Annual Remarks
division, Taluk and | of property — housing, | construction/ Value* name, state | whether by purchase, | income
vilage in which the lands and other acquirement in whose | lease™”, mortgage, | from the
property is situated building including land in name held | inheritance, gift or | property
case of house and his/her | otherwise, with date
and year when relationship of acquisition and
purchased to the Govt. | name with detail of
Servant person/persons from

whom acguired

| SHALIMAR GARDEN RESIDENTIAL FLAT Rs 24,90,000/- Rs. 39 lakh | N.A. BY PURCHASE, NIL Transaction of
EXTENSION-II, ‘ (18 Jun 2010) (approx.) 18 JUN 2010, Immovable Property
SAHIBABAD, (FLAT NO F-4, FROM M/S AMBIKA (SELF noted vide CAO/A-2(A)
DISTT.- GHAZIABAD, PLOT NO A-31, BUILDERS & OCCUPIED) | letter No A/47697/
UTTAR PRADESH AMBIKA PALACE) PROMOTERS, UDC/CAO/A-2(A)
201005 G-219, PREET VIHAR, dated 20 Feb 2013.
DELHI

*|

n case where it is not possible to assess the value accurately the approximate value in relation to present conditions may be indicated.

2. ** Includes short term lease also.
The declaraticn form is required to be filled in and submitted by every member of Class | and Class Il (Group A and Group B) services under rule 15(3) of the Central Civil
Services (Cenduct ) Rules, 1955, [(now rule 18(1) of the CCS (Conduct ) Rules 1964] con the first appointment to the service and thereatfter at the interval of every twelve
months, giving particulars of all immovable property owned, acquired or inherited by him or held on lease or mortgage, either in his cwn name or in the name of any
members of his family or in the name of any cther person dependent ot the Government Servant.

3. The wording “no change” or “nc addition” or “as in the previous year” should be avoided and full details provided.

Signature dl{‘fl "’fWML\R

Name:  MADAN KUMAR JHA
Designation : ASSTT DIRECTOR
Office : Recruitment Cell, FSSAI
EMP ID : A234063

Date : 10 Jan 2022




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31-12-2020)

1. Name of the officer (in full) : MADAN MOHAN KHANTWAL 4. Date of appointment : 20-08-2019
2. Service to which officer belongs : FSSAI 5. Present pay : PL-10, 67,000/-
3. Present Post held : ASSTT DIR (VIG/HR) 6. Date of birth : 03-09-1969
7 Section where employed : HR DIVISION
Name of | Name and details of | Present If not in|How acquired, whether by | Annual Remarks
district,  sub- | property value own name, | purchase, lease,  mortgage, | income
division, Taluk state in | inheritance, gift or otherwise, | from  the
and Village in whose with date of acquisition and | property
which the name held | name with details of
property is and his/her | person/persons  from  whom
situated e relationship | acquired
to the Govt
& other erdloyce
Building

Vill — Ramgarh, 178.47 8q Rs.3.00 lakh | Own name | Acquired by purchase on 20-06-
Mauja Mtr at 2011 from : NIL
Sheesambara, --- Khasra (i) Ms. Saraswati Thapliyal, R/o
Pargana- No0.972, 48, Hathi Badkalan, District
Pachchuwadun, Rakba No. Dehraudn, Uttarakhand,;
District — 1921 (ii) Ms.Alka Bhatt, R/o 58, Arya
Dehradun, Nagar, District Dehraudn,
Uttarakhand Uttarakhand; and

(iif) Ms. Beena Devi, R/o Vill.

Mothrowala, District Dehraudn,

Uttarakhand;

Signature : 2
Name : Madan Mohan Khantwal
Designation : Assistant Director
Date : 04-01-2021




1. Name of Officer (in full):

2 Service to which the Officer belongs:

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON 31st DEC 2021

Manish Nigam

Armed Forces Headquarters Civil Service Cadre

3. Present post held:

4. Present Pay:

Assistant Director, FSSAI

Level-10 (Basic Pay: Rs. 67,000/-)

Apex The Florus Apartment,

Plot No. 18/GH-11,

Sector-18, Vasundhara,

Ghaziabad (Uttar Pradesh)-201012

Rs. 76,50,216/-

Year of purchase: 2015

(approximately)

and my wife Smt. Archana
Nigam

Home Loan received from
Nationalized Bank

]Tame of District, Sub-Division, Name & Details | Cost of construction / Present Value * | If not in own name, state | How acquired, whether by Annual Remarks
Taluk & Village or City in which of Property Acquirement (and year in whose name held & purchase, lease*, mortgage, Income
property is situated Housing, Lands | when purchased) his/her relationship to inheritance, gift or otherwise from
(full location & postal address) and Other including of land in case the Govt. Servant with date of acquisition & property
Buildings of house name with details of person(s)
from whom acquired.
(1) 2 3) (4) (5) (6) {7) (8)
Flat No. B-205, Residential Flat Cost of acquirement: Rs. 80,00,000/- In the joint name of me Acquired by purchase through - Nil - -- Nil --

1) *  Incase where is not possible to assess {
) ™ Includes short term leases also.
) The declaration form is required to be filled in and submitted by ever

Service and thereafter, at the interval of every twelve months, giving particulars of all immovable

his own name or in the name of any member
) The wording 'No change or No addition or as in
5) AlS officers are requested to fill the form in dupl

of his family or in the name of any other person depe
previous year' may be avoided and all details filed up.
icate.

Signature
Name
Designation

Date

Manish Nigam
Assistant Director

03rd January 2022

he value accurately, the approximate value in relation to present conditions may be indicated.

y member of Class/ and Class Il services under relevant provisions of Conduct Rules and the first appointment to the
property owned, acquired or inherited by him or held by him on lease or mortgage, either in
ndent on Government servant.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON 31.12.2021

1. Name of officer (in full):bpx ™Ma NisHA NARRIAN 3. Present Post held:

LWM%

(
2. Service to which the Officer belongs: el 4. Present Pay: LQN”LL \ \
Name of District Name & Cost of Present If not in own name, state How acquired whether by Annual | Remarks
Sub Division Details of construction/ value* in whose name held and purchase, lease**/mortgage income
Taluk and Village or | Property, Acquirement (& his/her relationship to inheritance, gift or otherwise | from the
city - Housing, year when the Government Servant with date of acquisition and property
in which property is | Lands and purchased) name with details of person(s)
situated (full | other including of land in from whom acquired
location & postal | Buildings case of house
address
1 2 3 4 5 6 7. 8
Poank - J—\N&A\d' X 2820000[{ T IVMW wmwm@( NIl

Wb
Raidken
B- \'50,
SoeSon- C

t\m%

(Pun_,d\o\.u;
20\|

((Swb - Batros

I\ a,vwzfm)

——

@)+ N

%/UW\
Sracardll

Llc WELS
& sl Y
AR

A

1. *In case there is not possible to assess the value of accurately, the approximate value in
relation to present conditions may be indicated.
2. **Includes short term leases also.

Signature:
Name: D M
Designation:

Date: \5 o j

N

Wb@/v
, L B 5 B




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1. Name of Officer (in full) I\Jaﬁmdvmw Cle luvurn

3. Present post held (with date) _ﬁ&',ﬂw_ﬁ‘}_%&(}&k) A

] ;.j o1 /2,4:2,’1.-
. Service to which the officer belongs FSSAT - €RD /VSKF 4. Present Pay Lﬂﬁd - 10
5 Date of Appointment Ly ,9' /2.02.1 6. Date of Birth 11 !M? j" 70

' Name of District, Sub- | Name & [ Cost of construction | Present "If not in own | How acquired, whether | Annual | Remarks
Division, Taluk & Village or | Details of  /Acquirement (and | Value * name, state in by purchase, lease**, Income [ |
City in which property is Property ‘ year when } whose name | mortgage, inheritance, from g
‘ situated Housing, ' purchased) including |  held & his/her | gift or otherwise with | property f
| (full  location & postal Lands and | of land in case of ‘ relationship to | date of acquisition & ! !
| address) Other . house and year when | | the Govt. | name with details of . | i
Buildings | purchased. | Servant person(s) from whom ' ;
| | ‘ acquired. | |
@ || (3) @ | (5) (6) &\ ] & |

H0-12, Claluvunvu (), Rot 11200 STH Plod o | Rualde Covahuthd |
) Mhavited fows | INR 0Lkl | | el | | |
DWY&L' (), | TBHK 26009h Gramd fadud- | | o i bed / el |
Hownt . ; awal plot :
| QM‘ILU-N’ (D)‘ A P ‘ ) (om/\’vut'}rw by e ) | ‘ Qann P In i !
| P' M . 5 bJ.(. | | | | i
| ! FauHuh, INR 20 Lo | | | | |
' | | . | | ’
—f-fown 1DR) Reamk &
Saibkiad a_f__(,ﬂ‘f{. Signature cle ad .
Pw%—flﬂw'm, Name 13 o) | Wi
N AUE NDRANATH cHILUWRY
Designation

In case where is not possible to assess the value accuratel

Note

1) *

2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in
4) All columns should be filled duly typed neatly.

5) To be submitted in

triplicate.

AUTHORISED OFFICER

previous year' may be avoided and all details filed up.

DPI8A Safet

Ministry of Health and Family Welfare
y, the approximate value in relation to present conditions may be indicated.B

y and Standards Authority of Indig

vernment of India
Office-Visakhapatnam



= STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1. Name of Officer (in full) N ausneet Kot 3. Present post held (with date) W Lreeclin C EC‘\/

2. Service to which the officer belongs /?QUQQ/(M 4, Present Pay S€loo £l ({ D/

5. Date of Appointment /2,// D//é?;f)o?/ 6. Date of Birth 3 /, / o 7:/ / 7 ‘? 7
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease*, | Income
City in which property is | Property year when | whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
: acquired.
(1) @) 3) (4) G (©) W) (8)
g N”/.__ P - o= -N/ L~ oL =N/ L - =AM L~ =AD/L -

Signature M_ :
Name NM /sy
: e o ' e : = Datpeseiea L
' Lyt case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated. =
2) ** _ Includes short term leases also. : : # ;
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly, 5

5) To be submitted in triplicate.



STATEMENT OF IMMOVABLE PROPERTY RETURN AS ON 31.12.2021

1. Name of Officer : Nilesh Kumar Ojha

2. Service to which the officer belongs : FSSAI

3. Present post held : Assistant Director

4. Present Pay :63100/-

Name of District, Sub-|Name & Details of|Cost of construction|Present Value * |If not in own|How acquired,|Annual Income|Remarks
Division, Taluk & Village or|Property Housing,|/Acquirement (and name, state in|whether by|from property
City in which property is|Lands and  Other|year when whose  name|purchase, lease™*,
situated (full location &|Buildings purchased) held & his/her|mortgage,
postal address) including of land in relationship to|inheritance, gift or
case of house and the Govt.|otherwise with date
year when Servant of acquisition &
purchased. name with details of
person(s) from
whom acquired.
-1 -2 -3 -4 -5 -6 -7 -8
Flat No. G-03, T-14 Rs.29,75,425/- Rs.48,00,000/- |Jeintly held by |Purchase

Gautam Budh Nagar (U.P.)
Greater Noida West  Tech
Zone -4

La Residentia
Greater Noida West

Booked in - 2010
Alloted in - 2016
Registry in- 2018

as per registry
papers

me and my
wife Ms Arati
Ojha

Signature : /\&M Ld,{hﬂ’l.dw/

Name : Nilesh Kumar Ojha
Designation : Assitant Director

Date : 04.01.2022
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STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

ot (Teeh).

; . : o Djyree
1 NameofOfﬁcor(in fult) Ni_\PSk ma(‘lh\al“o-r D})undo?f 3. Present post held (with date) ‘,E_J_"‘:;__EI g_ta,,n__%tﬁ_—"—— 1
s b . i .?_ ?J ’, r"l’;‘\
2. Service to which the officer belongs | t—éSf’iT‘ R, MUMBATL 4, Present Pay PAY L€ /£ L _LQu/-éf'*_i_‘ff‘_'l L /
§ 5 - v
> Date of Appointment 6. Date of Birthi {0} 9 ﬁ}l jé R
pocs

" Name of DistrikEt, ?'Eg'v'ﬁén;é

Divic y & i-C‘ost of construction | Present TIf net in own | How a-a;iilj;:}i, whether ' Annual Remarks
| uivision, Ta¥uk & Village or | Details of ' /Acquirement (and ! Value * ' name, state in ' by purchase, lease®, Income
é City in which property is Property | year when | . whose . name mortgage, inheritance, from
[ situated ' Housing, | purchased) including | ' held & his/her gift or otherwise with property
S(fui] location & postal Lands and | of land in casc of, . | relationship to date of acquisition & '
¢ address) Other ! house and year when | (the . Govt. ' name with details of
¢ Buildings purchased, i | Servant . person(s} from whom
B T Ny ORI SIS MU, SN LY - (1o - SRR L .
SLRESIE AL S G ¢ . 1 BN W Y RSN - T DR T e Mhell
| ¢ -
~i S N UL NG ~h o3 it - o
. . i ‘ ;
|
S S B L | T THCHINTEN NI S ol ST A Y
<« ;_"‘;- 5 — 15 .:‘“}U
Signature vl il
A ) [ S :
Name  ~Jila sk Mulhnulov '
= Designation .. _ - = i .
SO i I O
' Date = T
Note N » 4 b 3

1} * Incase where is not possible to assess the value accurately, the approxin:ate value in velation ta present conditions nay be indivatad,
2) " Includes short term leases also.

3) The wording "No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details fited up.
4} All columns should be filled duly typed neatly.
5) To be submitted in triplicate, :



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

L.
1. Name of Officer (in full) Arw‘-f Forrnne

E

3. Present post held(with date) _ 24 lericrgen (1z-08-282 ‘\)

2 Service to which the officer belongs FoaAl 4. Present Pay £S " 56 (ool
5 Date of Appointment _ ~ 2 —og-L2021( 6. Date of Birth gy > agc
Name of District, Sub- Name & Cost of construction Present If not in own How acquired, whether Annual ' Remarks
| Division, Taluk & Village or Details of /Acquirement (and Value* name, state in by purchase, lease*™, Income
' City in which property is Property year when whose name mortgage, inheritance, from
| situated Housing, - purchased) including | held & his/her gift or otherwise with | property
(full  location & postal Lands and of land in case of relationship to date of acquisition &
| address) Other - house and year when | ' the Govt. name with details of
! Buildings - purchased. i Servant | person{s) from whom
L AT, - | acquired.
= EEpEL L (2) (3) B T (5) i (6) (M (8)
- P = o i Yo 2 ; i %
[l Mﬂﬂ@f | s s© ¢ g | ' Loy &7
»—ﬁ‘-l“—"" g cro A A, PEiR gl = CZ - | :
ﬁ_‘d‘mﬁ e 2ol f)"fmacwﬂ. Z/‘ /Ex:#ﬁ é/ ,‘;QI_)_:, Jﬁ!«ﬁffﬁ
i 7 { c-ﬂf:_ pabCA-O{ | { (3Fu ‘ 5{3) |
ﬁz_,zr B b5 TN el ;I‘..-dl.fl‘- | i |é’1m
‘f .f{ .i’xx.if("’—"‘h- |
ﬁf{m Yl Erec A | i W%«%
fr*fi'rq’:_ L2l -d/éd"{ | & !
| Aeresx W
Signature M
Name -/L’If""’m[ %’Cfﬁ
Designation 20 - Nz~
Date '2»-4{/(.:-(/2&22
Note
1) * Incase where is not possible te assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.
3) The wording '‘No change' or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4 All eolumns should be filled duly typed neatly.
3) To be submitted in triplicate.



STATEMENT OF IMMOVABLE PROPERTY RETURN AS ON 01.01.2022

T, Name of Officer (in full): Perumal Karthikeyan 3. Present postheld: Joint Director
2 Service to which the officer belongs: __Government 4. Present Pay: Paylevel 12
| Name of District, Sub-Division, | Name & Details of | Cost of construction | Present Value | If not in own | How acquired, whether by | Annual ' Remarks
| Taluk & Village or City in which | Property Housing, | /Acquirement  (and | * name, state in | purchase, lease**, | Income ‘
property is situated Lands and Other | year when purchased) whose name held | mortgage, inheritance, gift | from ‘
(full location & postal address) | Buildings including of land in & his/her | or otherwise with date of | property
case of house and year | | relationship  to | acquisition & name with |
when purchased. ‘ | the Govt. Servant | details of person(s) from
whom acquired.
1) @ 3) (4) (5) (6) @ (8)
6/61, Sector-6, Vaishali, | LIG, flat. 4,65,000/- 20,00,000/- Own Name SBI Loan Rs. 4,65,000/- - =
Ghaziabad, U.P. 201010 Date:23.08.2004
Ms. Durgesh Misra, |
. PVT Builder. !
| 6/90, Sector-6, Vaishali, MIG, flat 26,00,000 | 35,00,000/- | Own Name HDFC Loan Rs. 17,00,000 - ' -

Ghaziabad, U.P. 201010

Date: 04.08.2010
Mr. Kulbhusan,

| PVT Builder.

Signature: m N -
|
{

Name: P.Karthikeyan

Designation: Deputy Director

Date:

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes short term leases also.

3) The declaration form is required to be filled in and submitted by every member of Class I and Class Il (Group A and Group B) services under rule 15 (3) of
the Central Civil Services (Conduct) Rules, 1955, (now rule 18(1) of the CCS (Conduct) Rules, 1964) on the first appointment to the Service and thereafter at
the interval of every twelve months, giving particulars of all immovable property owned, acquired or inherited by him or held by him on lease or mortgage,
either in his own name or in the name of any member of his family or in the name of any other person dependent on Government servant.

4) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

5) AIS officers are requested to fill the form in duplicate.

6) All columns should be filled duly typed neatly.




STATEMENT OF IMMOVABLE PROPERTY SINCE APPOINTMENT TILL THE YEAR OF ASSESSMENT(As on 31.12.2021)

1. Name of the officer (in full and service to which he/she belongs)

2. Present Post held

3. Present pay
4. Date of Birth

: P. MUTHUMARAN

: DIRECTOR, FSSAL SOUTHERN REGION,

ON DEPUTATION FROM FCI

. Rs. 1,34,500/- (Basic Pay at Level 13 of CDA Scales)

: 07.05.1970

Name of distt., sub-

Name & details of

In case owned/acquired Or

How acquired whether by purchase,

Divn.. Taluk and vill Pritv® Houston & inherited in the name of lease, mortgage, inheritance, gift or Annual
z “x;;f ‘ha " anm S ot:;"ngresent e dependant/blood relation otherwise date of acquisition and name income from Remarks
".‘[ ll; ihiaAeyibe Briiliing/Land Vialkie indiate his/her relationship  |with details of person from whom the property
gt i . 8 with the Govt. Servant % acquired
Ancestral Property
(1) PERIYAKULAM SUB DIVISION & TALUK (1) Residential House 25% Share (from Paternal INHERITANCE NIl
KEELA VADAKARAI VILLAGE, THENI DIST (Parents Live) Grand Father) No change since joining in
UMDY FCI in 24.04.2010
Rs. 1 Lakh in total

(2) AS ABOVE o G i - As above - INHERITANCE depending on

2.05 acres RO

i season
(3) Housing Plot No. 338 & 339
® ¢ Acquired from developers M/s. City
i)‘::: i/\l;(\zg?om\ﬁgi SLSC:‘S:{%FS OTNA[;‘:; Heights Homes & Resorts Pvt. Ltd., 100% Share Purchased in self's name in the year 2013 NI
MAHADEVPUR VILL AGE Hyderabad, measuring 200 Sq.yards each with prior approval of Employer i
) of DECCAN HEIGHTS LAYOUT Purchased with prior
Rs. 1,60,000/- value in total intimation and approval of
Plot No. § through HDFC Bank Loan in employer
(4) SHOLINGANALLUR SUB DIV. (4) Plot no. 4 & 5. measuring 1250 Sq.ft. the year 2014, and Plot No. 4 through
PALLIKARANAI VILLAGE. each in Sy.No. 9. Ram Nagar South Acquired in the name of self [HDFC loan and disposal of Flat at B- NIL
KANCHIPURAM DIST. Extension 175, 2nd Floor, BR1J VIHAR,
GAZIABAD, UP in the year 2017
Ancestral Property g Prior intimation submitted to
R (5) Plot No. 67 & 67/1, measuring 761 Sq.fi. - i SR

(5) PERIYAKULAM SUB DIVISION & TALUK 50% notional share - sharing with brother. Rs 50% share INHERITANCE NIL employer and post transaction

MAHATHMA GANDHI STREET
VADAKARA! VILLAGE, THENI DIST.

8.50,000/-

details also furnished ; awaiting
approval

(PMUTHUMARAN)
DIRECTOR,RO,CHENNAI
10.01.2022




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

1. Name of Officer (in full): Pankaj Gera

2. Service to which the officer belong: Labour Bureau, Chandigarh

5. Date of Appointment: 09.01.2001

3. Present post held (with date): Investigator Grade 11(09.01.2001)

4. Present Pay: Rs. 73200/-

§.Date of Birth : 11.05.1976

Name of District, Sub-| Name & | Cost of construction | Present If not in own | How acquired, whether by | Annual Remarks ]
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | purchase, lease**, | Income
City in which property is| Property year when purchased) whose name | mortgage, inheritance, gift | from
situated Housing, including of land in held & his/her | or otherwise with date of | property
. Lands and | case of house and year relationship to | acquisition & name with

(full location & postal| gyper when purchased. the Govt. | details of person(s) from
address) Buildings | Servant whom acquired. i
B 1) @ 3) @ (5) © Q) ®) .
}EL\:U. 1360 FFm Type D, Flat | Rs. 14.5 Lacs | Rs/ 20 Lacs | Smt Jyoti Allotted by Housing Board NIL Possession was given_

‘ ' ) ' (Approx) Khattar, Wife Haryana in draw of lots in ‘ in 2010 by Housing
Housing Board Colony, 2006 ‘ Board Haryana on
Bhadurgarh, Dist. Jhajjar, hire purchase basis. |
‘Haryana ‘ ‘
H. No. 99, Pocket C-3, DDA Flat Rs. 92.5 Lacs Rs.82.5 Jointly cwned Purchased in re-sale from NIL ‘ Purchased by taking
MIG Flats, Keshav Puram, ‘ Lacs with Smt. Jyoti Shri Narender on Loan from SBL
Delhi-110035 Khattar, Wife 18.07.2017. Withdrawl was also ‘

‘ taken by my wife
' from her GPF
account. ‘

In case where is not possible to asse

Note

N

2) ** Includes short term leases also.
3) The wording 'No ch

4)

-

ange’ or ‘No addition’ or “as in previous year' may be avoided and all details filed up.
All columns should be filled duly typed neatly
5 To be submitted in triplicate

Signaturer—7— l'—w\\k(‘a\( QP_‘-{(/

(T8

Name : Pankaj Gera

Designation: Investigator Gr.l
(presently on deputation as Assistant Director)
Date: 06.01.2022

s the value accurately, the approximate value in relation to present conditions may be indicated.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

|
IRl ———

- 1 Name of Officer (in full)__FANEAT KUMAR M EBKA- 3. Present post held (with date) ASSTS TAY TDJ:QECW‘Q(TECH“MM«)

2. Service to which the officer belongs 4. Present Pay SL{m){ “(M - D)
5. Date of Appointment 2501~ 802 | (AJ'\") 6. Date of Birth _ 24-08—1987F

| Name of District, Sub- | Name &  Cost of construction | Present J If not in own | How acquired, whether i Annual ‘ Remarks T

} Division, Taluk & Village or Details of | /Acquirement (and | Value* | name, state in | by purchase, lease**, Income

' City in which property is Property year when | whose name | mortgage, inheritance,  from |

| situated Housing, | purchased) including ' held & his/her | gift or otherwise with property

‘ (full location & postal ! Lands and | of land in case of \ relationship to date of acquisition & ; |

address) | Other house and year when | the Govt. | name with details of |

i ' Buildings purchased. Servant person(s) from whom |

‘ | | acquired. |

| @ | (2) (3) @ (5) | (6) @) (8)

Signature

L

EI-c?nn:ﬁ__
Name PAN KAT [CUMAR M EEn 4
Designation ASCTS THAIT DL&EUDQCT@(WW |

Date >%0l- 2323

Note

1] * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON 31.12.2021

1. Name of Officer (in full):Partha Das Mohapatra 3. Present Post held (with date): Deputy Director (as on 31.12.2021
2. Service to which the Officer belongs: Tea Board 4. Present Pay: 74000
5. Date of Appointment : 24.06.2019 5. Date of Birth : 09.05.1988
Name of Name & Details Cost of Present Value * | If not in own How acquired, Annual Remarks
District, Sub- of Property, construction/Acquirement name. state whether by Income from
Division, Taluk Housing, Lands (and year when in whose purchase, lease **, property
& Village or City | and Other purchased) including of name held & mortgage,
in which Buildings land in case of house his/her inheritance, gift or
property is relationship otherwise with
situated (full to the Govt. date of acquisition
location & Servant & name with
postal address) details of person(s)
from whom
acquired.
(1) ) (3) @) (5) (6) (7) (8)
Flat D3 . Flat (2 BHK) 62. 50,000/- 65.00,000/- INot Applicable | Through Bank housing [NIL INIL
Balarampur Loan
Enclave . Saheed
INagar .
Bhubaneswar . dist-
khordha . State —
Odisha -751019

Signature: ?O‘%*K/LC\ BO@ M OLOR e Xe
Name: P00 DS MO 0Pt %e
Designation: ‘0> @4 )4 3 D HE 20K

Date: lM\ U 120,2 9 .



Immovable Property Return for Year: 2021

Employee Code 18031871PARV Employee Name PARVEEN JARGAR
Designation UNDER SECRETARY Cadre Unit T DEPUTATION***
Sub Cadre Unit " DEPUTATION™* IPR Year 2021

Pay Including G.P. 27050 CSL No. 6994

Details of Property

Property Property Area of Cost of Year of Extentof Present Property
Address Type Property  Constructio Purchase Interest/S Property Ownership
n/Acquirem hare Value
ent (Rs.) (Apprex.)

2186, PLOTS 66.88 350000 2008 0 1000000 SELF
Akashwani sq.meter

Residential

Colony

Ghaziabad

Ghaziabad

UTTAR

PRADESH 0

1074 Delni HOUSING  Tri Nagar 500000 2018 100 5500000 SELF
Northwest
DELHI 110035

218, PLOTS 66.88 350000 2008 0 1000000 SELF
Akashwani sq.meter

Residential

Colony

Ghaziabad

Ghaziabad

UTTAR

PRADESH 0

1074 Delhi HOUSING  Tri Nagar 500000 2018100 5500000 SELF
Northwest
DELH 110035

216, PLOTS 66.88 350000 2008 0 1000000 SELF
Akashwani ' sq.meter

Residential

Coleny

Ghaziabad

Ghaziabad

UTTAR

PRADESH 0

1074 Delhi HOUSING  Tri Nagar 500000 2018 100 5500000 SELF
Northwest
DELHI 110035

How Acquired




Property Mode of Date of Name of Address of Total Remarks
Address Acquiring  Acquisition person from  personfrom  annual
whom acquired whom acquired inceme
from the
property

216, Purchase 07/07/200 Veena B 19, Sector O
Akashwani 8 Gandotra 12, Noida
Residential
Colony
Ghaziabad
Ghaziabad
UTTAR
PRADESH ©
1074 Delhi Gift 27/11/201 Kasturi Devi 1074, T 0 Parental
Northwest 8 Mother Nagar Delni House gifted
DELHI 110035 110035 by Mother
216, Purchase 07/07/200 Veena B 19, Sector 0O
Akashwani 8 Gandotra 12, Noida
Residential
Colony
Ghaziabad
Ghaziabad
UTTAR
PRADESH 0
1074 Delhi Gift 271117201  Kasturi Devi 1074, Tri 0 Parental
Northwest 8 Mother Nagar Delhi House gifted
DELH! 110035 110035 by Mother
216, Purchase 07/07/200 Veena B 19, Sector O
Akashwani 8 Gandotra 12, Noida
Residential
Colony
Ghaziabad
Ghaziabad
UTTAR
PRADESHDO
1074 Delhi Gitt 271M1/20%  Kasturi Devi 1074, Tri 0 Parental
Northwest 8 Mother Nagar Delhi House gifted
DELHI 110035 110035 by]IVlother

Date of OnlineSubmission: 03-01-2022

Datelanimninn Signature:.....¥o e




/

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1, Name of Officer (in full)_PAYEL HATT 7 3. Present post held(with date) 2SS TANT D /QCTOQ('T[CHNKA‘}C 4/0/72,029
2. Service to which the officer belongs __F3$S A7 4. Present Pay 8¢ (oo ( {9 eef /0.)
5. Date of Appointment ({N Q[? FhLYY 6. Date of Birth_08 F €8 1910
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
(1) (2) (3) (4) (5) (6) (7) (8
DIST = PASUTIM ot
tPND YE “AD (9 16,60, 0D/ IN OWN NIL Brenent
BARDH AMAN . ) TEEHest
(Lk poT - NAME _V:t"-
Kmowm °

Signature ff‘?p{ FL‘O’;

P PYEL MATI
Designation ppsl$ TANT BSRECTOR (reu)

Name

pate 31/01)a021

In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

Includes short term leases also.

The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
All columns should be filled duly typed neatly.

To be submitted in triplicate.



T Wl GeeT SR ATeh WTerehior
(@er e ST e srterfem, 2006 % aeq wfia wh Jurfies sfe)
(T feeflst)
UHEIT 9o, e Vs, 78 fieedt-110002
e, 2022

To

Ms. Aradhana S Nikam,

AO, CAO/P-1(B), Room No. 21,

‘E’ Block O/o (E & CAO), DHQ PO,

New Delhi-110011
Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021

(as on 31.12.2021)-reg.

Sir,

Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Shri Prabhat Kumar Mishra,
Assistant Director, working in Food Safety and Standards Authority of India on “deputation
on Foreign Service terms” basis for further necessary action at your end.

L_U’ ;5\ \qw
(<‘=fv°ff?'r 1)
HETsH fHeere (TeTn)

Encl. As above

Copy to:

e  Shri Prabhat Kumar Mishra, Assistant Director, Food Safety and Standards Authority
of India, FDA Bhavan, Kotla Road, New Delhi-110 002.

o Personal file of officer concerned/ Guard file.



Statement of Immovable Property Return for the vear ending December 2021 (as on 31.12.2021)

1. Name of Officer (In Full) : PRABHAT KUMAR MISHRA.
2. Service to which the Officer belongs: AFHQ CIVIL SERVICES.

3. Present post held: ASSISTANT DIRECTOR (on deputation in FSSAI)
4. Present Pay: Rs. 67000/-Basic + Allowances

Name of District Name and details of ‘ Cost of *Present Ifnotinown | How acquired whether by | Annual Remarks
sub- division, Taluk | property housing ' construction / Value name, state in | purchase, lease**, mortgage, | income
and Village in which | lands and other acquirement ( whose name inheritance gift or otherwise, | from
the property is buildings and year when held and his/ | with date of acquisition and | property
situated purchased) her name with details of
including of relationship to | person(s) from whom
land in case of the Gowvt. acquired
house and year Servant
when purchased
€9) 2) (3) 4) ©) (6) (1) ®)
(i) Shalimar Garden, | L.I. G. Flat at C- Rs. 4.40/- lacs.,, | Approx. NA By purchase from M/s J.D. P Nil NA
Extn.-2, Sahibabad, | 61/L-1, Shalimar Year-2003 value Rs 18 Construction Pvt. Ltd. in the
Ghaziabad (UP) Garden, Extn. -2, lacs. Year 2003
Sahibabad, |
Ghaziabad(UP) }
(1) Shalimar Garden, | M.L. G. Flat at A- Rs. 18/- lacs., Approx. NA By purchase from M/s Nil NA |
Extn.-2, Sahibabad, | 179/204, Shalimar Year-2009 value Rs 27 Tushar Construction. in the
Ghaziabad (UP) Garden, Extn. -2, lacs. Year 2009
Sahibabad,
Ghaziabad(UP)

Signature __QH;

Name: Prabhat Kumar Mishra
Designation:_Assistant Director
Date: 27.01.2022

Note:

* In case where it is not possible to assess the value accurately the approximately value in relation to present conditions may be indicated.

** Includes short term lease also.

The declaration form is required to be filled in and submitted by every member of Class I and Class II (Group A and Group B) services under rule 15(3) of the Central Civil
Services (Conduct) Rules 1955, [now rule 18(1) of the CSS (Conduct) Rule, 1964]on the fist appointment to the service and thereafter at the interval of every twelve months,
giving particulars of all immovable property owned, acquired or inherited by him or held by him on lease or mortgage either in his own name or in the name of any members of
his family or in the name of any other person dependent on government servant.

4. The wording “No change’ or ‘No addition’ or ‘as in the previous year’ may be avoided and all details filled up.

AIS Officers are requested to fill the form in duplicate.

6. All columns should be filled duly typed neatly.

Gl 1N —

W



Name of Officer (in full)_ 3

A d egly \<U\W\GU‘7 Q-)Our\

AFEHO Ciw| Senvice

E\m\)
STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)
3. Present post held (with date) As_c cdswie D I-W("i—-&\/(\ciﬂ ol;zfq(-q&bh)

4. Present Pay ﬁi £33 Wwve _[;

[_?vvg (eret- ()

A- 23254

n Fscar (68)

Service to which the officer belongs ‘f“"'f
Acey of o 209
Date of Appointment _ 2-€-02.1992 ' n L 6. Date of Birth 28.1): laag
=f. C‘»"l 2oL
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt, | name with details of
: Buildings purchased. Servant person(s) from whom
acquired.
(1) (2) 3) (4) (5) (6) 7 (8)
sy || Goeeten | Flar e 3890 (aleks S L5 (= Joint NMawt -b”"ur\ punchase) —
3 & s = fo » -}
L et A k\f\\q‘,) (Size | “DS'S‘P) ™ (_51)&5\9 (SQ‘P—R—&- leULCUJ‘th
Dist - Gowtem Guclh| N° B-1009 | o Q‘U‘%— , (mc-‘l) (22 43
oy A At ¢ A (/41’1? sox)
M - 2eideg| g0
Signature @99&{, p\w‘\o\«(
e /5’;—6‘\((’1@{) /‘CL\ ma ;fa/u'h
Designation Fax & Dise dlar ( e n )
dep
Date {t—e -~ 99 2 —

Note

I
2) **
3)
4)
3)

In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
Includes short term leases also.
The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
All columns should be filled duly typed neatly,
To be submitted in triplicate.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 20

21 (AS ON 31.12.2021)

1. Name of Officer (in full)- PRAFUL RANJAN 3. Present post held - DEPUTY DIRECTOR
2. Service to which the officer belongs - FSSAI Administrative and Finance Cadre 4, Present Pay - Pay Level -11 (6)
Name of District, Sub- | Name & | Cost of construction | Present If mot in own | How acquired, whether | Annual Remarks |
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
1) (2) (3) 4) (5) (6) (7) 8
UNINAV Rs.49,60000/- Rs,55,00000/- | Jointly in my own Purchased from Uninav Nil -
Ghaziabad, Rajnagar HEIGHTS, Flat | (Forty Nin Lakh and (Fifty and my spouse Developers Pvt. Ltd.
Extension, Uttar Pradesh, No. D-1107 Sixty Thousand) Thousand) (Shweta Rani)
PIN-201017 Year-2019 name.

£ aﬂﬁ e Nm-\./
”7&}\\"‘ Signature
i)

Name -PRAFUL RANJAN
Designation-DEPUTY DIRECTOR
Date-28.01.2022
Note

1) * Incase whereisnot possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.

3) The declaration form is required to be filled in and submitted by every member of Class 1 and Class 11 (Group A and Group B) services under rule 15 (3) of
the Central Civil Services (Conduct) Rules, 1955, (now rule 18(1) of the CCS (Conduct) Rules, 1964) on the first appointment to the Service and thereafter
at the interval of every twelve months, giving particulars of all immovable property owned, acquired or inherited by him or held by him on lease or

mortgage, either in his own name or in the name of any member of his family or in the name of any other person dependent on Government servant.

4) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
5) AIS officers are requested to fill the form in duplicate.
6) All columns should be filled duly typed neatly.




File No. A-12011/2/2018-FSSAI(Admin) — '8 23
Food Safety and Standards Authority of India
Ministry of Health and Family Welfare
Benfish Tower, 6" Floor, 31 G.N. Block, Sc-5,
Salt Lake, Kolkata-700091

Date: - 17.01.2022
To,

The Deputy Director (HR),
Food Safety and Standards Authority of India,

FDA Bhawan, Kotla Road,
New Delhi - 110002

Sub:- Submission of Immovable Property Return(IPR) for the Year-2021
Sir,

This is in reference to your OM No-34011/1/2021-HR-FSSAI dated 27.12.2021
regarding subject mentioned above.

The IPR in respect of Col. Pramod Dahitule, Regional Director is enclosed
herewith for your perusal please.

FSSAI-Kolkata =~ \X \



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

1. Name of Officer (in full) : COL DAHITULE PRAMOD SHAHAJI 4. Present post held : Regional Director Eastern Region
2. Service to which the Officer belongs : Food Safety And Standards Authority of India (On Deputation) 5. Present Pay: Rs 1,97,600/- Basic Pay
3. Date of appointment : 13 Auqust 2019 6. Date of birth : 24" Nov 1971
Name of District Sub- | Name & details of Cost of Present value | If notin own If not acquired, | Annual Income ' Remarks
Division , Taluk & Property Housing, construction ' name, state in whether by from property
Village or City in Lands and Other / whose name held | purchase, lease,
which property is Buildings Acquirement & his/her mortgage,
situated (full location (and year | relationship to the | inheritance, gift or
& postal address) when Govt Servant. otherwise with
purchased) date of acquisition
including of & name with
land in case details of person
of house (s) from whom
and year acquired.
when
= purchased. B N R e R -
1 r, 02 0 3 | 4 L S S - [ S . . 5o 8
ML ==
- = = s —_
N————
wer T ‘Signature:
Col Pramod Dahitule Name : Col Pahitule Pramod Shahaji

, CF TH UH ¢ a1
Director, FSSAI

et e e gt dr, wrermar
) ) ) Eastern & North Eastern R
1. In case where is not possible to assess the value accurately, the approximate value in relation to presen cohgﬁl ka'g may be indicated.

2. Includes short term leases also.
- =2, The declaration fonm is roquired o be filled in and submitted by every member of Class tand Class Il (Group A and Group B) services under rule 15(3) of the
srvices (Conduct) Rules, 1955 (now ridde 18(1) of the CCS {Conduct) Rules 1864) pomthe tirst appointment to the Seivice and thereafter at the
nlerval of cvety tweive imenins, giving particuiars of all iminovabie grogeity owned, acquired or lnh'arlteo b,( him or f*e'd by hi'n on iease o mortgage, either in his
P P A B A MMemﬂMWMwWMMWW' SR SRR PR I

Designation :Regional Director ER

Note Dated: |4 Jan 2022

Ty :J_Jentre'-.i Givie 8




I STer GRET A AR STferehton
(wrer e 3 7k sitfem, 2006 % Teq wfia e derfier mfireso)
(T feafier)

THEIT oM, Hieel TS, 18 Reert-110002
ST, 2022

To

Commissioner of Food Safety and Principal Secretory
Department of Food Safety And Drug Administration,
9, Jagat Narain Road Lucknow,

Uttar Pradesh.- 226018

Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021
(as on 31.12.2021)-reg.

Sir,

Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Smt. Prasansa Singh, Assistant
Director, working in Food Safety and Standards Authority of India on “deputation on F oreign
Service terms” basis for further necessary action at your end.

»
(hifd T=)
YR e (THRT)
Encl. As above
Copy to:
° Smt. Prasansa Singh, Assistant Director, Food Safety and Standards Authority of

India, FDA Bhavan, Kotla Road, New Delhi-110 002.
° Personal file of officer concerned/ Guard file.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)
1. Name of Officer (in full) PRHSGNSQ 'SI—MCP H

2. Service tc which the officer belongs pSDH ) G Ou‘t' O’F’ U ' P

3. Present post held (with daté] pSS[S’]’CAHT D}FEC’E)I’ (Téch) LO‘@“F IQ’
4. Present Pay FQM ]evel |O(RS .5€100 -] 7?50())

1) * Incase where is not possible te assess the va

2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in

4) All.columns should be fillect duly typed neatly.
5) To be submitted in triplicate.

lue accurately, the approximate value in relation to present conditions may be indicated.

previous year' may be avoided and all details filed up.

\
5 Date of Appointment 11-04--20]6 6. Date of Birth o?_b' 07 )990
Name of District, Sub- | Name & | Cost of construction If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise - with property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s}) from whom
acquired.
(1) (2) (3) (5) (6 (7) (8)
k™ | e -
L . I
Ny
Signature )
Name PRHSRNSQ Sll\lq g
Designation | D (Teeh )
Date Z|-0|- 2022
Note

+h

202]



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

 § Name of Officer (in full) FYP_GJbC 3. Present post held (with date) _AssWdend Diveetor ('('ELL\)
2. Service to which the officer belongs fssmi 4, Present Pay fa«q Lol 10
v

5. Date of Appointment /3/58!20?4 6. Date of Birth fé"j 05;/1331
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
acquired.
1) (2) (3) 4) (5] (6) (7) (8
NiL A\
NIL M NIL N NTL L L
)
Signature ,64’/;1‘;
Name P(UJU
Designation AD U‘"‘A‘D
Date M(m]“’"w

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or 'as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

57 To be submitted in triplicate.




2022-73196-82109533345734665

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON 015t January 2022

1. Name of Officer (in full)

2. Service to which the Officer belongs

3. Cadre & Batch

4. Present Pay

Ms. Pritee Chaudhary

IRS-CBEC

CENTRAL SERVICES - 2006

134500

Nashik, Adgaon,
Nashik, adgaon,
Khasara no. 1420,
Adgaon ,
422003

Land

Husband, Husband being
a Govt Servant declared
by him as well in IPR

Madhukar Jadhav -
20/06/2012

SL Name of Name & Details Cost of Present value* If not in own name, state | How acquired whether | Annual income from Remarks
NO. Khasra No., of Property construction/Acq in whose name held and | by purchase, lease**, property

Village/City, (Description) uirement his/ her relationship to mortgage inheritance,

Taluk, Sub- (and year when the Govt. Servant gift or otherwise with

Division, purchased) date of

District including of acquisition and name

in which land in case of with details of

property is house person(s) from whom

situated (full acquired.

location &

postal address)
1 2 3 4 5 6 7 8 9
1 MAHARASHTRA, Land, Agricultural 25,68,300, 2012 7000000 No, Rajiv Jain IPS, Purchase, RamBhau nil 1. Rs. 8,80,000 paid

through savings of
Salary of Husband
Sh. Rajiv jain, IPS
2.Rs. 6,16,040 paid
from savings of my
salary as interest
free loan to
Husband

3. Rs. 5,70,000 paid
through retrieval of
invested money
from MPMCHS,
Lohegaon, Pune
(Sum taken as
interest free loan by
my Husband from
me; Amount comes
from the savings of
my

71

204



SL Name of Name & Details Cost of Present value* If not in own name, state | How acquired whether | Annual income from Remarks
NO. Khasra No., of Property construction/Acq in whose name held and | by purchase, lease**, property

Village/City, (Description) uirement his/ her relationship to mortgage inheritance,

Taluk, Sub- (and year when the Govt. Servant gift or otherwise with

Division, purchased) date of

District including of acquisition and name

in which land in case of with details of

property is house person(s) from whom

situated (full acquired.

location &

postal address)
1 2 3 4 5 6 7 8 9

salary Account)

4. Rs. 5,50,000 paid
by the sale of
Streedhan as
interest free loan to
my Husband

All payment made
through Cheques
5. land use
alteration in Distt.
planin 2017-18

72

204



73
204

3012
Ms. Pritee Chaudhary

Date : 05-01-2022 .
Signature ADDITIONAL COMMISSIONER

NOTES:
1) *In case where it is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes short term leases also.
3) The declaration form is required to be filled in and submitted by every member of Class | and Class Il services under relevant provisions of Conduct Rules and the first appointment to the Service and

thereafter, at the interval of every twelve months, giving particulars of allimmovable property owned, acquired or inherited by him or held by him on lease or mortgage, either in
his own name or in the name of any member of his family or in the name of any other person dependent on Government Servant.

S|g n'&tu:ﬁ ‘M@EiﬂedAddition or As in previous year’ may be avoided and all details filled up.
5) All O ed to fill the form in duplicate.

Digitally sifed by Mg. Pritee

Chaudhary

Date: 2022.01.0 :10:58 IST

-




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2

il Name of Officer (in full) PRITHA GHOIH 3. Present post held (with date) PEPVTY O lIZECTo('

2 Service to which the officer belongs 4. Present Pay (Ne‘(’) 14, $C /—' bm

54 Date of Appointment 6. Date of Birth 22-09-80
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remark:
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
acquired.
(1) (2) (3) 4) ) (6) )] (8)
N NTL
NTL ML NI L N A& N A A N & I

Signature @yy

Name PJ\L‘:M:A C‘-‘M?‘Yk
Designation Doputi Qareckze

Date 10 10

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

/ 2) ** Includes short term leases also.
{ 3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
a v 4) All columns should be filled duly typed neatly. ’
N 97 \'W'” 5) To be submitted in triplicate.
/ NN
xz,’\




e Prgfe & a7a § a1 ¥ (2021) T ¥YTAT FURY @1 favor
STATEMENT OF IMMOVABLE PROPERTY SINCE APPOINTMENT TILL THE YEAR (2021) OF ASSESSMENT

1. 3rfaHT &1 19 (1 A9 fad qor g8 few a1 § G99 8 98 oY 9977)

Name of the officer(in full and service to which he/she belongs) Mr. PUSHP VANAM

(fFra AT A Hag & ) el
(Service to which Officer belongs)
2. 9991 ug ASSISTANT GENERAL MANAGER
Present post held QC
3. AT I
Present pay
4. = fafe
Date of Birth 01/10/1979
B W8T GUTS [Rod & 99 | G &1 AT qT €47 JfAaRE de°l & 17| 9 orford &, a1 qufa ¥ &I | fecguft
HET, ISELFE] W@ qen yg* e AgmmEiaar | @defas,gas ardl arfis Remarks
SNo. RdAiSAATa®I 3R R @TIdATqed  SAUAPRANE  SUUEFIR, IH YT 3|
g &1 A19 ' Name % details of WU G IAEAT | JFATHEIEUHI | Annual
Name of District, Property* Housing & SX&1< dHa1< & wrer| adi@ iR g &Afed | Income
sub- Division, Taluk | others*Present = SU®] Uag JaT¢ % | 99 &fh @1 ATH gdT1q | fromthe
“and Village in which | Building/land Value In case fSgQ srfauguow &t | property.
property is situated. . owned/acquired Or How a acquired ,
5 . Dependent/Blood whether by
relation indicate his purchase, lease,
‘Iher relationship with mortgage, g
the Govt. Servant%  inheritance,gifts or
? otherwisedate of
acquisition and
name with details of
person from whom
acquired @.
' HARYANA, REWAR,
. Rewari, Dahina, Yes, Joint, VIKAS  |Inheritance, UDEBHAN,
Mandola, VPO . Land, Ancestral KUMAR, Brother, UDEBHAN S/o Nirbha
MANDOLA Distt §Agricuture land Z1crore Approx 5 acres Singh VPO MANDOLX 30000  |Ancestral Property
Rewari Haryana, | ~ Agriculture land Rewari




123103 ?
| HARYANA . nil being
i ! . i Purchase, Satish Kr
. GURGAON, Gurgaon Yes, Joint, ALKA | . used for | ,
< ‘Haryana.., 1235 sector House 17500000 ; YADAV, Wife éYadav, Sggi':af Yadav residence | ni
' 9a Gurgaon , 122001 ’ purpose |

frequft- gt @re frr @) ave ) Rifrae & Rt 48 & siata Qar ¥ gem Frgfe & wra frm & yede sHar $ A s o1
T AT AR TG HIAT NILIF & | qTe YeAd qIVE HEY P AT F A8 3U HECT a1 T | 3 O gt qH1R $1 TATHT AUy A7
qxT &A1) f&aT S o o g warfica 6 2, arfaufea & sryar suRifaay ¥ UTH g3 & AT 0P G oIS AT §9F HI TS 2 HYA AT N
3TerqT A9 yRETR & ford) Gewa & =119 ¥ sryar fHet or=g sufer HT A7 71|

NOTE: - The declaration form is required to be filled in and submitted by every employee of the Corporation under regulation 48
of the Food Corporation of India Staff Regulations on first appointment to the service and thereafter at the interval of every
twelve months, giving particulars of allimmovable property owned, acquired or inherited by him or held by him on lease or
mortgage, either in his own name or in the name of any member of his family or in the name of any other person.

RIE4EC] BEITER

Date: 27/01/2022 Signature Mr. PUSHP VANAM
SH045187C
FCl REGIONAL OFFICE
(CHATTISGARH)

* I aReE Tea 1 siper §wd § oY A FRrRY F e Yed @7 Serd |

* In cases where it is not possible to assess the value accurately the approximate value in relation to present conditions may be indicated. % GﬁF—IFLH
B 99 FE 3

%In applicable clause to be struck out.

@3ITEfE o off et 81

@ Includes shortterm lease also.
Signature Not Verified
Digitally steded by Mg PUSHP

VANAM ,
Date: 2022.01.275:34:52 IST




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON 31.12.2021

1. Name of Officer (in full): Pushpinder Jeet Kaur 3. Present post held Deputy Director
2 Service to which the officer belongs - Technical 4. Present Pay - 63100/-
Name of District, Sub- | Name & Details of | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & | Property Housing, | /Acquirement (and | Value* name, state in | by purchase, lease*, | Income from
Village or City in | Lands and Other | year when whose name | mortgage, inheritance, | property
which  property is | Buildings purchased) held & his/her | gift or otherwise with
situated including of land in relationship to | date of acquisition &
(full location & postal case of house and the Govt. Servant | name with details of
address) year when person(s) from whom
purchased. acquired.
(1) (2) (3) (4) (5) (6) (7) (8)
Amrapali Smart City Amrapali Smart City Flat booked in 2010 | 18 Lacs Self & Possession not yet NIL (Under Construction)
Developers, Developers, @ 18 Lacs Spouse(Narinder | acquired (Under Booked by taking loan
GH-02, Sector- 4, M7-1006, Singh) Booked through Construction) | from LIC HFL, Noida
Noida GH-02, Sector- 4, Amrapali Group
Extension/Greater Noida . Corporate tower
Neitha, Caiitaim Budk Extension/Greater C-56/40, Sector -62,
Noida. Noida- 201301
Nagar (U.P) GautamBudh Nagar
L (U.P)
Plot number- 64 House no. 64 Plot Purchased & 38 Lacs Self & Purchased from Nil (Self Purchased by taking
0ld Dashmesh Nagar 0ld Dashmesh Nagar, House Constructed Spouse(Narinder | Shri Kewal Chand Paul Occupied) housing loan from
Near Kaki Pind PO Dakoha, Near Kaki | in June 2015 @ Singh) House Number- 76, 0ld Bank of India,
Jalandhar (Pb.) pind 38Lacs Dashmesh Nagar Jalandhar{Ph.)
Rama Mandi 144023 PO Dakoha, Rama Mandi
Jalandhar, Punjab 144023, Jalandhar Punjab
(-804, Prateek Laurel, | C-804, Prateek Laurel Flat purchased in 73.5 Lacs Self & Purchased in re-sale from | Nil (Self Purchased by taking
Sector-120, Noida. Sector-120, 2021 @ 73.5 Lacs Spouse(Narinder | Smt. Renu Chaturvedi Occupied) loan from HDFC bank
Gautam Budh Nagar Plot No. GHO1 Singh) W /o Shri Dhananjay and some personal
(U.P)-201304 Noida-201301 Chaturvedi R/o Q-456, savings.
SECTOR-21Noida,
Gautam Budh Nagar
(U.P)-201304 on
30.01.2021
il | ]
Signature @W
Name PMLE‘\“\&U”\ Teek leaun
Designation Db
Date

al\t\zclL



HR-a3p

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021) 2ao% (2022
1. Name of Officer (in full) 2%, Rahwd  Wanla J pan oe 3. Present post held(with date) _F<<gi St n b %Mﬁ}@ﬁ") (Tedh NO‘/JD
2. Service towhich the officer belongs Mahamashfyya A+ 14D 4 presentpay 3,900 [/~
5. Date of Appointment (%) Depu\'favJ\O{) Ance 20/ 7/ 79706 DateofBirth_1Z [O R/ 982

Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom

acquired.
(1 (2) (3) 4) 5 (6 ()] 8

- / & ) | Aok ey —NA —
Cow4) Apastraemt Lol i <veedd
Mooy G Noga)  |Bnces S

)Q nandsa Ceheon ]
dmmnggfoﬁk Prostonat

T %ﬁg

Name

Designation > 2 14\,& \A/aJv L\OAj'Op’)JQ

A D, @la — Cord
Pate 29. 0L 2029

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.
5) To be submitted in triplicate.
()
54
%S
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185

F.No. Misc./ED(HR} /FSSAI/2022

Please find enclosed a statement of Immovable Property Return in
respect of undersigned as on 15t January, 2022.

g It is requested that the same may please be taken on record and
. forwarded to my Cadre Controlling Authority at the following address:

Under Secretary, IIS
A Wing,

Shastri Bhawan
New Delhi - 110001.

el —

(Rajeev Kimar Jain)
Executive Director
28 January 2022

DD(HR)



224

18549/2022/HR-FSSAI STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021) / ] 2022
1. Name of Officer {in full}- RAJEEV KUMAR JAIN (IRLA 13845) 3. Present post held - EXECUTIVE DIRECTO
2, Service to which the officer belongs - Indian Information Service 4. Present Pay - Pay Level - 15
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease*¥, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
sitnated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
&) 2) (3) (4) (5) (6) (7)
4
J fﬁf - 299 (e Jovagf Hewae W&?&Mf&ej ! porod e Uy 7 lafdy & tsolabl| g naumnd L.M adlllid ¢ _
. A o PZ)O{‘M % F ,wmt)g\i?“ﬂ ; ri A f‘?"*wf[vwwfﬁ i M
Nﬁfﬁ/’? g 5" g“ﬁ/m. Cr ’7’ b Z m[‘&z—x Mo 7
' {- L ponndinn !g*“*“éé‘ vx"f’w fries - 2 W "z““’”/ 39 ?ﬂeﬁwﬁ
Dick- G ;
fv}w-f”M( UP} {““2("2)“”{ ?ﬂd‘e’"f“
- W Lpysr? W\E‘ s
e P it
;}\;—w«w@ No & 43 Flowas tymo . : mej/v w‘ﬁx

& }a‘w”f eI é’wM P (s 2o Mf"

¢ it o 308} v o 5
{%M & »ﬁg}m ey’ r-g 14 “np év@ﬁv ?{~MM 5’74%’“

JM

‘”\?/ e
Signature { "iz‘u”%
Name ~RAJEEV KUMAR JAIN A —
Designation-EXECUTIVE DIRECTOR
Date-28.01.2022
Note
1) * In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2)  **  Includes short term leases dlSD

—_, Tl o1 1 e = T ety ks . N . . ~



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1. Name of Officer (in full) Rakesh_Kumar 3. Present post held (with date) Director
2 Service to which the officer belongs FSSAI 4. Present Pay RS. 123100 (Level 13)
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
(1) (2) (3) 4) (5) (6) (7) (8)
House No..... Contracted Plain Plot acquired in [Present value [Shared ownership|Purchased through a NIL Self-
Pocket- C house of 2011-12 approx. with spouse. broker from an individual occupied
Sector- 12A 100sq. yard  [Purchased Price- Rs.1.25Cr with personal savings and
Gurugram free hold plot. [Rs.20 lakh Rs.10 lakh loan from LIC
Pin-122001 Constructed in 2014- housing finance company.
15
\
'gé)\\m\f o
fb J
Signature \Qtr)\v 7/ RAKESH KUMAR
. =% / Director
WA WY W @ A
3y Name Food Safety and Standards Authority of India
(wrea wF T HATAA)
. . (Ministry of Health & Family Weltare)
Designation g wv@r/Government of India
A w5+, Breen A8, T Rewh-110002
Date FDA Bhavan, Kotla Road, New Delhi-110002
Note
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.

5)

To be submitted in triplicate.



STATEMENT OF IMMOVABLE

PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.1 2.2021)

£, Name of Officer (in full) RAKESH TALURU i 4 3. Present post held(with date) _Assistant Director (25.01.2021)
2 Service lo which the officer belongs FSSAl b ey, 4. Preseni Pay * ]_‘e%f}_‘l_{l-_?bjoo__-__ SO
5, Date of Appointment _25 01.2021 i3 o=h 6. Date of Birth __ 14'[}{_3_1989
| Name  of District, Sub- | Name & Cost of construction | Present I not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of JAcquirement (and | Value * name, stale in | by purchase, lease**, | Income
City in which property is Property vear when whose name | mortgage, inheritance, | fram
‘Situalt‘d Housing, purchased) including held & his/her | gift or otherwise with property
| (full  location & postal | Lands and of land in case of relationship to | date of acquisition &
|3dd"9531 Other house and vear when | the Govt. | name with details of
| Buildings purchased, Servant person(s) from whom
i acquired.
1) ) 3) (1) (5) (6) (7) (8)
No
: : : : : i i immovable
Nil Nil Nil Nil Nil INil o A Resic
| property
|
|

Note

1) ' Incase where is not possible to assess the value iccurately, the approximate value in relation

<) ** Includes short term leases also.
3) The wording ‘No change’ or ‘No addition’ or as in previous vear may be avoided and all details filed u
! All columns should be filled duly typed neativ

To he submitted in triplicate

Signature
Name
Designation

Date

to present conditions may be indicated,

&

Rakesh Taluru
Assistant Director

24.01 2022
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STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

i, Name of Officer (in full) Qﬁ’\/ 1D ER. IKUMAR (\/ﬁ'ﬂUl_Pr 3. Present post held (witl

) date) AFSSISTRIVT iR ETIOA

2, Service to which the officer belongs Afhe vit SeRvices 4. Present Pay & 63 Tl
G
5. Date of Appointment 15101919 g’ 6. Date of Birth _%0.1 [ - qu’}/_
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks |
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease™*, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired. .
(1 (2) (3) (4) (5) (6) (7) (8)
//
Signature mjﬂ_o//’
Q &A@ \Q 01
Name GU\r\d(‘( KU"Y\Q\/ [\/CYL\J{
Designation #sS1sten = D) ye o
Date o8 P
Note ‘q Lo
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



STATEMENT OF IMMOVABLE PROPERTY-RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

Present post held Assistant Director (on Deputation)

3. Name of Officer (in full) Ravinder Kumar 3.
4, Service to which the officer belongs AFHQ Civil Service (MOD) 4. Present Pay * " Rs. 67.000/- in PB-10
Name of District, Sub-Division, {“Name & Details of ! Cost of Present Value*  If not in own name, How acquired, - Annual ' Remarks
“Taluk & Village or City in ' which - Property Housing, - Construction / - state in whose q?ine whether by purchase, ' Income
property is situated (full location . -Lands and Other - Acguirement . held & his/her = " | lease**, mortgage, from
- & postal address) . "Buildings - (and year when : relationship to the : inheritance, gift or ~ properly
ol " purchased) ceas X Govt. Servant .otherwise with date of
- including of land s 81 acquisition & name
-in‘case of house ‘ ‘ ki with details of
- and year when ) person(s) from whom
L _purchased. acquired. ,
(D ’ 32) e &) [©)] (6) ) ) )
BA/75-B, L1G DDA FLATS, DDA LIG FLATS InDec, 1999 - - Approx. * Own Name Direct purchase from NIL NIL
JANAKPURI, NEW DELHI-T10058 - - "Rs.50.Lakhs:in ;8 % owner Smt. Rukmani
. & MKkt s Devi W/o late Sh. S.\.
ook e : e “Prasad in Dec-1959
/
g ' ; Signature
Name m‘ﬁ'ﬁﬁﬁfwm
Designation  Assistant Director
Date 06.01.2022
Note : : ; _ .
7 * In case where is not pessible to-asscss the value accurately, the approximate value in relation to present conditions may be indicated.
8) ** [ncludes short term leases also. _ 3
9) The declaration form is Téquired to be filled in and submitted:by every member of Class’l and Ctass'il (Group'A and Group-B)services under rule 15 (3) of the Central
Civil Services (Conduct) Rules, 1953, (now rule 18 (1) of the CCS(conduct ) Rules, 1964) on the irst appointment to the service and thereafter at the interval of every
twelve months, giving particulars ofall immovable property owned, acq}iired or inherited by him or held by him on lease or mortgage, wither in his ownrname or in the
name of any member of his family or 1the name of'any other person dep’e}ident on Government servant.
10) The wording “No:change™-or “No.addition’ or ‘as in previous year’ may be avoided and all details filled up.
1) AIS officersare reguested to fill the form in duplicate. co AT

{ PR T PR, i [y U5 1op Btz o f | K, N A | D,
12) All columns shouid:be filled dulyaypedneatiy.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1 Name of Officer (in full) Keraya I Kumar

2 Service to which the officer belongs

AFHS] Cadve

3. Present post held(with date) A’ﬁgfc toul L) (yeckoy (m/l OLO-#}& )

4, Present Pay 1»\7 9

& ZEl10o

<0 (ArHAE)

—~

5. Date of Appointment __ 20 Oek 2010 6. Dateof Birth__ 23 -06 — (985
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
acquired.
1) (2) (3) (4) (5) (6) ()] (8
Vi | =
\ R
Signature ‘ 9 o
Name @V\Aﬁa i Kiunaaon
Designation A<zt Dav CPSSAP )
2 o (APHY )
ate ] , .

Note _7 olj20292

1) * In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes short term leases also.

3) The wording ‘No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



R @ GeaT ST A wifeeRor
(amer gea STk wrek srferfrm, 2006 & wea w@nfia T durfies miweo)
(TR fedftem)

THEIT 9a, el U, 13 Reeft-110002
3Tde, 2022

To

Scientist C (Elect.)/AO (I/C),

For Sc. In-Charge, National Test House (ER),
Kolkata, Block — CP, Sector —V,

Kolkata — 700 091

Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021
(as on 31.12.2021)-reg.

Sir,

Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Smt. Richa Kundra, Assistant
Director, working in Food Safety and Standards Authority of India on “deputation on F oreign
Service terms” basis for further necessary action at your end.

S K
P\ 4
VA
(hifd =)
Yeras (awTeh (THeTR)
Encl. As above

Copy to:

o Smt. Richa Kundra, Assistant Director, Food Safety and Standards Authority of India,
FDA Bhavan, Kotla Road, New Delhi-110 002.

o Personal file of officer concerned/ Guard file.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1.Name of Officer (in full) _

Mrs RICHA KUNDRA

2.Service to which the officer belongs -

Group A ,Gazetted

3.

Present post held(with date)-

4. Present Pay -

Assitant Director{Technical

% 84,900/ basic Group 10

5. Date of Appointment -On Deputation from 20 July ,2021 6. DateofBirth- 23.07.1971

Name of District, Sub Name & Details of Cost of construction Present  |Ifnotin own namel How acquired, whether by purchase,leases+, | Annuallncome| Remarks
Division, 'I:aluk & ViIlag_e or | Property Housing, /Acquirement (and year Value + state in whose mortgage, inheritance, gift or otherwise with from property
City in which propertyis Lands and Other . . name held & (e + "

| i g when purchased) including i date of acquisition & name with details of
situated (full location & Buildings 3 his/her 8

of land in case of house and - : person(s) from whom acquired.
postal address) ik aundkased relationship to the|
¥ B i Govt. Servant
(1) (2) (3) (4) (5) (6) (7) (8)

I\h}lauza UI\TLEd Di;h'i“ Plot No0.192, 193sq.m. (2.5 Lakh,25-4-2011 Rs.6-7 Self name ThruPrivate Party M/sGauri Stones crusher|Vil D'ue inﬁnc'llation was

agpur,Maharashtra Residential L alikis . . given under

ff
and construction, Umred (No official Rule18(2) of CCS
relation) Conduct rule

f:‘?CtorB'S & B-6,TronicaPlot No.C-200, Rs. 13,84,430/ Rs. 20-22 |Self name UPSIDC Itd, Govt of U.P.Payments are being|Nil Ldo-

1 2 a3 - -

ty. [ 165.6sq.m Residential |excluding interest Lakhs madein installments(no. official relation)
LoniGhaziabad ,U.P. 9-9-2011
Kamal Vihar CGHSLtd  [Flat No. 562,2BHK Flat |R¢ Nine Lakh ,2003 Rs75-80  |Co-Partner By becoming member of Co-Operative Rs.1,74,000/- [Halfof the income
,PlotNo.5,Sector-7, :62.56sq. m,, Lakhs With Husband |Society,Membership acquired by spouse ﬁzszrggned .
Dwarka,N.D.110075 Residential reflected In IT

refrns
Signature "ﬁ’/_,
Name %' R {cha k undia
Designation

Date

2¢-0(» 2022—

Note 1) «In case where is not possibleto assess the value accurately, the approximate value in relation to present conditions may be indicated.

2)
3)
4)

e

Includes shortterm leases also.

5)

The wording 'No change’ or ‘No addition’ or 'as in previous year’ may be avoided and all details filed up.
All columns should be filled duly typed neatly.

To be submitted in triplicate.

Beeicfurd Diafbb:‘fﬂ‘cM%‘



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

- s M !
E) - 7 . fO%,
e - - T ’L&L’L LfL;cJ'?)
1. Name of Officer (in full) Q“"E’L” A 3. Present post held (with date) ASQQL&M’L De
2. Service to which the officer belongs 4, Present Pay Lol 1o
D& 2020 % e 1949
5. Date of Appointment 9. 0 i 6. Date of Birth IQ‘ oF-194/
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease*, | Income
City in which property is | Property ‘year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
(1) ) 3) (4) (5) (6) ) (8)
- — e I — - - NI
\ ".l /f - [ 74
) \ / ; / U\\ Y
Signature ~ 2\
-
Name K.Lﬂx Loxeine
Designation AQ’;—‘?L@\M‘E Diveclest
Date £ \O! )2'?"
Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes shortterm leases also.
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.
5) To be submitted in triplicate.

[ Teh)




HR T

LN

/ U [o! | 222)
' STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 ASON 31.12.2021
X: Name of Officer (in full) : Ruby Mishra 3. Present post held: Food Analyst
2- Service to which the Officer belongs: FSSAI 4. Present Pay: Level 10 (1)
Name of District, Sub-Division, | Name & Details Cost of construction Present Value * If not in own name, How acquired, whether by Annual Remarks
Taluk & Village or City in of Property /Acquirement (and state in whose name | purchase, lease**, mortgage, Income from
which property is situated Housing, Lands year when purchased) held & his/her inheritance, gift or otherwise property
(full location & postal and Other including of land in case relationship to the with date of acquisition & name
address) Buildings of house Govt. Servant with details of person(s) from
whom acquired.
€3] (2) (3) (4) (5) (6) (7 (8)
Vill: Palta, Dewa Sharif Road Agriculture Land
District: Barabanki, UP (approx. 2 bhigha) | Around 2009, 14-15 Lakh | 20-22 Lakh Amitabh Mishra Inherited from father- Late. Mr. NIL
approx approx (Husband) Krishna Kant Mishra ---

Note

1) *  Incase where is not possible to assess the value accurately, the approximate value in rel

2) ** Includes short term leases also.

3) The declaration form is required to be filled in and submitted by every member of Class/
appointment to the Service and thereafter, at the interval of every twelve months,
by him on lease or mortgage, either in his own name or in the name of any membe

4) The wording "No change or No addition or as in previous year’ may be avoi

5) AIS officers are requested to fill the form in duplicate.

Signature : W/

Name:

ML s

Designation: ey o/ M\D«Lad t

Date :

“‘Ol!%’)/’]/

ation to present conditions may be indicated.

and Class II services under relevant provisions of Conduct Rules and the first
giving particulars of all immovable property owned, acquired or inherited by him or held
rof his family or in the name of any other person dependent on Government servant.
ded and all details filed up.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1. Name of Officer (in full): S. PANDIYARAJA

3. Present post held(with date) : Deputy Director (17-10-2018) ,FSSAI Tuticorin
5. Date of Appointment ( In Service/ In FSSAI ) : 14-03-2005 / 01-12-2008

2. Service to which the officer belongs : Deputy Director ( Technical), FSSAI SRO Chennai

4. Present Pay Rs. 80900,

i

Level -11

6. Date of Birth: 23-06-1978

BN —

Date : 17-01-2022

* In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated. ** Includes short term leases also.
The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

All columns should be filled duly typed neatly.
To be submitted in triplicate

Name of District, Name and detail Cost of Present value If not in own name, state | How acquired - whether | Annual Remarks
SubDivision, Taluk & of property Construction / in whose name held and by purchase lease income
Village or City in which [Housing and other| acquirement his/her relationship to the [ mortage, inheritance, gift from
property is situated building ( and year when Government servant [ or otherwise with date of | property
(full location & postal purchased ) acquisition and name with
address) including of land details of person/persons
in case of house from whom acquired
and year when
purchased
1 2 3 4 5 6 7 8
Address Empty Plot VACANT PLOT Rs. 17,51,000/- ----Own Name-- |Personal Loan from Axis Nil Officially
Thirumeignanam Area 2162 sqfeet | Purchased in year Bank Chennai Intimated to cffice
Village, only 16-07-2021 Rupees Seventeen Dated April 2021 vide letter dated
Annalagraharam Taluk Lakhs Fifty One And 26-07-2021,
Kirmbakonam Thousands only . Plot Loan from
District Tanjovore SBI Bazar branch
Tamilnadu Kumbakonam
Dated July 202 3
.-
(q\
: v
Signature :
Name :S.PAMIDIYARAJA
Designation : Deputy Director
Note




/ tl / ol A0:2 4
4 STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2020 AS ON 31.12.2020

: | Name of Officer (in full) : Sabita Jaiswal 3. Present post held: Deputy Director

2. Service to which the Officer belongs: Central Govt. PSU. 4. Present Pay: 74000
Name of District, Sub-Division, Name & Details Cost of construction Present Value * | If not in own name, | How acquired, whether by Annual Remarks
Taluk & Village or City in which | of Property /Acquirement (and state in whose purchase, lease**, mortgage, Income from
property is situated Housing, Lands year when purchased) name held & inheritance, gift or otherwise property
(full location & postal address) | and Other including of land in his/her relationship | with date of acquisition &

Buildings case of house to the Govt. Servant | name with details of person(s)
from whom acquired.
(1) (2) (3) (4) (5) (6) (7) (8)

Khasra No. 364 MIN., Chuna
Mandi, Paharganj, New Delhi -
110055.

Residential or
semi Commercial
Plot.

2020.

Purchased Value :
1,08,78,170

In the name of myself
and my spouse.

Purchased through auction from
DDA, New Delhi.

First Party: POI.

Date of Acquisition : 08 Jan,2020.

No any (as of
now).

Signature :

v

Ve vy

BRY

Name : Sabita Jaiswa!

Designation: Manager (QC), FCI & presently Deputy
Director in FSSAI on deputation.

Date : 11.01.2022

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes short term leases also.

3) The declaration form is required te be filled in and submitted by every member of Class/ and Class II services under relevant provisions of Conduct Rules and the

first appointment to the Service and thereafter, at the interval of every twelve months, giving particulars of all immovable property owned, acquired or inherited by
him or held by him on lease or mortgage, either in his own name or in the name of any member of his family or in the name of any other person dependent on
Government servant.
4) The wording 'No change or No addition or as in previous year’ may be avoided and all details filed up.
5) AIS officers are requested to fill the form in duplicate.



61

28219/2022/HR-FSSAI

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

e T , 7 )PECTOR (7 EcHnreAl)
il Name of Officer (in fU”]_\S AKSHEE PTF LiyAt 3. Present post held (with date) ASSISTAN PIR
7 Service to which the officer belongs 4. Present Pay
B Date (Ji.f'\ppmntmemij_q' 02 - 2024 6. Date of Birth X509 4 987%
[_Name of District, Sub- |' Name & | Cost of construction Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with property
(full  location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
I acquired.
(1) (2) 3) [ @ (5) (6) | | PRt
‘ 2 i A 5
Dc‘_!‘w;x*._,u‘r\ E(,gqclewLU’Ll Q&. 'SO,UO'OG'G‘ 5 AO.b\b.m(L VJ%LW\-L In%y\u’\&ﬂw
(6- Halth iboukala o —_
& ¢ <
Highs Coxantd: Kocd, hows 2043 & ?A{)
o S i alkched C Mt band)
p fe P oo ’
| 243v01
Signature
Name csﬂk Se-££ ?\*JD a
Designation A p (7€ ¢i)
Date 1% 02 2022
Note

1) * Incase where is not possible to assess the value

2) ** Includes short term leases also.

=) The wording 'No change’ or ‘No addition’ or ‘as
4) All columns should be filled duly typed neatly.
5) To be submitted in triplicate.

in previous year' may be avoided and all details filed up.

accurately, the approximate value in relation to present conditions may be indicated.



STATEMENT OF IMMOVABLE PROPERTY RETLIRN YOR THE YEAR 2821(AS ON 31.12.2021)

15 Name of Officer {in fuli) - Sanjiv Shankarrao Patii

"~

_U‘I

Date of Appointment - 25.11.2019

Service to which the officer belongs - F5SAl, WR, Mumhai

3. Present post: ehd(with date) - Joint Director

4. Present Pay - Level - 12

- 6. Date of Birth -

;_Name of District, Sub- Division,

Name &

! Cost of construction

27.011-1965

PresentValic

L | IFnotin vwr How acquired, whether by Annual
i laluk & Village orCity in which Details of | /Acquirement (andyear | name, state in purchasa, leasc**, mortgage, | Income
: property is situated Property ! when i whose nameheld inheritance,gift or otherwise | from
! (full location & prostal address) Housing, Lands | purchased) includingof & his/her with date of acquisition & property
: and land in case of house relationship tothe | name with details of
Other Buildings | and year when Govt. | person(s) from whom
purchased. Servant acquired.
1 2 3 4 5 6 7 |
A/P Mahalunge Pdwal Tah. Land Agri Rs 50,000/- Rs. 1,50,000/’- Own Purchased on 2017 Rs. 75k/year
Ambegasn Dist - Pune 15R ;
}_— S R |
i A/F Nerul (W), Newy Mumbai House 945.59 Rs.10,80,000/- Rs. 90,60,620/- Own Purchased on June 1999 NIL
I sqft.

Note

1)
) ok
3)
4)

=

i e

2 g VA
Signature
Name - Sanjiv Shankarrao Patil

Designation - Joint Director
Date - 24.01.2022

In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2 Includes short term [eases also. 7
The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
Al columns should be filled duly typed neatly.
To be submitted in triplicate.

I

Remarks




157
20500/2022/HR-FSSAI

From : SASI KANTA BHUYAN (sasi.bhuyan@fssai.gov.in)
To : estt@fssai.gov.in
Cc : sharma6mehak@gmail.com,suman.anand@fssai.gov.in

Subject : Submission of Immovable Property Return (IPR) for the year 2021 (as on 31.12.2021) iro Shri Sasi Kanta Bhuyan-reg.
Date : Jan 06 2022 15:05 PM

Dear Sir,
Please find attached IPR for the year 2021.

Thanks & Regards,

Sasi Kanta Bhuyan - Assistant Director
Establishment Unit - Human Resource Division
Food Safety Standards Authority of India
Ministry of Health & Family Welfare (GOI)
FDA Bhawan, Kotla Road, New Delhi - 110002.


file:///eOffice/eOfficePortal/EmailDiarization/temp/link.png
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205

i, Name of Officer (in full)

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

CAL) AARNITR BRVYANY

B Q%%hﬂk@\ﬁ' CFQQ‘QD:L Present Pay

3. Present post held (with date) Rt Dasgdon -

Louwed \O  (PB-R) oo &‘@WV'

2 Service to which the officer belongs
5. Date of Appointment ﬁ\'\\ @\20% 6. Date of Birth O&\O‘#’Mq&?_
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt, | name with details of
Buildings purchased. Servant person(s) from whom
(1) (2) (3) (4) (5) (6) (7 (8)
= — — — L=
_NL- AL | =N ~ L ~NVL- PN

L~

—NlL-

Signature
Name
Designation
Date
Note
1) * Incase where is not possible to assess the value accur—ately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

Name of Officer (in full) i< H AT L EMDEK KU m A{’(

[
1. 3. Present post held (with date) 7’€CA . )
‘ ] P [ '
2 Service to which the officer belongs Non- | g LL\AJQMKQ !l 4. Present Pay BCUM e Q% ? 5/ Z‘OO/"'
5! Date of Appointment 20— Q" 20| q 6. Date of Birth '9\ = 7 | CH_%
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
1 (2 (3) (4) (5) (6) (4] (8)
pa N S D
- * 3
| ‘ ;
. Signaturew W
Name (AT LEMDER KUMAA
- . t Y
Designation AWSM Dire (j-y(@,d,\)
f
Date
Note 3|_"2’2C)9-\
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.
5) To be submitted in triplicate.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.1 2.2021)

1, Name of Officer (in full) < havz=d %ﬂu‘a‘rﬁfﬁi 3. Present post held (with date) A reckvr  28.010-2e [4{
2. Service to which the officer belongs _ &€ #x { Gw—u[p A’ 4. Present Pay PL = 13
5. Date of Appointment 26-lo-22 | aj 6. Date of Birth__22-08°19 36
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
(1) (2) (3) (€3] (5) (6) (7 (8)
Sunny gnelave, Kidrar :)Ii-g']o&d e 3o W”‘“ Rs 3| (adetn| Dron nam e Pavchase —f—,ow _ —
- VA p cig o 2018 Af-NHR
0’) a T\:wa—aﬂs v ( e )
Khuvda  8hubneshuar| Sub Plot | Rs 2 Laden Ra 2 Lodts e Revimase o
Or 5« sS, o (2008) ey m“’a‘*‘u““
f?;.WQ.A';aMJ:‘aV;wI
-/
Signature %,}
Name
\““-;'-' "::iAif"‘ (et ] i C.i-E:]'%‘JE-"F—]'—-—“‘W
Designation
Date
Note

ol|2»ox
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated. s ! } =
2) * Includes short term leases also.
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.
5) To be submitted in triplicate.



STATEMENTOFIIVIMOVABLEPROPERTYRETURNFORTHEYEAR A S ON_31.12.2021

1. Name of Officer (in full): Smt. SHEELA PRADEEP GAULI Cadre & Batch: sl

2. Service to which the Officer belongs: FSSAI . Present Pay: Pay level 10

Name of Name & Cost of Present Value | if notin own | How acquired, “Annual Remarks

District, Sub- | Details of construction/Acquirement | * name, state | whether by [ Income from

Division, Property, (and year when 3 in whose purchase, lease | property

Taluk & Housing, purchased) including of name held & | **, mortgage,

Viliage or City | Lands and land in case of house and his/her inheritancs, gift

year when purchased. i

¢ 1 which Other relationship | or otherwise with !
| property is Buildings .| tothe Govt. | date of !

sitiated (full : Servant acquisiticn & ;

location & _ name with details ' :

postal of person(s) from

address) whom acquired.

(1) (2) (3) (4) (5) (6) (7) {3)

Mumbai B-504/Sainath 1700000 (Year 2005) About 1.20 Cr, Own name Purchased Nil

Tower, Mulund
(East), Mumbai-81

Mumbai H-11, 104, Palm 1500000 (Year 2007) About 1.20 Cr. Own name Purchased in Mhada 3.5 lac
Acre Co-op hsg ) lottery
soc. Sion, Mumbai ‘ ‘e d
Dombivali (Thane) D-:l()"(), Venezia, 1900000( Year 2009) About 40 lac Husband name Purchased 1.2 lac
- _ palava, Dombivali ? : :
Dombivali (Thare)| CI-5, 12" floor 7500000 (Year 2019) e ' Husband and self| Purchased Under Booked(Posses
name construction [sion 2025)
Mumbai Kalptaru elitus ~ |23500000(Year 2021) - Husband and self! Booked Under Booked(Posses
H (Mulund —West) name |const1'1:-c1iun sion 2023)

Signature: W

Name: g’/\Qd% ]ﬂﬁ QW«
Designaticn: (ﬁ«—gg‘\‘, W (TEJ.;)

iy



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12. 2021)

Note

1} *  Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2} ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.

1. Name of Officer (in full) - Dr. Sheetal Gupta 3. Present post held(with date) - Joint Director (18.08.2021)
2. Service to which the officer belongs - FSSAI, WR, Mumbai 4. Present Pay - Level - 12 (78,800- 209200)
5. Date of Appointment - 18.08.2021 6. Date of Birth - ¢5.10-1575
 Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement {and | Value * | name, state in | by purchase, lease**, | Income
City in which property is Property year when J whose name | mortgage, inheritance, | from
situated Housing, purchased) including " held & his/her | gift or otherwise with property
(full location & pesta! | Lands and | of land in case of l relationship to | date of acquisition &
address) Other house and year when | the Govt. | name with details of |
Buildings purchased. i Servant person(s) from whom
L : Lo acquired.
L) @) 3) @ ©) ) @) @)
i1.5ite No.73, Land (9*12) sq  [Rs.1,80,000/- Rs.11,00,000/- Own Name Purchased on 6 dec,2012 Nil Nil
Srinagar, 2" Stage, Averahali mits from
Village, Belagola Hoblji, Mr.V.Mohan Raj,Mls. Udaya
Srirangapatna Taluk, Mandya Shelters, 201, 4" Main,
District, Karnataka. Chamrapet, Bengaluru-18.
Flat No 1502, Purchased on 25% Qctober, -
Malad Swing CHSL, ; 2020 from Mrs. Neela
Bharat Optimus, Residential Flat Rs.2,45,00,022/- Rs.2,45,00,022/-|In the joint name of [Raithatha and others, Nil Residential
Marve Road, (1009.41 sq ft) my husband Mr., 10, Majithiya Nagar, SV Road, flat against
Malad West Kumaril Gupta and |Khajuria Tank Road, loan
Mumbai 400064 myself. Kandivali West
; Mumbai 400067
Signature ’){\ ‘\ i
Name - Dr. Sheetal Gu
Designation - Joint Director
Date -25.01.2022




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1. Name of Officer (in full) 5 MLT B QSH\\C‘?I H

3. Present post held (with date) ﬁ(SS IS TAN T D' R EC/TDR/

2. Service to which,}ﬁé officer belongs LE;G’ M‘ 4. Present Pay & Liove —a17 300
5. Date of Appointment 21- 1.2 6. Date of Birth Dq { 1% 7/ Fﬁ. o
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Properiy year when whose name | mortgage, inheritance, | from
sitnated : Housing, purchased) including held & his/her | gift or otherwise with | property
(full Jocation & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
1) D) 3) @ (5) (6) @) (8)
N L M= NI L- NI i
N| L~ NI L— N

Signature

W

Name IMT & \Q!NC{;H _7
Designation A&SIG TA'MT DI R E(/T 0/{)
Date - 2_% L 202.2,

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes shortterm leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4} All columns should be filled duly typed neatly.

5) To be submitted in triplicate.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1 NameofOfficer (inful) SONIKA KUMARL

2. Service to which the officer belongs 4£C?4A@.2L—

3. Present post held (with date) A /7602/) Awrce 12:612021

4. Present Pay 56 fo g/"/éw"ﬁ'))'ﬂbr% o 8;? ’82/( I?J CV?_

5. Date of Appointment _{=2*8/- 2041 5. Dateof Birth 0 0% - /983
[Name of District, Sub- | Name & | Cost of construction | Present If mot in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease™, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
acquired.
(€8] (2) (2} (4 (5) (6) (7] (8)
Mo Ml Nl ML Nt Ml 4
4 Ne sy
Signature _jén('{a' ’\% *
e il
e
Name SJN/JVﬁ kﬁ”&z
Designation AD(TGC‘_)
Date

Note 03'0/' ‘20'2'?4

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) **  Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previcus year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.




TR e G 3T AIeh WTiRrehuor
(e e 37T Are sififaem, 2006 o T8a TId T deTien STferenRt)
(T feeftsrT)
TR e, e U, 78 Ree-110002
3T, 2022

To

Under Secretary,

Ministry of Finance,

Department of Expenditure,
North Block, New Delhi — 110001

Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021
(as on 31.12.2021)-reg.

Sir,

Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Shri Soumalya Banerjee, Assistant
Director, working in Food Safety and Standards Authority of India on “deputation on Foreign
Service terms” basis for further necessary action at your end.

( qIT
V' oy
\ % N
0 v
AN A)
W\
R
(hifd =)
weRreh e (TE)
Encl. As above
Copy to:
o Shri Soumalya Banerjee, Assistant Director, Food Safety and Standards Authority of

India, FDA Bhavan, Kotla Road, New Delhi-110 002.
® Personal file of officer concerned/ Guard file.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1. Name of Officer (in full) Sov MAL/\/ A BAME—R JQ—Q 3. Present post held (with date) AS&T—STAMT QLEE-C'TOQ @ 1.06.20 “L%
2. Service to which the officer belongs css 4. Present Pay Fo‘a‘f /QV\H’J 19/&5) a 63, 1—00/—
5. Date of Appointment 25 0. 2911 6. Date of Birth =6 A1 . {986
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated ‘ Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
(1) (2) (3) (4 (5) (6) (7) 3
Z NLL >

Signature :g my l)l ggm_gga{)(

Name <o UMALYA BankeTtsy
Designation A SSTRTANT ISLEQC—TOQ
Date _;:)1_ ) Oi- %22

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.

3] The wording ‘No change’ or 'Ne addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

3) To be submitted in triplicate.



Statement Of Immovable property on first appointment for the year 2021 (as on 01.01.2022)

1. Name of the Officer (in full): Sreela Bandopadhyay
2. Service to which belongs: Central Government

FORM

3. Present Post: Assistant Director (Technical)
4. Pay: Basic and Grade Pay Rs. 57800, Rs 5400

Cadre of state- Not applicable 5. Present Office Ministry: Ministry of Health & family Welfare,
(in case of IAS/IPS) Govt. of India
Name of District, sub- | Name and details of * # Present If no in own name, state in | How acquired whether | Annual Income Remarks
Division, Taluk and property value whose name held and his/ | purchase, lease*, from the property
Village in which the her relationship with the mortgage, inheritance,
property is situated. : Govt. servant gift of acquisition and
Housing and Lands. name with details of
other Building persons from which
acquired
1. 2. 3. - 5. 6. 7 8.
’:(fgt(gﬁsgro Purchased from
P Ethics Construction
AL bl Rs 16.70 C 44/2 Raj
Kolkata jointly with Nil ol Not applicable g g 4, 43 Nil Nil
fdlsand Mt Lakhs Raj Ballav Street,
Tathagata P.S-Shyampukur,
Bandopadhyay Kolkata-700003

Signature .. N)\M .LQ,\U : {é@. L&{Mﬁﬂma/w\a/

Date

07.01.2022




1. Name of Officer (in full) gb‘{‘!l’ M’\/J Qj VLE/L"

2 Service te which the officer belongs

|- OF.

2 02-}

3. Present post held (with date)

e STATEMENT OF IMMOVABLE PROPERTY RETURN EOR THE YEAR 2021 (AS ON 31.12.2021)

AD Cﬂz@i

4. Present Pay lw( {a(_c”) = C‘S-é io = 7?':; fm)

8- € -198Y

5 Date of Appointment 6. Date of Birth
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
(1) (2) (3) (4) (5) (6) (7) (8
e —h/ —
i3
Signature V‘{\" :
‘ —
Name g “7 ;Ji:., CJ
Designation ’q‘ 0 Cj&/@&\:)
pate O3 Of. 2LO* 2—
Note
1) * Izi'casewhereisnotpossibletoassesstheva]ueaccurately,theapproximatevalue in relation to present conditions may be indicated.
2) ** Includes short term leases also.
3) The wording 'No change’ or ‘No addition’ or 'as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.

5 To be submitted in triplicate.



STATEMENT OF IMMOVABLE PROPERTY RETIUIRM "OR THE YEAR 2021(AS ON 31.12.2021)

1. Name cf Officer (in full)_ Suka st Mu%mj 3. Presentpoetheid[w:thdate) Dé,lﬁbut‘*{ Pfyéf./(&“f CA'*—? }Cf(fj
2, Service to which the officer belongs FssA T 4. Present Pay Aol — it
B, Date of Appointment___ J @~ © 8 - 2.0\ © 6. Date of Birth__"__1® Lk Teun- 199 2
_ﬁi-l‘n_'léf of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease™*, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
| situated Housing, purchased) including held & his/her | gift or otherwise with property
(full location & postal | Lands and | of land in case of relationship ' to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
. acquired. | i S e 8 = l
(1) (2) (3) (4) (5) (D] (7) 8y_ __
Be,badcw Lot XRBRA | 21, F4 953, P v chadid
A { s ,:»'—-‘-'-'—‘
ek, pinfauedeted| Rivendmil LS from : .
w P SU"Lti}'j leﬂﬂz )/Cfi( e ik [
(M- Puhe Y , vhie pe
) B4-20F ¥ Yol pevelep
end . |
! !
l !
=
Signature @
Name ) ,_L(a,yv{" OL\OJ«LGQMVj
Designation P{/ﬁ V\? o> Ve
Date
Note
1} * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated..
2} ** Includes short term leases also.
3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all detallsnied up.
4) All columns should be filled duly typed neatiy.

5) To be submitted in triplicate,
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STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON 31.12.2021

., Name of Officer (in full): -  Shri Sumeysh Babu Krisshnan 3. Present postheld: -  Deputy Director, ER, Kolkata
2: Service to which the officer belongs: - Food Corporation of India 4. Present Basic Pay:- 63,660/-
5. Date of appointment: 17.11.2020 6. Date of Birth: 15.02.1979
Name of District, Sub-Division, | Name & | Cost of construction | Present Value | If not in own | How acquired, whether by | Annual Remarks
Taluk & Village or City in which | Details of | /Acquirement (and | * name, state in | purchase, lease**, | Income
property is situated Property year when purchased) whose name held | mortgage, inheritance, gift | from
(full location & postal address) | Housing, including of land in & his/her | or otherwise with date of | property
Lands and | case of house and year relationship ~ to | acquisition & name with
Other when purchased. the Govt. Servant | details of person(s) from
Buildings whom acquired.
(1) (2) (3) (4) (5) (6) (7) (8)
Palakkad District Land 2 Are Rs.36000/- Rs. 1,00,000 Own Name Purchased from Mr. Nil -
Vilayoor Sub Division, 43 Sq. Mtr Velayudhan,
Ottappalam Taluk Resurvey Vadakkum Parambath
Koppam, Kerala Block Koppam, Pulassery
No.25
Thiruvananthapuram, Flatin project | Rs.42,44,574 Rs. 50 Lacs Own & Spouse’s Purchased from Mr. Joseph . | 1,56,000
Airooppara Village Confident Purchased in Year Name TA, MD, Confident Project
Pothencode, Kerala Avior, 2019 Ltd
Trivandrum
Signature
Name:- Sumeysh Babu Kriss
Designation: Deputy Director , ER, Kolkata
\
Date: \ %
Note 0 v q\q v
1) = In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.
3) The declaration form is required to be filled in and submitted by every member of Class I and Class II (Group A and Group B) services under rule 15 (3) of the Central Civil Services (Conduct)
Rules, 1955, (now rule 18(1) of the CCS (Conduct) Rules, 1964) on the first appointment to the Service and thereafter at the interval of every twelve months, giving particulars of all immovable
property owned, acquired or inherited by him or held by him on lease or mortgage, either in his own name or in the name of any member of his family or in the name of any other person
dependent on Government servant.
4) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
5) AlIS officers are requested to fill the form in duplicate.
6) All columns should be filled duly typed neatly.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1 Name of Officer (in ful) s SWEETY BEHEK A 3. Present post held(with date) /D |R £ TOR ( 2{ © f’%‘”)
vl ) -
2, Service to which the officer belongs [—5S5AL (&A) 4. Present Pay L@Vd il
B, Date of Appointment 2rel 202 6. Date of Birth 2‘5’ 08 (48 3
Name of Distr Sub- Name & Cost of construction ‘ Present If not in own | How acquired, whether | Annual | Remarks
| Division, Taluk & Details of /Acquirement (and | Value* hame, state in | by purchase, lease**, | Income
City in which p Property year when whose  name | mortgage, inheritance, | from
situated Housing, purchased) including held"& h_xs/her gift or otherwise with | property
(full location postal jj apds and of land in case of relationship 1o | 4,40 of acquisition &
address) Other house and year when the Govt. name with details of
| aips Servant
! Buildings purchased. person(s) from whom
| acquired.
B (1 (2) 3) @ (5) (6) 7) (8)
-
%
i - NIL —_—

A

ot

ol

N :
Signature % A

Name STy [EHERMA

Designation R ZcToIL



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON 01-01-2022

1. Name of Officer (in full) : UMA MAHESWARI R. 3. Present post held : Deputy Director
2. _Service to which the office belongs : FSSAI SRO, Chennai 4. Present Pay: Pay in Pay Band Rs.69000/-
Name of district, Name and | Costof Construction / | Present 1If notin own name,| How acquired - whether by purchase| Annual Remarks
Sub-Division, Taluk and detail of acquirement value state in whose lease mortage, inheritance, gift or income
village in which property property (and year when name held and otherwise with date of acquisition from
Is situated Housing and | purchased ) including his/her and name with details of property
(Fulllocation and postal other building |of land in case of house relationship to the person/persons from whom 1
address) and year when Government | acquired :
purchased servant |
e 1 i 2 3 4 5 6 7 B
Sy.No. 100/3 Agricultural NA Approx. Property is in my |As gift from my mother NIL Land is
Kadiapatinam Village Land of 0.65 Rs:2.51] name Smt.Rajeswari Radhakrishnan | not being
Kalkulam Taluk hectare j cultivated
Kanyakumari District, TN |
Sy.No.240, Plot No.44 IVacant plot of Cost:Rs.21L Approx. Property is in the Purchased from B.Masilamani, NIL .I NIL
Charles Nagar, Mangadu 2800 Sq. feet Date of Purchase Rs.35L  |name of my Kunthathur, Chennai by availing ,
Chennai /area 10.09.2007 Husband Mortgage Loan for Rs.18,00,000/-& {
(Shri.S.Sivakumar Personal Ioan(Rs.S,O0,000/-) from |
Babu) HDFC bank by my husband and is {
being repaid from his salary account. }
Annora I, LIC Nagar Flat of 1980 Cost:Rs.63L Approx. ]Property Isinthe Purchased by availing Housing Loan Self” . 1. NIL
Madipakkam Sq. Feet area Date of Purchase: Rs.70L  name of my for Rs.50. L from SBI Bank & Personal Occupied |
Chennai 25.03.2010 Husband Loan top up (Rs.10 L) of the existing !
(Shri.S.Sivakumar [loan from HDFC bank of my husband !
Babu) and personal savings. Personal loan
is repaid & Housing Loan is being (
{ repaid from his salary account. |

‘(‘N/ y A
Signature : \/vj,'; :
Name : UMA MAHESWARI R.

Designation : Deputy Director
Date :25.01.2022

1. Incase where is not possible to access the value accurately, appx value to present conditions may be indicated

Includes short term leases also

3. This declaration form Is required to be filled in and submitted by every member of the Class 1 and Class I] (Group A and B ) services under Rule 15(3) of
the Central Civil Services ( conduct) rules 1955 (now rule 8(1) of the CCS ( Conduct ) rules 1964 on first appointment to the Service, and thereafter
at the interval of every twelve months, giving particulars of ajl immovable property owned, acquired or inherited by him or held by him on lease or
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I,
2.
S5

Name of District, Sub- | Name & Details of
Division, Taluk & Village | Property Iousing,

or City

is situated (full location Buildings
and postal address)

172
Jewar,
Nagar,
203135

Jewar,

Nagar, U.P.-203 135

1/2 of plot no.69, Block-A, Plot of land
Pocket-2, Sector-17, | 1/2 of 67.08 8q. Mir.
Dwarka, New Delhi.

of No. 2756 & 2753,

C3A/128A, Janakpuri,
New Delhi-110058

1/2 of No.250,
Gautam Buddha Nagar.
U.P.-203135

Juj part of No.

STATEMENT OF IMMOVABLE PROPE

Name of Officer (in full) . UMESH KUMAR JAIN
Service to which the officer belongs: FSSAI
Date of Appointment 1 31.10.2016

Cost of

in which property | Lands  and  Other
including of land

case of house and ye
when

Agricultural land 3200

Sq. Yard (200

Gautam Buddha
Uttar  Pradesh-

DDA Flat (GF)
80 Sq. Mtr.

Agricultural land
1/2 0f 0.169 Hect

Jewar,

1728, | Plot of land
Gautam Buddha | 133.42 Sq. Mtr.

construction/
acquirement (and year
when purchases)

purchases. (Rs.)

5,72.820/-

13,12,500/-
(2008)

3,22.,920/-
(2011)

51,46,200/-
(2020)

RTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

3 Present post held (with date) . JOINT DIRECTOR (31.10.201 6)
4. Present Pay : Rs. 94100/~ Level - 12(6) 78800-205200
6. Date of Birth : 01/03/1974

Annual
income
from
property

How acquired, whether by
purchase, lease, mortgage,
inheritance, gift or otherwise
with date of acquisition &
name with details of person(s)
from whom acquired

If not in own
name, state in
whose name held
& his/her
relationship  to
the Govt. Servant

Present
Value
(Rs.)

in
ar

Ms. Kavita Jain,
Wife

40,00,000/-

7

Purchase. 02.03.2007
§/Shri Vijay, Maharana Pratap
and Srichand

Purchase, 24.03.2008
Smt. Rajinder Arora

55,00,000/- | Jointly with
Ms. Kavita Jain,
wife
Ms. Kavita Jain,
Wife

Purchase, 21.05.2011
Shri Sonu

5,50,000/-

Purchase, 28.06.2013
Shri Mukesh Sharma

Purchase, 17.02.2020
Shri Peeyush Jain

o0
Signature \XW%)W

Name - UMESH KUMAR JAIN

Ms. Kavita Jain,
Wife

11,00,000/-

Ms. Kavita Jain,
Wife

57,00,000/-

Designation : JOINT DIRECTOR

Date -3.1.2022

-a-ﬁ_-ﬁ_-ﬁ-ﬂ-




38 Service to which the Officer belongs: FSSAI, WR, Mumbai

SYATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR fQQ-pQ-} AS ON -‘é—%-,-gf __Wij
1. Name of Officer {in fuil: SARVADE VASANT GOPINATH

5. Date of appointment: Ol//,z/}oo‘&’

2.Post Held: Dy.Director

6.Date of Birth:05.06.1

4. Present Pay: - 9 mgff)

}Mwm_

~

Name :Sarvade Vasant Gobinat

Designation:Dy.Director

Bz Zefo) 22

Name of District, Sub-Division, Name & Detdils Cost of construction - Present Value * If not in own name, How acquired, whether by Annuzal
Taluk & Village or City in which of Property | /Acquirement (and year state in whose purchase, lease**, mortgage, Income
oroperty is situated Housing, Lands when purchased) - name held & inheritance, gift or otherwise from
: {full lzcation & pesta!l address) and Other including of land in case his/her relationship | with date of acquisition & .propertyp
! Buildings of house to the Govt. Servant | name with details of person(s)
o i g . ’ from whom acquired. (R
IS WO ;- . (2) (3) (4) (5) (6) }
Gulmohar o 90 Wife:Sarvade Purchased on 0C
| New Panvel,Dist Raigad Park CHS Lakhs(app) | Meena V 12/07/2011 from
' Ltd, ‘ Santosh Lokhande ard
B8,5ec-15A informed in time to
office
B B3,S No-78- s 40 Oown name Purchased and details | 00
Pune,Dist:Pune 76,Ravet Lakh(App) Sarvade informed in time to
Pune Vasant office
Gopinath
1.32 Acquired by 11 Own Name - 16
: = i | . lakh
Ta;Ambajogai,Dist:Baed - | @r€,37/c/4 | heritance Lakh(App) la fl
Borgaon - : (App;
| I | N\ |
o Signature o\



1. Name of Officer (in full) : VIRENDRA KHUSHAILRAO PANCHAM
2. Service to which the Officer belongs : CENTRAL CIVIL SERVICE

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

3. Present Post held: JOINT DIRECTOR
4. Present Pay: BASIC RS. 88700/-(Level 12)

Name of District,

Name & Details of

Cost of construction/ | Present Value If not in own name, | How acquired, Annual income Remarks |
‘ Sub-Division, Taluk | property Housing, | Acquirement (and % state in whose whether by from property
' & Village or City in | Lands and other year when name heid & purchase, lease**,
i which property is Buildings purchased) including his’her relationship | mortgage,
| siteated (Full of land in case of to the Govt. inheritance, gift or
| location & postal house and year when Servant otherwise with date
! addrass) purchased of acquisition &
i name with details
{ of person(s) from
. whom acquired i =
______ (D__ @ 3) @) 3) (6) () T
(1). PLOT N 41, HOUSE BUILT PLOT WAS APPROX 65 [ OWN CONSTRUCTED | -NIL- -
CHITNISNAGAR. UP AREA OF 900 | PURCHASED ON LAKHS OVER APLOT OCCUPIED BY
UMRED ROATS, SQ.FEET OVER | 02-05-1994, WHICH WAS FAMILY ONLY
NAGPUR A PLOT OF 2000 | CONSTRUCTION PURCHASED ON
SQ. FEET WAS DONE 02-05-1994
DURING 2002-2003
WITH FINANCE
(RS.5 LAKH) BY
SBI, MAHAL,
o NAGPUR '
]_(2). SHOP NQO, 3. PLOT 13, RS. 4 LAKHS RS. 7.5 LAKHS WIFE BY PURCHASE -NIL- VACANT
I‘ CHITNIS DATE 02-07-2010 DATED
MNAGAR, 02-07-2010
NAGPUR :
(33 PLGT PLOT NO. 16, 17, RS.3 LAKHS RS. 10.50 LAKHS | WIFE BY PURCHASE NIL NON ‘r
KH NO. 49/1, DATE 22-12-2014 DATED AGRICULTURAL
MOUZA TARODI, 22-12-2014

KHURD, TAL.
KAMPTHEE, DIST-
NAGPUR

2400 SQ. FEET
AREA

LAND LOCATED IN
RURAL AREA

W



(4) MOUZA 148, INHERITED FROM | 7.5 LAKHS SELF INHERITED NIL
NGRICULTARAL P.H.NO. 22, TAL. PARENT FROM PARENT
LLAND KATOL,MOUZA DATED
GONDIDIGRAS, SR. 16-07-2015
NQO. 5
0.42 HECTAR .
(3 PLOT PLOT NO. 6, RS. 17.70 LAKHS - | RS. 17.70 LAKHS | WIFE BY PURCHASE NIL
KH.NO. 78/1, DATE 21-10-2021 DATED
MOUZA —DIGHORI, 21-10-2021
P.H.NQ. 34, DISTT. )
NAGPUR
o 1500 SQ.FT.AREA
7
A
Signature: W
Name: V.K.PANCHAM
Designation: JOINT DIRECTOR
Date : 24-01-2022
Note

1)* In case where is not possible to assess the value accurately. the approximate value in relation to present condition may be indicated
2) #* Includes short term leases also

3) The declaration form is required to be filled in and submitted by'every member of Class I and Class II (Group A and Group B) services under rule 15 {3) of the Central Civil
Services (Conduct) Rules, 1955, (now rule 18(1) of the CCS (conduct) Rules, 1964) on the first appointment to the service and therafter at the interv
particulars of all immovable property owned. acquired or inherited by him or hel
in the name of any other person dependant on Government servant.

al of every twelve months, giving
d by him on lease or mortgage, either in his own name or in the name of any members of his family or

4} The wording *No Change’ or * No addition” or *as in previous year” may be avoided and all details filled up.
3) AIS officers are requested to fill the form in duplicate
6) All columns should be filled up neatly in capital letters,



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1 Name of Officer (in full) VﬁN 0 H ‘\I A 3. Present post held (with date) D G\P U'I \I’ M ﬂ/\j AQ E &

2, Service to which the officer belongs l" S S A :[ 4. Present Pay Qg ! 0 ‘ ! ")\ ¢ 9\ 2

5. Date of Appointment 11)0 q’ ! 20 1‘ 6. Date of Birth __ 0 S'l‘ Ug l ‘% 8(‘!
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt., | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
(1) 2) (3) (4) (5) (6) (7) (8)

N/ & N/ & Nra N R Va| Na

Ve

Signature \W

Name
Designation

Date

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.

\JANDAN A
DEPUTY MANAGER
28012022,




TR @rer GeeT 37 Hieh SR
(e & i HHe sfeem, 2006 % qea st e durfies wiftesor)
(TR fedftsi)
UHEIT W, ahiea Vg, 7§ feefl-110002
G’Iac_'l, 2022

To

Medical Director

DDU Hospital

Hari Nagar, New Delhi- 110064
Subject: Forwarding of Annual Immovable Property Return (IPR) for the year 2021

(as on 31.12.2021)-reg.

Sir,

Please find enclosed herewith a statement of Immovable Property Return (IPR) (in
original) for the year 2021 (as on 31.12.2021) in respect of Smt. Veenu Taneja, Assistant
Director, working in Food Safety and Standards Authority of India on “deputation on Foreign
Service terms” basis for further necessary action at your end. -

("W

Ly
ﬁ.w AN

Dot
(Hifd =)
e e (TH)

Encl. As above

Copy to:

° Smt. Veenu Taneja, Assistant Director, Food Safety and Standards Authority of India,

FDA Bhavan, Kotla Road, New Delhi-110 002.
o Personal file of officer concerned/ Guard file.

S ——



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

> K It 1 [ = 2a d . . ! 2
1. Name of Officer {in full) Vb ENU_TANEJTA 3. Present post held (with date) A’&% Dive Uor LT); O J’ UQ/ ‘Q/Oj?
Z Service to which the officer belongs GNCT Delu , MoH FIW 4 present Pay pﬂ'&l (ered - 10
B Date of Appointment ’{L{) G(?!)?g—c)g 6. Date of Birth XY 0y [9 F)'f
Name of District, Sub- | Name & | Cost of construction | Present | If not in own : How acquired, whether @ Annual | Remarks
Division, Taluk & Village or | Details of | /Acquirement (and % Value * | name, state in by purchase, lease**, | Income
City in which property is | Property | year when | whose name | mortgage, inheritance, from ‘
situated ' Housing, | purchased) incll.idi)rlg1 held & his/her | gift or otherwise with | property
(full location & postal | Lands and : of land in case of relationship to date of acquisition & @
address) | Other | house and year when the Govt. name with details of | l
Buildings | purchased. Servant ‘ person(s) from whom
1 acquired.
@D 2 | 3) | @ (5) | (6) @ (8
‘ \
|
l ; \
| | I - |
_ ——+— NIL

Note

1)
2)
3)
4)

%

! ‘
Signature VQUUJLT On,\..?} =

Name \/EENU TANETA
Designation ﬁ';,g/[‘ . D1 Y\euli)V ( T.)
pate 0 °0Y-2032

In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
Includes short term leases also.
The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.
All columns should be filled duly typed neatly.
To be submitted in triplicate.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1 Name of officer (in ful)_ L UNI TR /ER M4

2. Service to which the officer belongs Q]' YQ‘U‘?” 23 ”’
5. Date oprpcintmenthnv JW ; 202

3. Present post held (with date) A’;“?S W MY’:LJ/'UT (mﬂ
4. Present Pay lwbl ’ﬂ CQ Cﬂ)‘UD = }W

6. Date of Birth_ 2R~ 02— |44 2

Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease*, | Income
City in which property is Property year when whaose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with property
(full  location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired,
1) (2) (3) %) (5) (6) (7) (8

— Nk -

~Nk—

-

b~

_ M-

_ N4 —

- NA-

<N~

Note

1) * Incase where is not possible to assess the value accurately,
2) ** Includes short term leases also,

3) The wording 'No change’ or ‘No addition’ or ‘as in

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate,

Signature
Name
Designation

Date

the approximate value in relation to present conditions may be indicated.

previous year' may be avoided and all details filed up.

A NN Ko

VINLTw

v M-

%/’O’FW




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1. Name of Officer (in full) VI/SHW#S SHMW'Q 3. Present post held (with date) DEPU Ty mﬁ/UAQEK (OS 04:-'2.09

2. Service to which the officer belongs FSSQI 4. Present Pay PAV LEVEL j_O

5. Date of Appointment 5ApR 201] 6. Date of Birth 07 JuNE | 5 g€
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
acquired.

(€8] (2) @ (3) . & (4) (5) (6) %) ®
PUNE = DHANORZ, | (203 56,60 3%/-- -
>4 4 - 2, @-\ . :
% N

V IVANTA
TALUKA- HAVE-2 )
FE 228 F00 s
FLAT NO £5203, = V S /” SET. RacPe

HA
VIVAN7A () FE VishiiRbA. Smﬂaia/)bum
VISHAKHA .
KAMAL PARL. . _ , :
LAWE NO/[ SlgnatureV(_ WL‘
D HANOR] 4 /))ois Name | 1cHWwAS SHARMA
Designation NEPUTY mANA GER
Note pate ‘&‘1’3—’”‘) 202—1 i

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes shortterm leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



-

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

TANT e 7 -
1 Name of Officer (in full) VIYEN - M. 3. Present post held (with date) ASCISTANG DIRECTOR @HD
: o
2 Service to which the officer belongs FS!S‘A" 4. Present Pay A’ Q‘f} D
5 Date of Appointment =2/ - O~ Lo 6. Date of Birth A ol e
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value* name, state in | by purchase, lease*, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of
Buildings purchased. Servant person(s) from whom
acquired.
1) @) 3) @ ) ©) (7) (8)
o -— — - — f e = —ad = | = .
Cp e ) e Al L AL AL 7 A
L . T

Slgnature‘@/

Name £ .

viv Ex - V

Designation 4957 « D)a € 9 o= @bc.y
e g

Date a@? o/ /odo2>
Note /

1) * Incasewhere is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includesshort term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year' may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.



STATEMENT OF IMMOVABLE PROPERTY ON FI

Annexure-VIII
RST APOINTMENT/ FOR THE
9

1. Name of the officer
2. Present post held \ \(M‘Déﬂ'
3. Present pay 6110 (e S
4, Date of Birth Yo S—\AP €
Name of Name and If not in own Hos‘)v acquired whether | Annual Remarks
distt., sub- details of name state in by purchase, lease, income
Divn, Taluk property whose name held | mortgage, Inheritance, | from the
and village in | Housing and and his/ her gift or otherwise date of | property
which other* Present | relationship to the | acquisition and name
property is Building Land Candidate % - with details of person
situated value whom acquired @
:‘E;b,,, S TR A L anehore d aor
' i Lide h[¢| >0e Levo
g iger, Fonosh | Oworad) ed b —
t:’\ﬂ I ‘ vyp—\ AAM
gocol . jO.A'Lw — i ROW‘(S'\V \’
Py o ug o> ;

Note :The declaration form is required to be filled in and submitted by every candidate on first appointment
to the service and thereafter at the interval of every twelve months, giving particulars of all immovable
property owned, acquired or inherited by him or held by him on lease or mortgage, either in his own name
or any member of his family or in the name of any other person.

5
Signature: W&

Date: 9—;“_\»\ “ma- 20—

#In case where it is not possible to assess the value accurately the approximate value in relation to present
conditions may be indicated. ‘
%In applicable clause to be struck out.
@Included short term lease also.

744

304



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

1. Name of Officer (in full) Chezhiyan K 3. Present post held(with date) Food Analyst (29.06.2020)

2 Service to which the officer belongs General Central Service (GCS) 4. Present Pay Pay Level 10

5; Date of Appointment 29/06/2020 6. Date of Birth 04/02/1988
Name of District, Sub- | Name & | Cost of construction | Present If not in own | How acquired, whether | Annual Remarks
Division, Taluk & Village or | Details of | /Acquirement (and | Value * name, state in | by purchase, lease**, | Income
City in which property is | Property year when whose name | mortgage, inheritance, | from
situated Housing, purchased) including held & his/her | gift or otherwise with | property
(full location & postal | Lands and | of land in case of relationship to | date of acquisition &
address) Other house and year when the Govt. | name with details of

Buildings purchased. Servant person(s) from whom
‘ acquired.
(€3] (2) (3) 4) (5) (6 (7) (8
NIL NIL NIL NIL NIL NIL NIL NIL
* Signature W
Name  Chezhiyan K
Designation Food Analyst
Date 25.01.2022

Note

1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes short term leases also.

3) The wording 'No change’ or ‘No addition’ or ‘as in previous year" may be avoided and all details filed up.

4) All columns should be filled duly typed neatly.

5) To be submitted in triplicate.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

T Name of Officer (in full) DEEPIKA KACHHWAHA 3. Present post held (with date): FOOD ANALYST (17.03.2020)
2 Service to which the Officer belongs FSSAI 4. Present Pay: 57800
5. Date of Appointment 17.03.2020 6. Date of Birth 10.05.1991
Name of District, Sub- | Name & Details | Cost of construction | Present Value | If not in own name, | How acquired, | Annual Remarks
Division, Taluk & Village | of Property | /Acquirement (and year | * state in whose | whether by purchase, | Income from
or City in which property | Housing, Lands | when purchased) name held & | lease**, mortgage, | property
is situated and Other | including of land in case his/her inheritance, gift or
(full location & postal | Buildings of house relationship to the | otherwise with date of
address) Govt. Servant acquisition & name
with details of
person(s) from whom
acquired.
(1) (2) (3) (4) (5) (6) (7) (8)
NIL
NIL NIL NIL NIL NIL NIL NIL
Signature : W
Qa2 e
Name : Deepika Kachhwaha
Designation: Food Analyst
Date: 04.01,2022
Note
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.
3) The declaration form is required to be filled in and submitted by every member of Class/ and Class Il services under relevant provisions of Conduct Rules
and the first appointment to the Service and thereafter, at the interval of every twelve months, giving particulars of all immovable property owned,
acquired or inherited by him or held by him on lease or mortgage, either in his own name or in the name of any member of his family or in the name of any
other person dependent on Government servant.
4) The wording 'No change or No addition or as in previous year' may be avoided and all details filed up.
5) AIS officers are requested to fill the form in duplicate.




Name of Officer (in full) : Dr AMITAVA KRISHNA ADHIKARI

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (ASON 31.12.2021)

3. Present post held (with date): DIRECTOR, NFL, Ghaziabad (w.e.f07.07.2011)

2, Service to which the Officer belongs : NATIONAL FOOD LABORATORY, GHAZIABAD, FOOD SAFETY AND STANDARD AUTHORITY OF INDIA, MIN. OF
HEALTH & FAMILY WELFARE, GOVT. OF INDIA
4, Present Pay: Rs 1,60,600/- (Level - 13)
5. Date of Appointment 07.07.2011 6. Date of Birth : 28.05.1964
Name of District, Sub- | Name & Details | Cost of construction | Present Value | If not in own name, | How acquired, | Annual Remarks
Division, Taluk & Village | of Property | /Acquirement (and year | * state in  whose | whether by purchase, | Income from
or City in which property | Housing, Lands | when purchased) name held & | lease**, mortgage, | property
is situated and Other | including of land in case his/her inheritance, gift or
(full location & postal Buildings of house relationship to the | otherwise with date of
address) Govt. Servant acquisition & mname
with details of
person(s) from whom
acquired.
(1) (2) (3) (4) (5) (6) (7) (8)
FLAT NAME —
SWAGAT JYOTI COST OF FLAT - Rs FLAT BY PURCHASE FLAT
OWNERSHIP FLAT AT: APPT. FLAT 4A / 9,30,000/- FROM THIRD PARTY PURCHASED
SWAGAT JYOTI APPT.DB- | BLOCK B DB 47 OWN\;VR’SHIP FLAT BY OWN CONSTRUCTION ~MR A BY
e LTI LG SHASTRI YEAR OF PURCHASE -~ | Rs-30,00,000 | NAME - AMITAVA S BIFLL My'S MR REMELI
BAGUIATI DESHBANDHU BAGAN 2004 (apl;ro;:] KRISHNA ADHIKARI CONSTRUCTION LTD. NIL ALL TDS /
NAGAR KOLKATA-59 24 BAGUIATI POST NO LAND PURCHASE OWNERSHIP FLAT GANESH AVENUE INCOME TAX
PRGS (N) —D B NAGAR INVOLVED KOLKATA -70001 DATE LAWS OF
WEST BENGAL INDIA KOLKATA — . 471 FLOOR FLAT OF ACQUISION GOVT. OF
700059 WEST : 09.09.2004 INDIA
BENGAL
Signature : A tava Kryis bne AAL wrav
Name: DrAmitava Krishna Adhikari
Designation: Director, National Food Lab.
Date: Ghaziabad, U.P, 14t Jan’ 2022
Note
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

Includes short term leases also.

3) The declaration form is required to be
and the first appointment to the Se
acquired or inherited by him or held by him on lease or mor

other person dependent on Government servant.
4) The wording 'No change or No addition or as in previous year' may be avoided and all details filed up.

filled in and submitted by every member of Class/ and Class II services under relevant provisions of Conduct Rules
rvice and thereafter, at the interval of every twelve months, giving particulars of all immovable property owned,

tgage, either in his own name or in the name of any member of his family or in the name of any




.;;[\.\'yv

STATEMENT OF IMMOVAB!

1. Name of the Officer (in full}; DR. DEBADUTTA MI"HRA

2. Service to which the Officer belong: CCS

3, Present Post held : DEPUTY DIRECTOR

4, Present Pay

: Rs. 80900 (Laval 11)

.~ PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

Name of District, Name and details of Cost of construct 2n / Present Value* If not in own name, How acquired wheath-r by Annual Remarks
Sub-Division, Taluk Property Housing, Lands Acquirement (and year state in whose name purchase, lease™*, Income from
and Village or City in | and Other Buildings when purchased) in-luding held and his/her mortgage, inheritance, gift | the property
which the property of land in case of | ouse relationship to Govi. or otherwise with dat= of
is situated (full and year when purchased Servant acquisition & name wth
location & postal detail of person(s) from
address) whom acquired
1 y. 3 4 5 6 7 8
NIL NIL NIL NIL NIL NIL NIL NIL
signature: (4 ebadid . A /{‘n
Name: Dr. Dat adutla Mishra
Designation: Ty. Director
Date: 12.01.20:2
Note
1 * In case where it is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.

3) The declaration form is required to be filled in and submitted by every member of Class | and Class Il (Group A and Group B) services under rule 15 (3)
of the Central Civil Services (Conduct) Rules, 1955 [Now rule 18(1) of the CCS (Conduct) Rules 1964] on the first appointment to the Service and
thereafter at the interval of every twelve months, ¢iving particulars of all immovable property owned, acquired or inherited by him or held by him on
lease or mortgage, either in his own name or in the name of any member of his family or in the name of any other person dependent on Government

Servant.

4) The wording ‘No change’ or ‘No addition’ or ‘as in previous year’ may be avoided and all details filled up.
5)  All Officers are requested to fill the form in duplicate. '
6) All columns should be filled up neatly.



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

1. Name of the Officer (in full): DR. Geetanjali
2 Service to which the Officer belong: Ministry of Health and family

Lo

welfare, Central Govt Services

Date of Birth: 20" July 1970

i

Present Post held : Microbiologist

Present Pay

: Level 13

Present Office / Ministry: National Food laboratory
(formerly Central Food laboratory), Kolkata-16

with Residence

Name of Distt, Name and detail of Cost of construction / Present Value* If not in own name, | How acquired whether Annual Remarks
Sub-Division, Property Acquirement (and year state in whose by purchase, lease**, Income from
Taluk and Village | Housing. Lands and when purchased) name held and mortgage, inheritance, the property
or City in which Other Building including of land in his/her relationship | gift or otherwise with
the property is case of house and year to Govt. Servant date of acquisition &
situated (full when purchased name with detail of
location & postal person(s) from whom
address) acquired
| él 3 4 5 6 7 8
Patiala District X
patiala CRisjaly | - 7 cond [ Bigna) Inherited in 2019 60 lakhs Inherited from Father Nil

1) * In case where it is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.
2) ** Includes short term leases also.

3) The declaration form is required to be filled in and submitted by every member of Class | and Class Il (Group A and Group B) services under relevant provisions of Conduct Rules and the first
appoiniment to the Service and thereafter, at the interval of every twelve months, giving particulars of all immovable property owned, acquired or inherited by him or held
by him on lease or mortgage, either in his own name or in the name of any member of his family or in the name of any other person dependent on Government Servant.

4) The wording ‘No Change or No Addition or As in previous year’ may be avoided and all details filled up.

5) AIS Officers are requested to fill the form in duplicate.

6) All columns should be filled up neatly.

T\ \a0 Y

/ef ee f’a'?-‘f'(/"

Signature :

Name: Dr. Geetanjali

Designation: Microbiologist

Date: 25. 01.2022




Name of Officer (in full) : Dr AMITAVA KRISHNA ADHIKARI

STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (ASON 31.12.2021)

3. Present post held (with date): DIRECTOR, NFL, Ghaziabad (w.e.f07.07.2011)

2, Service to which the Officer belongs : NATIONAL FOOD LABORATORY, GHAZIABAD, FOOD SAFETY AND STANDARD AUTHORITY OF INDIA, MIN. OF
HEALTH & FAMILY WELFARE, GOVT. OF INDIA
4, Present Pay: Rs 1,60,600/- (Level - 13)
5. Date of Appointment 07.07.2011 6. Date of Birth : 28.05.1964
Name of District, Sub- | Name & Details | Cost of construction | Present Value | If not in own name, | How acquired, | Annual Remarks
Division, Taluk & Village | of Property | /Acquirement (and year | * state in  whose | whether by purchase, | Income from
or City in which property | Housing, Lands | when purchased) name held & | lease**, mortgage, | property
is situated and Other | including of land in case his/her inheritance, gift or
(full location & postal Buildings of house relationship to the | otherwise with date of
address) Govt. Servant acquisition & mname
with details of
person(s) from whom
acquired.
(1) (2) (3) (4) (5) (6) (7) (8)
FLAT NAME —
SWAGAT JYOTI COST OF FLAT - Rs FLAT BY PURCHASE FLAT
OWNERSHIP FLAT AT: APPT. FLAT 4A / 9,30,000/- FROM THIRD PARTY PURCHASED
SWAGAT JYOTI APPT.DB- | BLOCK B DB 47 OWN\;VR’SHIP FLAT BY OWN CONSTRUCTION ~MR A BY
e LTI LG SHASTRI YEAR OF PURCHASE -~ | Rs-30,00,000 | NAME - AMITAVA S BIFLL My'S MR REMELI
BAGUIATI DESHBANDHU BAGAN 2004 (apl;ro;:] KRISHNA ADHIKARI CONSTRUCTION LTD. NIL ALL TDS /
NAGAR KOLKATA-59 24 BAGUIATI POST NO LAND PURCHASE OWNERSHIP FLAT GANESH AVENUE INCOME TAX
PRGS (N) —D B NAGAR INVOLVED KOLKATA -70001 DATE LAWS OF
WEST BENGAL INDIA KOLKATA — . 471 FLOOR FLAT OF ACQUISION GOVT. OF
700059 WEST : 09.09.2004 INDIA
BENGAL
Signature : A tava Kryis bne AAL wrav
Name: DrAmitava Krishna Adhikari
Designation: Director, National Food Lab.
Date: Ghaziabad, U.P, 14t Jan’ 2022
Note
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

Includes short term leases also.

3) The declaration form is required to be
and the first appointment to the Se
acquired or inherited by him or held by him on lease or mor

other person dependent on Government servant.
4) The wording 'No change or No addition or as in previous year' may be avoided and all details filed up.

filled in and submitted by every member of Class/ and Class II services under relevant provisions of Conduct Rules
rvice and thereafter, at the interval of every twelve months, giving particulars of all immovable property owned,

tgage, either in his own name or in the name of any member of his family or in the name of any




! STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31.12.2021)

: 1. Name of Officer (in full)

Dr. A. NAGARAJAN

: 2. Service to which the officer belongs

- 5. Date of Appointment

! Name of District, Sub-

Note

Name &

Division, Taluk & :))f(:ag: ur

Village or City in which iy inty

Property is situated Laude agn'd

(full location & postal

address) Otl.ler_
Buildings

Land -
Tiruvallur 246/18A
Gummidpoondi Land -
Kavaraipettai - 601206 264/18A

GROUP A

15.07.2021

Cost of construction
/Acquirement (and
year when
purchased)
including of land in
case of house and
year when
purchased.

Purchased

Rs. 526620/-
Rs. 496135/-
April 2021

Present
Value *

(4)

Approx.
Rs. 10.5 L

Wife

3. Present post held (with date) _ FOOD ANALYST

4. Present Pay

,{""Q_‘

e

Rs. 56100/-

6. Date of Birth

If not in own
name, state in
whose name
held & his/her
relationship to
the Govt.
Servant

N. Umamageshwari

02.08.1984

How acquired, whether by
purchase, lease**,

mortgage, inheritance, gift Annual

: : | e
or otherwise with date of f:(f::]m
acquisition & name with property

details of person(s) from
whom acquired.

Purchased from
Mr. M. Vadivel
Kavaraipettai

NVW
A NhGarprspA
Designation froy ANp Syl

Signature
Name

: 1) * In case where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indcated.
term leases also.

2) ** Includes short

|1 3) The wording 'No change’ or ‘No
4) All columns should be filled duly
5) To be submitted in triplicate.

addition’ or ‘as in

typed neatly.

previous year' may be avoided and all details filed up.




STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021(AS ON 31.12.2021)

18 Name of Officer (in full) _ LIGEN DAS 3. Present post held(with date) FOOD ANALYST

2. Service to which the officer belongs CCs 4. Present Pay PAY LEVEL 10

5. Date of Appeintment 12.06.2020 6. Date of Birth 12.06.1985
. Name of District, Sub- Division, 'Name & | Cost of construction Present Value If not in own | How acquired, whether by ' Annual ; Remarks
' Taluk & Village or City in | Details of | /Acquirement (and | * name, state in | purchase, lease**, | Income from
| which property is situated Property year when whose mame held | mortgage, inheritance, gift = property i
~ (full location & postal address) | Housing, purchased) including of & his/her | or otherwise with date of 1
1 Lands and | land in case of house relationship to the | acquisition & name with f
| Other and year when Govt. | details of person(s) from i
| Buildings purchased. Servant whom
| acquired.
! 1) ) (&) ) 3) (6) (M ()]
Ernakulam Dist, Muvatupuzha , 28 cents of land [Purchased Land on 2004 Present value  [Yesudas K.s Purchased land and INIL Undivided
Paipra (Panjayath). and duplex and constructed house [Rs.75,00,000/- |(Father) -50% constructed house i property
Thrikalathoor(P.0). Kerala, house (deceased) ‘
State
| Elsy Das |
| (Mother)-50%

Signature W
Name LIGEN DAS
Designation FUOD‘ ANM’Y‘ST
Date Q\S\n\\% 21
Note
1) * Incase where is not possible to assess the value accurately, the approximate value in relation to present conditions may be indicated.

2) ** Includes short term leases also.

3)
4) All columns should be filled duly typed neatly.
5) To be submitted in triplicate.

The wording 'No change’ or ‘No addition” or ‘as in previous year' may be avoided and all details filed up.




STAT F\]I"\] ()F IWW()\ ABLE PROPERTY RETURNS FOR THE YEAR 2021

ime of the ()Hsur('f‘ full)
%Lr\ 1ce to which the Of hLu
Date of Appointment - ()7/03/2[){)4

bbAl New Delhi A
6. Date of Birth

I not in own name.
state in whose name
held and his / her

- relationship to
Government Servant

i ost of wm“umon
! f‘\uumuncnl(amf

\;ir1n,"ni the [ D:all
\uh Division.
m .i\ and Vlliuc or

inc]uding L.).Fiand in
case of house and
- year when purchased

 Housing. Lands

5 Séii,IaIt‘(J(}:ilH
- iocation and postal

1. Gautam Budhdh (1275 Mat Ajnara 53  TS0/50 with wife

~ Ambrosia Sec
vooperative colony  © 190( sqft housing

Jaganpura Patng
- 3.Asochak ,Patna L 650 sq Ft housing
1.Professor Colony
And 2000sqit
Nawadah({Biha r) i hmwing land
Lakashmanpur Dist agricultural land
Patna Bihar

- *h A case where it s not possible 1o assess the vitiue accurately, the approximaie value in relation 1o I

cludes short term ]Ld\’ds aiso.

Present Post held (with date); Deputy Director( ] 5/1

 Level 10

P 31/12/1973

{AS ON 31 DECEMBER, 2021)

" How acquire whether 7}
. purchase, lease** mortea
-~ inheritance. gift or other
- which date n"'acqu‘ﬁillon and
- name with details of |
from whom acquired

Hereditary

- Hereditary

Hereditary

Hereditary

resent conditions may he

etails filled up.

"No addition” ( may be avoided and all 4

filled duly n ped neatly.

. The w ording “No (] hange
Al columns should he §
To be submitted in 1ri; plicate.

prey IFOU‘; \t‘cl!

¢ Mahitosh Kumar
1 :Deputy Director
Date :28.01.2022



STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 AS ON 31/12/2021

1. NAME OF OFFICER (IN FULL): SURENDER SINGH RAGHAV

3.PRESENT POST HELD: Joint Director

7 SERVICES TO WHICH THE OFFICER BELONGS: FSSAI (M/o Health and FW) SERVICES 4. PRESENT PAY: BASIC RS. 88700.00

(Total Rs.149578.00 PM)

Name of district, Name and Cost of Present | Ifnot in own name. | How acquired (whether by Total annual | Remarks
division, taluk and details of construction/acquirement | value * | state in whose name | purchase, lease **, mortgage. income from
viliage in which the property {and yearwhen held & his/her inheritance. gift or otherwise with property
property is situated (full | housing, land | purchased) including of relationship to the date of acquisition & name with
address and postal and other land in case of house and govt. Servant details of person(s) from whom
address) buildings vear when purchased. acquired
I 2 3. 4, 5. 6. 7. g.

VILL: GURAWALL AGRICULT | INHERITED LATE INHERITED APPOX. o
DISTT. URAL S % | SHMAHAVEER RS.20000.00
BULANDSHAHR, LAND, § 8 SINGH, '
UpP APPOX. 5 - § % FATHER

BIGHA S S
G 71, SHASTRI GDA PURCHASED BY HELD BY 50% INHERITED (PURCHASED | NA =
NAGAR, FLAT, FATHER LATE SELF BY FATHER LATE SH.
GHAZIABAD, UP APPOX. 98 | SH.M.S.RAGHAV M. RAGHAV EROM

SQO. MTR. FROM GHAZIABAD GHAZIABAD DEVELOPMENT

DEVELOPMENT

AUTHORITY IN 1977.

RS. 9000000.00
(APPOX.)

AUTHORITY IN 1977) AND
REST 50% PURCHASED FROM
ELDER BROTHER

SH.I.S.RAGHAV IN FEB.2015

Note

SIGNATURE:

200!

0%

Name: SURENDER SINGH RAGHAV
Joint Director
Date: January 27, 2022

1) * In case where is not possible to assess the value accurately, the approximate value in relation to present condition may be indicated.

2) ** Include short term also.

3)  The declaration form is required to be filled and submitted by every member of class i and glass i (group a and group b) services under rule 15 (3) of the central civil services
rule 18(1) of the CCS (conduct rules, 1964) on the first appointment to the service and thereafter at the interva

inherited by him or held by him on lease or mortgage, either in his own name or in the name of any members of his family or in the name of any other person dependent on Government servant.
4)  The wording ‘no change’ or ‘as in previous year ‘may be avoided and all details filled up.
5)  AIS officers are requested to fill the form in duplicated
6)  All columns should be filled duly typed neatly.

(conduct) rules 1855, (now
| of every twelve months, giving particulars of allimmovable property owned, acquired of




	Abhay Ramarao Tangade DD
	Abhishek Kumar Singh, AD
	Akansha Dua, AD
	Akhilesh Gupta, AD
	Amol jagtap AD (Tech)
	Anandiya Mandal IPR Forwarding
	Anil Mehta, JD
	Apoorva Srivastava, AD(Tech)
	Arun Singhal IPR 2021
	Arvinda Kumar, AD
	Asha Chaurasia IPR
	Ashok Kumar Patel AD (TECH)
	Bhaskar N IPR Forwarding
	BS Acharya, JD
	Chetan Bhisale Bharat AD
	Chetna Bhisle, AD
	Deepak Raja, DM(IT)
	Dhanya K.N DD
	Dinesh Kumar, AD, IPR
	Dr Ajay Garg, DD
	Dr Amit Sharma, Director
	Dr Mahesh hanmant Waghmare, JD
	Dr S VinothKumar, Ad(Tech)
	Dr Sanu Jacob, director
	DVG Hari Prasad Korupolu, Manager IT
	E Prabhakaran AD (Tech)
	Harinder Singh Oberoi, Advisor
	Harish Kr RK IPR Forwarding
	Indrajeet Singh Hura IPR Forwarding
	Inoshi Sharma IPR Forwarding
	IPR in respect of Shri Subburaj M, DD
	IPR of AD(Tech) Kumar Sen Chandrashekharan
	IPR Rajesh Singh as on 31.12.2021
	Irmia AD (Tech)
	J Jelin Ad (Tech)
	Jaspreet Kaur IPR
	Jesto George DD
	Jitendra Singh AD, IPR
	Jitha KK DD
	Jyotio AD (TecH)
	Jyotsana Singh, Food Analyst
	K A Arul Anand JD
	K Abirami IPR Forwarding
	Keerti raj, AD
	Kriti Chugh, AD
	KU Methakar DD
	Kumarsen Chandrashekharan AD (tech)
	Lejy Jacob Jain IPR Forwarding
	Lily Prasad, CTO, IPR
	M Kannan DD
	Madan Kr Jha IPR IPR Forwarding
	Madan Mohan Khnatwal, AD
	Manish Nigam, AD
	Manisha Narayan DD
	Nagendra Nath Chiluvuru AD (Tech)
	Navneet Kour, AD(Tech)
	Nilesh Kumar Ojha, AD
	Nilesh Madhukar AD (Tech)
	Nirmal Francis DM
	P Karthikeyan, JD
	P Muthumaran Director
	Pankaj Gera, AD
	Pankaj Kumar Meena, AD(Tech)
	Partha DAs Mohpatra DD
	Parveen Jargar, JD
	PAyel Maji AD Tech
	Prabhat Kr MIshra IPR Forwarding
	Pradeep Kumar Jain, AD
	Praful Ranjan, DD
	Pramod Shahaji Dahitule Director
	Prasansa Singh IPR Forwarding
	Preeti, AD(Tech)
	Pritee Chaudhary Director
	Pritha Ghosh IPR
	Pushp vanam, JD
	Pushpinder Jeet Kaur
	Rahul Mukundrao, AD, IPR
	Rajeev krjain IPR
	Rakesh Kumar, Director
	Rakesh Tuluru AD
	Ratna Srivastava IPR
	Ravinder Kumar Narula, AD IPR
	Ravinder Kumar, AD
	Remya K Kumar, AD
	Richa Kundra IPR Forwarding
	Ritu saxena, AD(Tech)
	Ruby Mishra, food Analyst
	S Pandiyaraja JD
	Sabita Jaiswal, DD
	sakshee AD IPR
	Sanjeev Patil JD
	Sasi Kanta Bhuyan IPR
	Shailender Kumar, AD, IPR
	Sharad aggarwal, director
	Sheela Gauli AD (Tech)
	Sheetal Gupta JD
	Smita Singh, AD
	Sonika Kumari, AD(Tech)
	Soumalya B IPR Forwarding
	Sreela bandopadhyay, AD(Tech)
	Sujata Singh, AD(Tech)
	Sukant Chaudhary DD
	Suknya Pondugala AD (Tech)
	Sumyesh Babu Krishnan DD
	Sweety Behera, Director
	Uma Maheshwari DD
	Umesh Kumar Jain, JD
	V G Sarvade DD
	V K Pancham JD
	Vandana IPR
	Veenu Taneja IPR Forwarding
	Vinita verma, Ad(Tech)
	Vishwas Sharma, DM
	Vivek V AD (Tech)
	VS Shekhawat IPR

